
List of cases which were e-filed during the month of November 2021

Court District Case No. Advocate Advocate email id

1 CENTRAL

S.P. RANA 9818923645 01.11.2021 30.10.2021

SUNITA SINGH 9871040589 01.11.2021 30.10.2021

AXIS BANK VS. GAUTAM SUNITA SINGH 9871040589 18.11.2021 17.11.2021

9899999672 22.11.2021 20.11.2021

CS COMM-4569/21 RAJEEV SAGAR 9810021486 08.11.2021 02.11.2021

CS COMM-4754/21 9818280772 16.11.2021 15.11.2021

CS COMM-4755/21 9818280772 16.11.2021 15.11.2021

CS COMM-4756/21 ICICI BANK VS. PAWAN 9818280772 16.11.2021 15.11.2021

CS COMM-4757/21 9818280772 16.11.2021 15.11.2021

CS COMM-4758/21 9818280772 16.11.2021 15.11.2021

CS COMM-4759/21 9818280772 16.11.2021 15.11.2021

CS COMM-4760/21 9818280772 16.11.2021 15.11.2021

S.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

SH. BHARAT 
PRASHAR, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-01
(w.e.f  - 20.07.2021)

OMP (I) COMM-
1492/21

TATA CAPITAL 
FINANCIAL SERVICES 
VS. VIRENDER BALYAN sprana@aol.com

OMP (I) COMM-
1559/21

AXIS BANK VS. NIKHIL 
GADFWANI sunitasingh23@gmail.com

OMP (I) COMM-
1560/21 sunitasingh23@gmail.com

OMP (I) COMM-
1566/21

MONEY WISE 
FINANCIAL VS. FOCUS 
IMAGING

SHREYAS 
SINGH sunitasingh23@gmail.com

ICICI BANK VS. RAVI 
KUMAR sunitasingh23@gmail.com

ICICI BANK VS. 
RAMESHWAR SINGH

CHETNA 
BHALLA punitbhalla@gmail.com

ICICI BANK VS. 
PRAVEEN CHANDELA

CHETNA 
BHALLA punitbhalla@gmail.com

CHETNA 
BHALLA punitbhalla@gmail.com

ICICI BANK VS. 
PRASHANTA KUMAR

CHETNA 
BHALLA punitbhalla@gmail.com

ICICI BANK VS. 
DUSHYANT KUMAR

CHETNA 
BHALLA punitbhalla@gmail.com

ICICI BANK VS. 
JHANESHWAR SINGH

CHETNA 
BHALLA punitbhalla@gmail.com

ICICI BANK VS. 
PRASHANTA JHA

CHETNA 
BHALLA punitbhalla@gmail.com

mailto:sprana@aol.com
mailto:sunitasingh23@gmail.com
mailto:sunitasingh23@gmail.com
mailto:sunitasingh23@gmail.com
mailto:sunitasingh23@gmail.com
mailto:punitbhalla@gmail.com
mailto:punitbhalla@gmail.com
mailto:punitbhalla@gmail.com
mailto:punitbhalla@gmail.com
mailto:punitbhalla@gmail.com
mailto:punitbhalla@gmail.com
mailto:punitbhalla@gmail.com


Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

1 CENTRAL

CS COMM-4762/21 9818280772 16.11.2021 15.11.2021

CS COMM-4763/21 9818280772 16.11.2021 15.11.2021

CS COMM-4764/21 9818280772 16.11.2021 15.11.2021

CS COMM-4858/21 9818280772 20.11.2021 16.11.2021
2 CENTRAL

CS COMM 4581/2021 9818280772 09.11.2021 08.11.2021

CS COMM 4672/2021 9717211123 11.11.2021 10.11.2021

OMP COMM 83/2021

9818000645

11.11.2021 10.11.2021

9871040589 18-11-2021 17-11-2021

9818280772 18-11-2021 17-11-2021

9811297244 20-11-2021 18-11-2021

9818280772 20-11-2021 18-11-2021

9818280772 20-11-2021 18-11-2021

SH. BHARAT 
PRASHAR, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-01
(w.e.f  - 20.07.2021)

ICICI BANK VS. MD. 
HASIB ANSARI

CHETNA 
BHALLA punitbhalla@gmail.com

ICICI BANK VS. CHUIMI 
KASHUNG

CHETNA 
BHALLA punitbhalla@gmail.com

ICICI BANK VS. 
NIVEDITA GUPTA

CHETNA 
BHALLA PUnitbhalla@gmail.com

ICICI BANK VS. SHUAIB 
UL REHMAN

CHETNA 
BHALLA punitbhalla@gmail.com

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

ICICI BANK LTD VS 
KRISHAN GOPAL

CHETNA 
BHALLA(P), PUNEETBHALLA@GMAIL.COM

VISHWAKARMA KUMAR 
VS ASHKIT PROPERTIES 
LTD

GYANENDRA 
SWAROOP 
GANGWAR (P)

gangwar@gsgangwar.com

ADESH TANWAR VS M/S 
SHRIRAM TRANSPORT 
FINANCE CO LTD

SACHIN 
KUMAR TOKAS 
(P)

devinder.khatana@gmail.com 

OMP (I) 
(COMM)/1561/2021

AXIS BANK LTD Vs 
ANKUSH  BATURA

SUNITA 
SINGH(P), INDOLEXLAW@GMAIL.COM

CS 
(COMM)/4820/2021

ICICI BANK Vs HASSAN 
AGHA

CHETNA 
BHALLA(P), PUNEETBHALLA@GMAIL.COM

CS 
(COMM)/4825/2021

MAHABIR PARSAD Vs 
ABHIJEET ANAND Sunil kumar(P), rsprempaulahuja@gmail.com

CS 
(COMM)/4827/2021

ICICI BANK Vs ARJUN 
KUMAR

CHETNA 
BHALLA(P), PUNEETBHALLA@GMAIL.COM

CS 
(COMM)/4826/2021

ICICI BANK Vs JIAUL 
HAQ

CHETNA 
BHALLA(P), PUNEETBHALLA@GMAIL.COM

mailto:punitbhalla@gmail.com
mailto:punitbhalla@gmail.com
mailto:PUnitbhalla@gmail.com
mailto:punitbhalla@gmail.com
mailto:PUNEETBHALLA@GMAIL.COM
mailto:gangwar@gsgangwar.com
mailto:devinder.khatana@gmail.com
mailto:INDOLEXLAW@GMAIL.COM
mailto:PUNEETBHALLA@GMAIL.COM
mailto:rsprempaulahuja@gmail.com
mailto:PUNEETBHALLA@GMAIL.COM
mailto:PUNEETBHALLA@GMAIL.COM


Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

2 CENTRAL

9818280772 20-11-2021 18-11-2021

CS COMM/4868/2021 9818280772 22-11-2021 20-11-2021
3 CENTRAL SH. S.P. RANA 9953455007 01.11.2021

9818280772 09.11.2021 08.11.2021

9818280772 09.11.2021 08.11.2021

9818280772 09.11.2021 08.11.2021

9818280772 09.11.2021 08.11.2021

9810015893 11.11.2021 10.11.2021

9818280772 16.11.2021 15.11.2021

9818280772 16.11.2021 15.11.2021

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

CS 
(COMM)/4828/2021

ICICI BANK Vs SHYAM JI 
GUPTA

CHETNA 
BHALLA(P), PUNEETBHALLA@GMAIL.COM

ICICI BANK LTD VS 
JITENDER LENKA

CHETNA 
BHALLA(P), PUNEETBHALLA@GMAIL.COM

SH. PAWAN KR. 
JAIN, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

OMP(I)(COMM)
1495/2021

TATA CAPITAL 
FINANCIAL SERVICES 
LTD. V/S 
SHAHID AHMED

sprana2013.sr@gmail.com

CS(COMM)
4623/2021

ICICI BANK LTD. V/S 
SHOBHIT SHARMA

MS. CHETNA 
BHALLA

PUNITBHALLA@GMAIL.COM

CS(COMM) 
4525/2021

ICICI BANK LTD. V/S 
MOHAMMAD SHAHRUL

MS. CHETNA 
BHALLA

PUNITBHALLA@GMAIL.COM

CS(COMM) 
4526/2021

ICICI BANK LTD. V/S 
MEHWASH JAMAL
& ANR.

MS. CHETNA 
BHALLA

PUNITBHALLA@GMAIL.COM

CS(COMM)
4627/2021

ICICI BANK LTD. V/S 
YATENDRA KUMAR

MS. CHETNA 
BHALLA

PUNITBHALLA@GMAIL.COM

CS(COMM)
4660/2021

RAHUL ASSOCIATES V/S 
RAMA PAPER
MILLS LIMITED & ANR.

SH. PRASHANT 
JAIN

pj.associate@gmail.com

CS(COMM)  
4730/2021

ICICI BANK LTD. V/S  
RAJESH KUMAR SHAW

MS. CHETNA 
BHALLA

PUNITBHALLA@GMAIL.COM

CS(COMM)  
4732/2021

ICICI BANK LTD. V/S  
RAVINDER SINGH 
RAWAT

MS. CHETNA 
BHALLA

PUNITBHALLA@GMAIL.COM

mailto:PUNEETBHALLA@GMAIL.COM
mailto:PUNEETBHALLA@GMAIL.COM
mailto:sprana2013.sr@gmail.com
mailto:PUNITBHALLA@GMAIL.COM
mailto:PUNITBHALLA@GMAIL.COM
mailto:PUNITBHALLA@GMAIL.COM
mailto:PUNITBHALLA@GMAIL.COM
mailto:pj.associate@gmail.com
mailto:PUNITBHALLA@GMAIL.COM
mailto:PUNITBHALLA@GMAIL.COM


Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

3 CENTRAL

9818280772 16.11.2021 15.11.2021

9818280772 16.11.2021 15.11.2021

9818280772 16.11.2021 15.11.2021

9818280772 17.11.2021 16.11.2021

9871040589 18.11.2021 17.11.2021

9871040589 18.11.2021 17.11.2021

9818280772 20.11.2021 18.11.2021

9818280772 20.11.2021 18.11.2021

9818280772 20.11.2021 18.11.2021

9818280772 20.11.2021 18.11.2021

SH. PAWAN KR. 
JAIN, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

CS(COMM)  
4733/2021

ICICI BANK LTD. V/S  
AHASAN KHAN

MS. CHETNA 
BHALLA

PUNITBHALLA@GMAIL.COM

CS(COMM)  
4734/2021

ICICI BANK LTD. V/S  
PRAWIN KUMAR RAY

MS. CHETNA 
BHALLA

PUNITBHALLA@GMAIL.COM

CS(COMM)  
4736/2021

ICICI BANK LTD. V/S  
NISAR AHAMED

MS. CHETNA 
BHALLA

PUNITBHALLA@GMAIL.COM

CS(COMM)  
4803/2021

ICICI BANK LTD. V/S 
HARI OM

MS. CHETNA 
BHALLA

PUNITBHALLA@GMAIL.COM

OMP(I)(COMM) 
1554/2021

M/S AXIS BANK LTD. V/S 
NITIN MATHUR

MS. SUNITA 
SINGH

INDOLEXLAW@GMAIL.COM

OMP(I)(COMM) 
1555/2021

M/S AXIS BANK LTD. V/S 
AMANDEEP SINGH 
BAKSHI

MS. SUNITA 
SINGH

INDOLEXLAW@GMAIL.COM

CS(COMM)  
4836/2021

ICICI BANK LTD. V/S  
MOHAMMAD ASJAD

MS. CHETNA 
BHALLA

PUNITBHALLA@GMAIL.COM

CS(COMM)  
4837/2021

ICICI BANK LTD. V/S  
MAHIPAL

MS. CHETNA 
BHALLA

PUNITBHALLA@GMAIL.COM

CS(COMM)  
4838/2021

ICICI BANK LTD. V/S  
ABHISHEK SHARMA

MS. CHETNA 
BHALLA

PUNITBHALLA@GMAIL.COM

CS(COMM)  
4839/2021

ICICI BANK LTD. V/S  
DURGA RAM

MS. CHETNA 
BHALLA

PUNITBHALLA@GMAIL.COM

mailto:PUNITBHALLA@GMAIL.COM
mailto:PUNITBHALLA@GMAIL.COM
mailto:PUNITBHALLA@GMAIL.COM
mailto:PUNITBHALLA@GMAIL.COM
mailto:INDOLEXLAW@GMAIL.COM
mailto:INDOLEXLAW@GMAIL.COM
mailto:PUNITBHALLA@GMAIL.COM
mailto:PUNITBHALLA@GMAIL.COM
mailto:PUNITBHALLA@GMAIL.COM
mailto:PUNITBHALLA@GMAIL.COM


Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

3 CENTRAL

9810015893 22.11.2021 20.11.2021

9717391663 22.11.2021 20.11.2021

4 CENTRAL

9818030800 01-11-2021

30.10.2021

9818030800 01-11-2021 30.10.2021

9818280772 11-11-2021

13-09-2021

9818280772 11-11-2021

26-10-2021

9818280772 11-11-2021

26-10-2021

9810015893 11-11-2021

9810092257 15-11-2021

07-10-2021

OMP (COMM)87/2021 VARUN JAIN 9999020047 17-11-2021 16-11-2021

9818280772 20-11-2021 11-11-2021

9818280772 20-11-2021 11-11-2021

SH. PAWAN KR. 
JAIN, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

CS(COMM)  
4877/2021

SHUBHAM 
ENTERPRISES   V/S JD 
HOISTS & 
CRANES PVT. LTS. & 
ANR.

SH. PRASHANT 
JAIN

pj.associate@gmail.com

CS(COMM)  
4878/2021

M/S GIRNARSOFT 
AUOMOBILES PVT. LTD. 
V/S RAMESH

SH. LALIT 
PANDEY

LALITPANDEYADV@GMAIL.COM

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

CS 
(COMM)/4515/2021

ICICI BANK Vs 
PARVINDER

SH. DEEPAK 
KAUSHIK INDUSLEGALIA@GMAIL.COM

CS 
(COMM)/4516/2021

ICICI BANK Vs SANJEEV 
GUPTA

SH. DEEPAK 
KAUSHIK INDUSLEGALIA@GMAIL.COM

CS 
(COMM)/4677/2021

ICICI BANK Vs 
PRABHAKR VERMA

CHETNA 
BHALLA(P),

punitbhalla@gmail.com

CS 
(COMM)/4678/2021

ICICI BANK Vs JOJO 
OVERSEAS TRADING CO

CHETNA 
BHALLA(P),

punitbhalla@gmail.com

CS 
(COMM)/4675/2021

ICICI BANK Vs MEHUL 
JAIN

CHETNA 
BHALLA(P),

punitbhalla@gmail.com

CS 
(COMM)/4664/2021

SHUBHAM 
ENTERPRISES Vs 
TRACTEL TIRFOR INDIA 
PRIVATE LIMITED

PRASHANT 
JAIN(P),

pj.associate@gmail.com

CS 
(COMM)/4723/2021

CANARA BANK 
ERSTWHILE SYNDICATE 
BANK Vs MANOJ KUMAR

Vandana 
Bhatia(P),

M/S PRET STUDY BY 
JANAK FASHION PVT VS. 
SH. RAJENDER 
DHANUKA

CS 
(COMM)/4867/2021

ICICI BANK Vs ARJUN 
KUMAR

CHETNA 
BHALLA(P),

punitbhalla@gmail.com

CS 
(COMM)/4866/2021

ICICI BANK Vs KHUSHAL 
SINGH SHERGILL

CHETNA 
BHALLA(P),

punitbhalla@gmail.com

mailto:pj.associate@gmail.com
mailto:LALITPANDEYADV@GMAIL.COM
mailto:INDUSLEGALIA@GMAIL.COM
mailto:INDUSLEGALIA@GMAIL.COM
mailto:punitbhalla@gmail.com
mailto:punitbhalla@gmail.com
mailto:punitbhalla@gmail.com
mailto:pj.associate@gmail.com
mailto:punitbhalla@gmail.com
mailto:punitbhalla@gmail.com


Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

4 CENTRAL

9818280772 20-11-2021 11-11-2021

9818280772 20-11-2021 11-11-2021

9818280772 20-11-2021 11-11-2021

9818280772 20-11-2021 11-11-2021

9818280772 25-11-2021 12-11-2021

9818280772 25-11-2021 12-11-2021

9818280772 25-11-2021 12-11-2021

9891584230 26-11-2021 23-11-2021
5 CENTRAL S P RANA 9953455007 01.11.2021 01.11.2021

CS COMM – 4501/21 9818050800 01.11.2021 01.11.2021

CS COMM – 4614/21 9810080772 09.11.2021 09.11.2021

CS COMM – 4615/21 9810080772 09.11.2021 09.11.2021

CS COMM – 4617/21 9810080772 09.11.2021 09.11.2021

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

CS 
(COMM)/4862/2021

ICICI BANK Vs DEEPAK 
GARG

CHETNA 
BHALLA(P),

punitbhalla@gmail.com

CS 
(COMM)/4863/2021

ICICI BANK Vs GANESHI 
MANDAL

CHETNA 
BHALLA(P),

punitbhalla@gmail.com

CS 
(COMM)/4864/2021

ICICI BANK Vs ADIT 
KUMAR JHA

CHETNA 
BHALLA(P),

punitbhalla@gmail.com

CS 
(COMM)/4865/2021

ICICI BANK Vs MUGDHA 
SHARAD PALAV

CHETNA 
BHALLA(P),

punitbhalla@gmail.com

CS 
(COMM)/4960/2021

ICICI BANK Vs 
CHANDAN TIWARI

CHETNA 
BHALLA(P),

punitbhalla@gmail.com

CS 
(COMM)/4961/2021

ICICI BANK Vs 
SHANTANU KUMAR

CHETNA 
BHALLA(P),

punitbhalla@gmail.com

CS 
(COMM)/4959/2021

ICICI BANK Vs RAKESH 
KUMAR

CHETNA 
BHALLA(P),

punitbhalla@gmail.com

CS 
(COMM)/5015/2021

PUMA SE Vs VR 
INTERNATIONAL

Shashi Pratap 
Ojha(P), SOJHA@RNAIP.COM

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05

OMP (I) COMM – 
1494/21

TATA CAPITAL FIN V/S 
JAITN RAJKUMAR

SPRANA2013.SR@GMAIL.COM

ICICI BANK LTD V/S 
NEETU SHARMA 

DEEPAK 
KAUSHIK

Induslegalia@gmail .com

ICICI BANK LTD V/S 
SUMIT 

CHETNA 
BHALLA

PUNITBHALLA@GMAIL.COM

ICICI BANK LTD V/S 
POOJA THAKUR

CHETNA 
BHALLA

PUNITBHALLA@GMAIL.COM

ICICI BANK LTD V/S 
SACHIN ANAND

CHETNA 
BHALLA

PUNITBHALLA@GMAIL.COM

mailto:punitbhalla@gmail.com
mailto:punitbhalla@gmail.com
mailto:punitbhalla@gmail.com
mailto:punitbhalla@gmail.com
mailto:punitbhalla@gmail.com
mailto:punitbhalla@gmail.com
mailto:punitbhalla@gmail.com
mailto:SOJHA@RNAIP.COM
mailto:SPRANA2013.SR@GMAIL.COM
mailto:PUNITBHALLA@GMAIL.COM
mailto:PUNITBHALLA@GMAIL.COM
mailto:PUNITBHALLA@GMAIL.COM


Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

5 CENTRAL

CS COMM – 4618/21 9810080772 09.11.2021 09.11.2021

CS COMM – 4692/21 9650677902 12.11.2021 12.11.2021

CS COMM – 4740/21 9810080772 16.11.2021 16.11.2021

CS COMM – 4741/21 9810080772 16.11.2021 16.11.2021

CS COMM – 4742/21 9810080772 16.11.2021 16.11.2021

CS COMM -4743/21 9810080772 16.11.2021 16.11.2021

CS COMM – 4744/21 9810080772 16.11.2021 16.11.2021

CS COMM – 4745/21 9810080772 16.11.2021 16.11.2021

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05

ICICI BANK LTD V/S 
MOHAN LAL KHATRI

CHETNA 
BHALLA

PUNITBHALLA@GMAIL.COM

SANJAY MALHOTRA V/S 
M/S TRITRONICS INDIA 
P LTD

SIDHANT 
DHINGRA

ICICI BANK LTD V/S 
MAHAVEER PRASAD

CHETNA 
BHALLA

PUNITBHALLA@GMAIL.COM

ICICI BANK LTD V/S 
PATTNAIK

CHETNA 
BHALLA

PUNITBHALLA@GMAIL.COM

ICICI BANK LTD V/S 
SARIBAM SASHIRANI 
DEVI

CHETNA 
BHALLA

PUNITBHALLA@GMAIL.COM

ICICI BANK LTD V/S 
ARIF KHAN

CHETNA 
BHALLA

PUNITBHALLA@GMAIL.COM

ICICI BANK LTD V/S 
ANKITA PAWAR

CHETNA 
BHALLA

PUNITBHALLA@GMAIL.COM

ICICI BANK LTD V/S 
AKSHIT KAPOOR

CHETNA 
BHALLA

PUNITBHALLA@GMAIL.COM

mailto:PUNITBHALLA@GMAIL.COM
mailto:PUNITBHALLA@GMAIL.COM
mailto:PUNITBHALLA@GMAIL.COM
mailto:PUNITBHALLA@GMAIL.COM
mailto:PUNITBHALLA@GMAIL.COM
mailto:PUNITBHALLA@GMAIL.COM
mailto:PUNITBHALLA@GMAIL.COM


Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

5 CENTRAL

CS COMM – 4746/21 SUNIL SINGH 9971287776 16.11.2021 16.11.2021

CS COMM – 4847/21 9810080772 20.11.2021 20.11.2021

CS COMM – 4848/21

9810080772 20.11.2021 20.11.2021

CS COMM – 4850/21

9810080772 20.11.2021 20.11.2021

CS COMM – 4851/21

9810080772 20.11.2021 20.11.2021

CS COMM – 4852/21

9810080772 20.11.2021 20.11.2021

CS COMM – 4853/21

9810080772 20.11.2021 20.11.2021

CS COMM – 4874/21 9810015893 22.11.2021 22.11.2021

RANJAN & CO 9311022100 01.12.2021 01.12.2021

RANJAN & CO 9311022100 01.12.2021 01.12.2021

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05

PRADEEP KR PRAKASH 
V/S SINGH BHUSHAN 
SHASHI

ICICI BANK LTD V/S 
RAVI KR

CHETNA 
BHALLA

PUNITBHALLA@GMAIL.COM

ICICI BANK LTD V/S 
YOGESH YADAV

CHETNA 
BHALLA

PUNITBHALLA@GMAIL.COM

ICICI BANK LTD V/S 
ABHILESH SHUKLA

CHETNA 
BHALLA

PUNITBHALLA@GMAIL.COM

ICICI BANK LTD V/S 
VIKAS TOMAR

CHETNA 
BHALLA

PUNITBHALLA@GMAIL.COM

ICICI BANK LTD V/S 
BINKI BISWAS

CHETNA 
BHALLA

PUNITBHALLA@GMAIL.COM

ICICI BANK LTD V/S 
MANOJ SAINAI 

CHETNA 
BHALLA

PUNITBHALLA@GMAIL.COM

SHUBHAM 
ENTERPRISES V/S A M T 
INTERNATIONAL

PRASHANT 
JAIN 

OMP (I) COMM – 
1583/21

HDFC BANK LTD V/S 
NAUSHAD ALI

OMP (I) COMM – 
1584/21

HDFC BANK LTD V/S 
BASMEENA

mailto:PUNITBHALLA@GMAIL.COM
mailto:PUNITBHALLA@GMAIL.COM
mailto:PUNITBHALLA@GMAIL.COM
mailto:PUNITBHALLA@GMAIL.COM
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mailto:PUNITBHALLA@GMAIL.COM


Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

6 CENTRAL

26-11-2021 18-11-2021

26-11-2021 18-11-2021

26-11-2021 18-11-2021

26-11-2021 18-11-2021

26-11-2021 18-11-2021

26-11-2021 18-11-2021

26-11-2021 18-11-2021

26-11-2021 18-11-2021

25-11-2021 18-11-2021

25-11-2021 18-11-2021

25-11-2021 18-11-2021

23-11-2021 17-11-2021

23-11-2021 17-11-2021

SH. MANMOHAN 
SHARMA, DISTRICT 
JUDGE(COMMERCIA
L)-06, CENTRAL

CS (COMM)/5010/2021
ICICI BANK LTD Vs 
SUBHASH YADAV

CHETNA 
BHALLA(P),

CS (COMM)/4999/2021
ICICI BANK LTD Vs MS 
SWATI AND ORS

CHETNA 
BHALLA(P),

CS (COMM)/4990/2021
ICICI BANK LTD Vs 
TRILOK SRIVASTAVA

CHETNA 
BHALLA(P),

CS (COMM)/4993/2021
ICICI BANK LTD Vs 
BABBAN DEEP KAUR

CHETNA 
BHALLA(P),

CS (COMM)/4987/2021
ICICI BANK LTD Vs 
LALITA PATRA

CHETNA 
BHALLA(P),

CS (COMM)/4990/2021
ICICI BANK LTD Vs 
TRILOK SRIVASTAVA

CHETNA 
BHALLA(P),

CS (COMM)/4993/2021
ICICI BANK LTD Vs 
BABBAN DEEP KAUR

CHETNA 
BHALLA(P),

CS (COMM)/4987/2021
ICICI BANK LTD Vs 
LALITA PATRA

CHETNA 
BHALLA(P),

CS (COMM)/4947/2021

ICICI BANK LTD Vs 
YOGESH RAMCHARAN 
MEENA

CHETNA 
BHALLA(P),

CS (COMM)/4948/2021
ICICI BANK LTD Vs KABO 
THEISHIM

CHETNA 
BHALLA(P),

CS (COMM)/4949/2021
ICICI BANK LTD Vs 
SALMAN SIRAJ SHAIKH

CHETNA 
BHALLA(P),

CS (COMM)/4894/2021
ICICI BANK LTD Vs 
NAGESH PAL AND ORS

CHETNA 
BHALLA(P),

CS (COMM)/4895/2021
ICICI BANK LTD Vs 
ARUN KUMAR AND ORS

CHETNA 
BHALLA(P),
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Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

6 CENTRAL

23-11-2021 17-11-2021

17-11-2021

22-11-2021 17-11-2021

22-11-2021 17-11-2021

22-11-2021 17-11-2021

27-11-2021 17-11-2021

27-11-2021 17-11-2021

20-11-2021 16-11-2021

27-11-2021 16-11-2021

18-11-2021 16-11-2021

18-11-2021 16-11-2021

27-11-2021 16-11-2021

27-11-2021 16-11-2021

SH. MANMOHAN 
SHARMA, DISTRICT 
JUDGE(COMMERCIA
L)-06, CENTRAL

CS (COMM)/4897/2021

ICICI BANK LTD Vs 
RAJESH YADAV AND 
ORS

CHETNA 
BHALLA(P),

CS (COMM)/4885/2021
ICICI Bank Vs ECHOSOFT 
INFOCOMM PVT LTD

CHETNA 
BHALLA(P),

CS (COMM)/4883/2021
ICICI Bank Vs LR SPORTS 
MANAGEMENT PVT LTD

CHETNA 
BHALLA(P),

CS (COMM)/4884/2021
ICICI Bank Vs DEERAJ 
SHARMA

CHETNA 
BHALLA(P),

CS (COMM)/5025/2021
ICICI BANK Vs ANIL 
KUMAR

CHETNA 
BHALLA(P),

CS (COMM)/5022/2021
ICICI BANK Vs 
BHAGIRATH SINGH

CHETNA 
BHALLA(P),

CS (COMM)/4854/2021
ICICI Bank Vs BOOK MY 
HOLIDAYS LLP AND ORS

CHETNA 
BHALLA(P),

CS (COMM)/5026/2021
ICICI BANK Vs ANSHUL 
JAIN

CHETNA 
BHALLA(P),

CS (COMM)/4821/2021
ICICI Bank Vs RAKESH 
KUMAR JHA

CHETNA 
BHALLA(P),

CS (COMM)/4822/2021
ICICI Bank Vs HIMANSHI 
MAGGO

CHETNA 
BHALLA(P),

CS (COMM)/5023/2021
ICICI BANK Vs VIJAY 
BARI

CHETNA 
BHALLA(P),

CS (COMM)/5024/2021
ICICI BANK Vs ABHIJAY 
SRIVASTAVA

CHETNA 
BHALLA(P),
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Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

6 CENTRAL

17-11-2021 16-11-2021

25-11-2021 16-11-2021

25-11-2021 16-11-2021

25-11-2021 16-11-2021

25-11-2021 16-11-2021

ICICI BANK Vs SHIVANI 25-11-2021 16-11-2021

25-11-2021 16-11-2021

16-11-2021

15-11-2021 16-11-2021

15-11-2021 16-11-2021

15-11-2021 16-11-2021

15-11-2021 16-11-2021

10-11-2021 16-11-2021

SH. MANMOHAN 
SHARMA, DISTRICT 
JUDGE(COMMERCIA
L)-06, CENTRAL

CS (COMM)/4768/2021
ICICI Bank Vs DEEPALI 
CHAWLA

HEMANT 
GUPTA(P),

CS (COMM)/4940/2021
ICICI BANK Vs MANJEET 
SINGH

CHETNA 
BHALLA(P),

CS (COMM)/4941/2021
ICICI BANK Vs BOB 
ROBERT FERNANDEZ

CHETNA 
BHALLA(P),

CS (COMM)/4939/2021
ICICI BANK Vs GURPAL 
SINGH

CHETNA 
BHALLA(P),

CS (COMM)/4934/2021
ICICI BANK Vs MAHESH 
CHAND

CHETNA 
BHALLA(P),

CS (COMM)/4938/2021
CHETNA 
BHALLA(P),

CS (COMM)/4937/2021
ICICI BANK Vs MANNAT 
KAUR

CHETNA 
BHALLA(P),

CS (COMM)/4709/2021
ICICI BANK LTD Vs 
GAURAV GUPTA

CHETNA 
BHALLA(P),

CS (COMM)/4708/2021

ICICI BANK LTD Vs 
SACHIN KUMAR AND 
ORS

CHETNA 
BHALLA(P),

CS (COMM)/4710/2021
ICICI BANK LTD Vs 
ROHIT KUMAR YADAV

CHETNA 
BHALLA(P),

CS (COMM)/4706/2021
ICICI BANK LTD Vs 
RAJAT KUMAR ARORA

CHETNA 
BHALLA(P),

CS (COMM)/4645/2021
ICICI BANK LIMITED Vs 
ANURAG SHARMA

CHETNA 
BHALLA(P),
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Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

6 CENTRAL

10-11-2021 16-11-2021

17-11-2021 16-11-2021

17-11-2021 16-11-2021

17-11-2021 16-11-2021
7 West

CS (COMM)/552/2021 9810092257 16-11-2021 22-10-2021
8 West 9811594109 01.11.2021 01.11.2021

9811594109 01.11.2021 01.11.2021

9811594109 01.11.2021 01.11.2021

CS/COMM/525/2021 9999114922 02.11.2021 02.11.2021

CS/COMM/526/2021 SONAL JUON 9810098154 02.11.2021 02.11.2021

SH. MANMOHAN 
SHARMA, DISTRICT 
JUDGE(COMMERCIA
L)-06, CENTRAL

CS (COMM)/4642/2021
ICICI BANK LIMITED Vs 
PAPPU

CHETNA 
BHALLA(P),

CS (COMM)/4786/2021
ICICI BANK Vs 
PRASHANT SHARMA

CHETNA 
BHALLA(P),

CS (COMM)/4782/2021
ICICI BANK Vs NAGESH 
KUMAR

CHETNA 
BHALLA(P),

CS (COMM)/4798/2021
ICICI BANK Vs PANKAJ 
NAGAR

CHETNA 
BHALLA(P),

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01 UNION BANK OF INDIA 

ERSTWHILE ANDHARA 
BANK Vs M/S ASHARI 
DISTRIBUTOR PROP 
ROHTANG YADAV

Vandana 
Bhatia(P), bhatiaandcompany1@gmail.com

SH. GURDEEP 
SINGH, LD. DISTRICT 
JUDGE (COMM)-02, 
WEST,THC, DELHI

OMP(I)/COMM/273/2
021

ORIX LEASING AND 
FINANCE SERVICE  VS 
VISHRAM SINGH

PRAMOD 
KUMAR SINHA

p.k.sinha72@gmail.com

OMP(I)/COMM/274/2
021

ORIX LEASING AND 
FINANCE SERVICE  VS 
RAJEEV

PRAMOD 
KUMAR SINHA

p.k.sinha72@gmail.com

OMP(I)/COMM/275/2
021

ORIX LEASING AND 
FINANCE SERVICE  VS 
RAJESH KUMAR

PRAMOD 
KUMAR SINHA

p.k.sinha72@gmail.com

UNION BANK OF INDIA 
VS MS PARMINDER 
KAUR

SAMARENDAR 
KUMAR

samarendarkradv@yahoo.com

JAYESH TRADER PVT 
LTD VS HAFEES AHMAD

karwashandassociates@gmail.com
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Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

8 West

CS/COMM/556/2021 9811126091 17.11.2021 17.11.2021

9650810426 18.11.2021 18.11.2021

9650810426 18.11.2021 18.11.2021

9650810426 18.11.2021 18.11.2021

9650810426 18.11.2021 18.11.2021

9811594109 18.11.2021 18.11.2021

9650810426 18.11.2021 18.11.2021

9650810426 18.11.2021 18.11.2021

9650810426 18.11.2021 18.11.2021

SH. GURDEEP 
SINGH, LD. DISTRICT 
JUDGE (COMM)-02, 
WEST,THC, DELHI

GAURAV INK PVT LTD 
VS UNITED INDIA INS

ANKUR 
SINGHAL

ankursinghaladvocate@gmail.com

OMP(I)/COMM/284/
2021

HDFC BANK VS NARESH 
KUMAR

MANISH 
KUMAR

msvermachamber@gmail.com

OMP(I)/COMM/288/
2021

HDFC BANK LTD VS 
SUBHASH KASANA

MANISH 
KUMAR

msvermachamber@gmail.com

OMP(I)/COMM/289/
2021

HDFC BANK VS BHAJAN 
LAL

MANISH 
KUMAR

msvermachamber@gmail.com

OMP(I)/COMM/290/
2021

HDFC BANK VS ANURAG 
SINHA

MANISH 
KUMAR

msvermachamber@gmail.com

OMP(I)/COMM/291/2
021

ORIX LEASING AND 
FINANCE SERVICE  VS 
SHREE DURGA VIDYA 
MANDIR

PRAMOD 
KUMAR SINHA

p.k.sinha72@gmail.com

OMP(I)/COMM/292/2
021

HDFC BANK VS SANJIV 
CHOTA LAL

MANISH 
KUMAR

msvermachamber@gmail.com

OMP(I)/COMM/293/2
021

HDFC BANK VS 
RAJENDER KUMAR

MANISH 
KUMAR

msvermachamber@gmail.com

OMP(I)/COMM/294/
2021

HDFC BANK VS DEEPAK 
SINGH

MANISH 
KUMAR

msvermachamber@gmail.com

mailto:ankursinghaladvocate@gmail.com
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Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

8 West

CS/COMM/562/2021 9871291420 18.11.2021 18.11.2021

9958683230 23.11.2021 23.11.2021

9958683230 23.11.2021 23.11.2021

9958683230 23.11.2021 23.11.2021

9958683230 23.11.2021 23.11.2021

9

CS(COMM) 4234/21 9654926809 30.10.21 14.10.21

CS(COMM) 4234/21 9654926809 30.10.21 14.10.21

CS(COMM) 4226/21 9654926809 30.10.21 14.10.21

CS(COMM) 4225/21 9654926809 30.10.21 14.10.21

9891138990 08.11.21 25.10.21

CS(COMM) 4309/21 9654926809 09.11.21 11.10.21

CS(COMM) 4313/21 9654926809 09.11.21 14.10.21

SH. GURDEEP 
SINGH, LD. DISTRICT 
JUDGE (COMM)-02, 
WEST,THC, DELHI

UNO IQBAL VS MANISH 
JHANJI

AMIT KUMAR 
SINGH

junisproudence011@gmail.com

OMP(I)/COMM/302/
2021

HDFC BANK VS JARMAN 
HEERA KHAN

NAVEEN 
SHARMA

naveenk101@gmail.com

OMP(I)/COMM/303/
2021

HDFC BANK VS JAGAT 
PAL SINGH

NAVEEN 
SHARMA

naveenk101@gmail.com

OMP(I)/COMM/319/2
021

HDFC BANK VS 
PRAHLAD SINGH

NAVEEN 
SHARMA

naveenk101@gmail.com

OMP(I)/COMM/332/2
021

HDFC BANK VS 
NISHANT JHA

NAVEEN 
SHARMA

naveenk101@gmail.com

SH. SANJEEV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

NEW DELHI 
DISTRICT

DE LAGE LANDEN 
FINANCIAL  SERVICES 
INDIA  LTD Vs. 
SHAMSHU AND 
ANOTHER

ANUPAM 
SINGH

anupamjsingh@gmail.com

DE LAGE LANDEN 
FINANCIAL  SERVICES 
INDIA  LTD Vs. GAGAN 
DEEP SINGH  AND 
ANOTHER

ANUPAM 
SINGH anupamjsingh@gmail.com

DE LAGE LANDEN 
FINANCIAL  SERVICES 
INDIA  LTD Vs. 
DEENDAR AND 
ANOTHER

ANUPAM 
SINGH anupamjsingh@gmail.com

DE LAGE LANDEN 
FINANCIAL  SERVICES 
INDIA  LTD Vs. NABAB 
KHAN AND ANOTHER

ANUPAM 
SINGH

anupamjsingh@gmail.com

OMP(COMM)  
4293/21

SKYWAYS AIR SERVICES 
PVT. LTD VS  LOGISTIC 
LINKAGE INDIA PVT 
LITED

ABHISHEK 
KUMAR

advocate.abhishekkumar
@gmail.com

DE LAGE LANDEN 
FINANCIAL  SERVICES 
INDIA  LTD Vs.  
CHANDARSHEKHAR 
RAY AND ANOTHER

ANUPAM 
SINGH

anupamjsingh@gmail.com

DE LAGE LANDEN 
FINANCIAL  SERVICES 
INDIA  LTD Vs. 
RAVINDRA SINGH AND 
ANOTHER

ANUPAM 
SINGH anupamjsingh@gmail.com

mailto:junisproudence011@gmail.com
mailto:naveenk101@gmail.com
mailto:naveenk101@gmail.com
mailto:naveenk101@gmail.com
mailto:naveenk101@gmail.com
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Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

9

CS(COMM) 4311/21 9654926809 09.11.21 11.10.21

CS(COMM) 4307/21 9654926809 09.11.21 11.10.21

CS(COMM) 4308/21 9654926809 09.11.21 14.10.21

CS(COMM) 4314/21 9654926809 09.11.21 14.10.21

CS(COMM) 4380/21 9958732424 10.11.21 31.08.21

CS(COMM) 4376/21 9958732424 10.11.21 31.08.21

OMP(COMM) 4369/21 9810034712 10.11.21 01.11.21

OMP(COMM) 4373/21 9810186530 10.11.21 01.11.21

OMP(COMM) 4372/21 10.11.21 25.10.21

CS(COMM) 4390/21 8800814718 12.11.21 26.10.21

9958732424 15.11.21 29.10.21

CS(COMM) 4460/21 9958732424 15.11.21 31.08.21

CS(COMM) 4467/21 9958732424 15.11.21 31.08.21

SH. SANJEEV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

NEW DELHI 
DISTRICT

DE LAGE LANDEN 
FINANCIAL  SERVICES 
INDIA  LTD Vs. HAKAM   
AND ANOTHER

ANUPAM 
SINGH anupamjsingh@gmail.com

DE LAGE LANDEN 
FINANCIAL  SERVICES 
INDIA  LTD Vs. 
JAGADISH PRASAD  AND 
ANOTHER

ANUPAM 
SINGH anupamjsingh@gmail.com

DE LAGE LANDEN 
FINANCIAL  SERVICES 
INDIA  LTD Vs. SAMAY 
SINGH   AND ANOTHER

ANUPAM 
SINGH

anupamjsingh@gmail.com

DE LAGE LANDEN 
FINANCIAL  SERVICES 
INDIA  LTD Vs. 
GURMEET KAUR   AND 
ANOTHER

ANUPAM 
SINGH anupamjsingh@gmail.com

DE LAGE LANDEN 
FINANCIAL  SERVICES 
INDIA  LTD Vs. AFSAR 
ALI  AND ANOTHER

PANKAJ 
KUMAR ROY.PANKAJ@YAHOO.CO.IN

DE LAGE LANDEN 
FINANCIAL  SERVICES 
INDIA  LTD Vs. ASHOK 
KUMAR GURJAR   AND 
ANOTHER

PANKAJ 
KUMAR

ROY.PANKAJ@YAHOO.CO.IN

JITENDER KUMAR 
SHARMA  VS 
RAGHUNANDAN 
INDUSTRIES PVT LTD   
AND ANOTHER

BHAVESH 
KUMAR 
SHARMA

gabslawassociates@gmail.com

VIPIN KUMAR JAIN VS. 
PRRASAR 
COMMODITIES PRIVATE 
LIMITED

SACHIN 
BANSAL

inaightlegal99@gmail.com

SANJAYKUMAR GUPTA   
LTD Vs. 
DB(INTERNATIONAL ) 
STOCK BROKERS LTD 
AND ANOTHER

MUNESH 
CHAUHAN 
9818230467

muneshchauhan1978@gmail.com

PRABHAKAR 
PRIYADARSHI VS 
CHANKYA ACADEMY 
FOR EDUCATION AND 
TRAINING PVT LTD

PRAKHAR 
BHATNAGAR amicus.legal@outlook.com

OMP(COMM)  
4469/21

DE LAGE LANDEN 
FINANCIAL  SERVICES 
INDIA  LTD Vs. FARZANA 
BEGAM ABDUL AND 
ANOTHER

PANKAJ 
KUMAR

ROY.PANKAJ@YAHOO.CO.IN

DE LAGE LANDEN 
FINANCIAL  SERVICES 
INDIA  LTD Vs. RAMESH 
KUMAR  AND ANOTHER

PANKAJ 
KUMAR ROY.PANKAJ@YAHOO.CO.IN

DE LAGE LANDEN 
FINANCIAL  SERVICES 
INDIA  LTD Vs. PAPPU   
AND ANOTHER

PANKAJ 
KUMAR

ROY.PANKAJ@YAHOO.CO.IN

mailto:anupamjsingh@gmail.com
mailto:anupamjsingh@gmail.com
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mailto:inaightlegal99@gmail.com
mailto:muneshchauhan1978@gmail.com
mailto:amicus.legal@outlook.com
mailto:ROY.PANKAJ@YAHOO.CO.IN
mailto:ROY.PANKAJ@YAHOO.CO.IN
mailto:ROY.PANKAJ@YAHOO.CO.IN
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CS(COMM) 4501/21 9971357074 16.11.21 08.11.21

9818182925 16.11.21 09.11.21

8178530049 18.11.21 13.11.21

CS(COMM) 4225/21 SC SINGHAL 9810061558 23.11.21 21.11.21

CS(COMM) 4801/21 9811756351 26.11.21 24.11.21

CS(COMM) 4802/21 BS RANDHAWA 9810851643 26.11.21 25.11.21

9711925013 26.11.21 24.11.21

CS(COMM) 4846/21 9717568635 27.11.21 26.11.21

CS(COMM) 4840/21 TANYA RAHEJA 9711942243 27.11.21 25.11.21

CS(COMM) 4845/21 TANYA RAHEJA 9711942243 27.11.21 25.11.21

LALIT PANDEY 9717391663 27.11.21 25.11.21

CS(COMM) 4870/21 9548888420 29.11.21 27.11.21

CS(COMM) 4889/21 9654545855 30.11.21 29.11.21

SH. SANJEEV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

NEW DELHI 
DISTRICT

M/S VELOGIC (INDIA ) 
PVT LTD VS AANYA 
HOSPITALITY SERVICES 
CO LLD

GIRVINDER 
SURI ligigation@surico.in

OMP(COMM)  
4293/21

M/S KLW WHEEL CO S A 
VS. UNION OF INDIA  
MINISTRY OF RAILWAY

HEMANT 
MAHAJAN hemantmanjani@gmail.com

OMP(COMM)  
4592/21

M/S SMAS AUTO 
LEASING INDIA PVT LTD 
 VS  M/S ALUPEX INDIA 
PVT LTD

BHUVNESH 
SATIJA

office@rkslaw.in

M/S VIGIL COMPUTERS 
LLP  VS  M/S DRUPE 
FOODS INDIA PVT LTD

scsinghal@rediffmail.com

M/S BCH ELECTRIC 
LIMITED VS M/S 
RESURGENT POWER 
PROJECTS LIMITED AND 
OTHER

MUKESH 
RANJAN mukeshranjanadvocate@gmail.com

DEEPIKA AGGARWAL VS 
M/S ARNIT RETAIL PVT 
LTD

randhawa983adv@gmail.com

OMP(COMM)  
4803/21

INDO ARYA LOGISTICS 
VS CENTRAL 
WAREHOUSING 
CORPORATION

BHARAT 
BHUSHAN 
GUPTA

bbguptavakil@gmail.com

CANRA BANK 
ERSTWHILE SYNDICATE 
BANK VS M/S DAKSH 
CAKES AND OTHERS

SUSHIL KUMAR 
RAI

raisushil0915@gmail.com

M/S KOHLI ONE 
HOUSEING AND 
DEVELOPMEN T PVT 
LTD VS M/S SALUJA 
CONSTRUCTION 
COMPANY

taniya@lexjurist.com

M/S KOHLI ONE 
HOUSEING AND 
DEVELOPMEN T PVT 
LTD VS M/S SALUJA 
CONSTRUCTION 
COMPANY

taniya@lexjurist.com

0MP(1)
(COMM)4856/21

BANSAL CREDITS 
LIMITED VS SAMEY 
KHAN

LALITPANDEYADV@GMAIL.COM

THE SUPREME 
INDUSTRIES LIMITED 
VS M/S GOODWILL 
POLYPLAST

SHRIHAR 
TRIPATHI legal@boostip.in

ALLIED AVIATION PVT 
LTD VS SUCHISMITA 
MOHANTY

SHIVAM 
SHARMA

legal@shivamsharma@gmail.c
om

mailto:ligigation@surico.in
mailto:hemantmanjani@gmail.com
mailto:office@rkslaw.in
mailto:scsinghal@rediffmail.com
mailto:mukeshranjanadvocate@gmail.co
mailto:randhawa983adv@gmail.com
mailto:bbguptavakil@gmail.com
mailto:raisushil0915@gmail.com
mailto:taniya@lexj
mailto:taniya@lexj
mailto:LALITPANDEYADV@GMAIL.COM
mailto:legal@boostip.in
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CS(COMM) 4233/21 9654926809 30.10.21 14.10.21

CS(COMM) 4229/21 9654926809 30.10.21 14.10.21

CS(COMM) 4228/21 9654926809 30.10.21 14.10.21

CS(COMM) 4227/21 9654926809 30.10.21 14.10.21

CS(COMM) 4224/21 9654926809 30.10.21 14.10.21

CS(COMM) 4223/21 9718914463 30.10.21 16.09.21

OMP(COMM) 4271/21 SWATI MISHRA 9868459539 02.11.21 09.10.21

OMP(COMM) 4270/21 9811603482 02.11.21 27.10.21

9811603482 08.11.21 29.10.21

SH. GURVINDER PAL 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

NEW DELHI 
DISTRICT DE LAGE LANDEN 

FINANCIAL  SERVICES 
INDIA  LTD Vs. LEKH 
RAJ AND ANOTHER

ANUPAM 
SINGH anupamjsingh@gmail.com

DE LAGE LANDEN 
FINANCIAL  SERVICES 
INDIA  LTD Vs. PRADEEP 
KUMAR  AND ANOTHER

ANUPAM 
SINGH

anupamjsingh@gmail.com

DE LAGE LANDEN 
FINANCIAL  SERVICES 
INDIA  LTD Vs. KARAN 
AND ANOTHER

ANUPAM 
SINGH anupamjsingh@gmail.com

DE LAGE LANDEN 
FINANCIAL  SERVICES 
INDIA  LTD Vs. 
VIJENDRA  AND 
ANOTHER

ANUPAM 
SINGH anupamjsingh@gmail.com

DE LAGE LANDEN 
FINANCIAL  SERVICES 
INDIA  LTD Vs. SYAM 
LAL  AND ANOTHER

ANUPAM 
SINGH

anupamjsingh@gmail.com

PUNJAB NATIONAL 
BANK VS M/S GUPSUP 
COMMUNICATIONS AND 
OTHER

NISHANT 
KUMAR dsinghdalal@yahoo.com

SAIAD ABDUL JABBAR 
ABUDHAHIR VS  M/S 
CLIX CAPITAL SERVICES 
PVT LTD AND ANOTHER

advswatim98@gmail.com

UNION OF INDIA  VS 
M/S DILBAGH SINGH

VINOD KUMAR 
RAI

vinod.kumar.rai@gmail.com

OMP(COMM)  
4292/21

UNION OF INDIA  VS 
M/S SANMATI 
BUILDERRS

VINOD KUMAR 
RAI vinod.kumar.rai@gmail.com

mailto:anupamjsingh@gmail.com
mailto:anupamjsingh@gmail.com
mailto:anupamjsingh@gmail.com
mailto:anupamjsingh@gmail.com
mailto:anupamjsingh@gmail.com
mailto:dsinghdalal@yahoo.com
mailto:advswatim98@gmail.com
mailto:vinod.kumar.rai@gmail.com
mailto:vinod.kumar.rai@gmail.com
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OMP(COMM)  4291/21 LALIT  PANDEY 9717391663 08.11.21 19.10.21

9818433660 02.11.21 02.11.21

CS(COMM) 4343/21 9654926809 09.11.21 14.10.21

CS(COMM) 4306/21 9654926809 09.11.21 12.10.21

CS(COMM) 4317/21 9654926809 09.11.21 11.10.21

CS(COMM) 4316/21 9654926809 09.11.21 14.10.21

CS(COMM) 4304/21 8920624902 09.11.21 01.11.21

CS(COMM) 4382/21 9958732424 10.11.21 31.08.21

CS(COMM) 4385/21 9958732424 10.11.21 31.08.21

SH. GURVINDER PAL 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

NEW DELHI 
DISTRICT

BANSAL CREDITS 
LIMITED VS KISHAN 
KUMAR DUTTA

LALITPANDEYADV@GMAIL.COM

OMP(COMM)  
4298/21

CHANDRASHEKHAR 
SINGH VS AXIS BANK 
LIMTED

DR ASHISH K 
KULSHRESHTH
A

ashishwise@gmail.com

DE LAGE LANDEN 
FINANCIAL  SERVICES 
INDIA  LTD Vs. KISHORI 
SINGH AND ANOTHER

ANUPAM 
SINGH anupamjsingh@gmail.com

DE LAGE LANDEN 
FINANCIAL  SERVICES 
INDIA  LTD Vs. 
BRAJENDRA   AND 
ANOTHER

ANUPAM 
SINGH anupamjsingh@gmail.com

DE LAGE LANDEN 
FINANCIAL  SERVICES 
INDIA  LTD Vs.   AND 
ANOTHER

ANUPAM 
SINGH

anupamjsingh@gmail.com

DE LAGE LANDEN 
FINANCIAL  SERVICES 
INDIA  LTD Vs. VIJAY 
SINGH AND ANOTHER

ANUPAM 
SINGH anupamjsingh@gmail.com

PUNJAB & SINDH BANK 
VS DHARMENDRA 
KUMAR

JYOTI 
RAJSHREE advjyotirajshree@gmaol.com

DE LAGE LANDEN 
FINANCIAL  SERVICES 
INDIA  LTD Vs. AJAYAB 
SINGH   AND ANOTHER

PANKAJ 
KUMAR

ROY.PANKAJ@YAHOO.CO.IN

DE LAGE LANDEN 
FINANCIAL  SERVICES 
INDIA  LTD Vs. DILBAG   
AND ANOTHER

PANKAJ 
KUMAR ROY.PANKAJ@YAHOO.CO.IN

mailto:LALITPANDEYADV@GMAIL.COM
mailto:ashishwise@gmail.com
mailto:anupamjsingh@gmail.com
mailto:anupamjsingh@gmail.com
mailto:anupamjsingh@gmail.com
mailto:anupamjsingh@gmail.com
mailto:advjyotirajshree@gmaol
mailto:ROY.PANKAJ@YAHOO.CO.IN
mailto:ROY.PANKAJ@YAHOO.CO.IN
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CS(COMM) 4384/21 9958732424 10.11.21 31.08.21

CS(COMM) 4378/21 9958732424 10.11.21 31.08.21

CS(COMM) 4377/21 9958732424 10.11.21 '31.08.21

CS(COMM) 4375/21 9958732424 10.11.21 31.08.21

CS(COMM) 4374/21 9958732424 10.11.21 31.08.21

CS(COMM) 4318/21 9958732424 10.11.21 31.08.21

9958732424 15.11.21 29.10.21

CS(COMM) 4465/21 9958732424 15.11.21 31.08.21

CS(COMM) 4464/21 9958732424 15.11.21 31.08.21

SH. GURVINDER PAL 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

NEW DELHI 
DISTRICT

DE LAGE LANDEN 
FINANCIAL  SERVICES 
INDIA  LTD Vs. HASAM   
AND ANOTHER

PANKAJ 
KUMAR ROY.PANKAJ@YAHOO.CO.IN

DE LAGE LANDEN 
FINANCIAL  SERVICES 
INDIA  LTD Vs. ASGAR  
AND ANOTHER

PANKAJ 
KUMAR

ROY.PANKAJ@YAHOO.CO.IN

DE LAGE LANDEN 
FINANCIAL  SERVICES 
INDIA  LTD Vs. HIRU 
DEVI AND ANOTHER

PANKAJ 
KUMAR ROY.PANKAJ@YAHOO.CO.IN

DE LAGE LANDEN 
FINANCIAL  SERVICES 
INDIA  LTD Vs. HURMAT  
  AND ANOTHER

PANKAJ 
KUMAR ROY.PANKAJ@YAHOO.CO.IN

DE LAGE LANDEN 
FINANCIAL  SERVICES 
INDIA  LTD Vs. LAL 
BAHADUR SINGH    AND 
ANOTHER

PANKAJ 
KUMAR

ROY.PANKAJ@YAHOO.CO.IN

DE LAGE LANDEN 
FINANCIAL  SERVICES 
INDIA  LTD Vs.SARVESH 
KUMAR

PANKAJ 
KUMAR ROY.PANKAJ@YAHOO.CO.IN

OMP(COMM)  
4468/21

DE LAGE LANDEN 
FINANCIAL  SERVICES 
INDIA  LTD Vs. 
NIJAMUDDIN SHAIK  
AND ANOTHER

PANKAJ 
KUMAR ROY.PANKAJ@YAHOO.CO.IN

DE LAGE LANDEN 
FINANCIAL  SERVICES 
INDIA  LTD Vs. POORAN 
SINGH  AND ANOTHER

PANKAJ 
KUMAR

ROY.PANKAJ@YAHOO.CO.IN

DE LAGE LANDEN 
FINANCIAL  SERVICES 
INDIA  LTD Vs. PRADEEP 
KUMAR  AND ANOTHER

PANKAJ 
KUMAR ROY.PANKAJ@YAHOO.CO.IN

mailto:ROY.PANKAJ@YAHOO.CO.IN
mailto:ROY.PANKAJ@YAHOO.CO.IN
mailto:ROY.PANKAJ@YAHOO.CO.IN
mailto:ROY.PANKAJ@YAHOO.CO.IN
mailto:ROY.PANKAJ@YAHOO.CO.IN
mailto:ROY.PANKAJ@YAHOO.CO.IN
mailto:ROY.PANKAJ@YAHOO.CO.IN
mailto:ROY.PANKAJ@YAHOO.CO.IN
mailto:ROY.PANKAJ@YAHOO.CO.IN
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CS(COMM) 44463/21 9958732424 15.11.21 31.08.21

CS(COMM) 4462/21 9958732424 15.11.21 31.08.21

CS(COMM) 4461/21 9958732424 15.11.21 31.08.21

CS(COMM) 4459/21 9958732424 15.11.21 31.08.21

CS(COMM) 4458/21 9958732424 15.11.21 31.08.21

CS(COMM) 4223/21 9958732424 15.11.21 31.08.21

CS(COMM) 4499/21 9310008854 16.11.21 9.11.21

8910670983 16.11,.21 25.10.21

CS(COMM) 4581/21 DEEPAK KOHLI 9811376026 17.11.21 10.11.21

SH. GURVINDER PAL 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

NEW DELHI 
DISTRICT

DE LAGE LANDEN 
FINANCIAL  SERVICES 
INDIA  LTD Vs. SUSHIL 
KUMAR YADAV   AND 
ANOTHER

PANKAJ 
KUMAR ROY.PANKAJ@YAHOO.CO.IN

DE LAGE LANDEN 
FINANCIAL  SERVICES 
INDIA  LTD Vs. SAMAY  
AND ANOTHER

PANKAJ 
KUMAR

ROY.PANKAJ@YAHOO.CO.IN

DE LAGE LANDEN 
FINANCIAL  SERVICES 
INDIA  LTD Vs. RAJESH 
AND ANOTHER

PANKAJ 
KUMAR ROY.PANKAJ@YAHOO.CO.IN

DE LAGE LANDEN 
FINANCIAL  SERVICES 
INDIA  LTD Vs. SAHZADE 
ALAM  AND ANOTHER

PANKAJ 
KUMAR ROY.PANKAJ@YAHOO.CO.IN

DE LAGE LANDEN 
FINANCIAL  SERVICES 
INDIA  LTD Vs. TILAK 
SINGH  AND ANOTHER

PANKAJ 
KUMAR

ROY.PANKAJ@YAHOO.CO.IN

DE LAGE LANDEN 
FINANCIAL  SERVICES 
INDIA  LTD Vs .HANIF 
KHAN   AND ANOTHER

PANKAJ 
KUMAR ROY.PANKAJ@YAHOO.CO.IN

M/S BALAJI  BALAJI 
BUILDWELL PRIVATE 
LTD VS MS LOGIX 
INFRASTRUCTURE LTD

ABHISHEK 
HARJIKA aharjika12@gmail.com

OMP(COMM)  
4498/21

SANDEEP KUMAR AND 
ANOTHER VS AU SMALL 
FINANCE  BANK LTD

SATYKAM 
SAINI

satyakamsainin295@gmail.com

SANJEEV KUMAR 
VARSHNEY  VS M/S 
TRINITY UNIVERSALS 
PVT LTD AND OTHERS

adv1@yahoo.co.in

mailto:ROY.PANKAJ@YAHOO.CO.IN
mailto:ROY.PANKAJ@YAHOO.CO.IN
mailto:ROY.PANKAJ@YAHOO.CO.IN
mailto:ROY.PANKAJ@YAHOO.CO.IN
mailto:ROY.PANKAJ@YAHOO.CO.IN
mailto:ROY.PANKAJ@YAHOO.CO.IN
mailto:aharjika12@gmail.com
mailto:satyakamsainin295@gmail.com
mailto:adv1@yahoo.co.in
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CS(COMM) 4582/21 ARVIND GUPTA 9811317311 17.11.21 08.11.21

CS(COMM) 4583/21 ARVIND GUPTA 9811317311 17.11.21 10.11.21

CS(COMM) 4695/21 AMIT BAJAJ 9213187809 22.11.21 13.11.21

CS(COMM) 4718/21 9818093228 23.11.21 16.11.21

AJAY KOHLI 9910040471 24.11.21 16.11.21

9820022549 25.11.21 23.11.21

CS(COMM)  4841/21 9810594551 27.11.21 25.11.21

LALIT PANDEY 9717391663 27.11.21 25.11.21

9717568635 27.11.21 26.11.21

SH. GURVINDER PAL 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

NEW DELHI 
DISTRICT

STATE BANK OF INDIA  
VS SATISH KUMAR 
GUPTA

advocatearvindgupta@gmail.com

STATE BANK OF INDIA  
VS YOGANAND SHARMA

advocatearvindgupta@gmail.com

HT MEDIA LIMITED VS 
ADVERTISING LTD advocate.puneet@gmail.com

M/S BLUE STAR LTD VS 
M/S V LIFE RETAIL PVT 
LTD

SIDDHARTH 
SHANKAR DEV sidharth.dev@dnrlegal.com

OMP (COMM) 
4743/21

HERO FINCORP LTD VS 
MARGDARSHAK 
FINANCIAL SERVICES 
LTD AND ANOTHER

kohlisobti@gmail.com

OMP (COMM)  
4783/21

EDELWEISS BROKING 
LTD VS RAJAT TYAGI

DHAVAL 
DESHPANDE advdhaval@sdeshpande .co.in

CANRA 
BANK( FORMERLY 
KNOWN AS SYNDICATE 
BANK)

SUSHIL KUMAR 
RAI dwivedirr@gmail.com

OMP (COMM)  
4857/21

BANSAL CREDITS 
LIMITED VS PUSHPAL 
CHANDHOK

LALITPANDEYADV@GMAIL.COM

OMP (COMM)  
4844/21

CANRA 
BANK( FORMERLY 
KNOWN AS SYNDICATE 
BANK)

SUSHIL KUMAR 
RAI raisushil0915@gmail.com

mailto:advocatearvindgupta@gmail.com
mailto:advocatearvindgupta@gmail.com
mailto:advocate.puneet@gmail.com
mailto:sidharth.dev@dnrlegal.com
mailto:kohlisobti@gmail.com
mailto:advdhaval@sdeshpande
mailto:dwivedirr@gmail
mailto:LALITPANDEYADV@GMAIL.COM
mailto:raisushil0915@gmail.com
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CS(COMM) 4232/21 9654926809 30.10.21 14.10.21

CS(COMM) 4231/21 9654926809 30.10.21 14.10.21

CS(COMM) 4222/21 9718914463 30.10.21 16.09.21

LALIT  PANDEY 9717391663 08.11.21 19.10.21

CS(COMM) 4299/21 9810679083 08.11.21 211

SAHIL GARG 9560690036 08.11.21 02.11.21

CS(COMM) 4312/21 9654926809 09.11.21 12.10.21

CS(COMM) 4310/21 9654926809 09.11.21 11.10.21

CS(COMM) 4315/21 9654926809 09.11.21 12.10.21

OMP(COMM) 4305/21 9873176033 09.11.21 01.11.21

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

NEW DELHI 
DISTRICT DE LAGE LANDEN 

FINANCIAL  SERVICES 
INDIA  LTD Vs. RAM 
SINGH AND ANOTHER

ANUPAM 
SINGH anupamjsingh@gmail.com

DE LAGE LANDEN 
FINANCIAL  SERVICES 
INDIA  LTD Vs. 
VIRENDRA  AND 
ANOTHER

ANUPAM 
SINGH anupamjsingh@gmail.com

PUNJAB NATIONAL 
BANK VS M/S NISHANT 
PUSTAK BHANDAR AND 
OTHER

NISHANT 
KUMAR

dsinghdalal@yahoo.com

OMP(COMM)  
4289/21

BANSAL CREDITS 
LIMITED VS  SANJAY 
SHARMA

LALITPANDEYADV@GMAIL.COM

SUN AVIATION PRIVATE 
LIMITED VS A K 
ENTERPRISES AND 
OTHER

SATYAKAM 
SAINI

satykamsaini2015@gmail.com

OMP(I)(COMM) 
4302/2021

M/S VEEKAY 
PRESETRESSED 
PRIVATE LIMITED VS 
NORTHERN RAILWAYS

gargsahiladv.@gmail.com

DE LAGE LANDEN 
FINANCIAL  SERVICES 
INDIA  LTD Vs. GOPALA 
AND ANOTHER

ANUPAM 
SINGH anupamjsingh@gmail.com

DE LAGE LANDEN 
FINANCIAL  SERVICES 
INDIA  LTD Vs. BHAG 
SINGH AND ANOTHER

ANUPAM 
SINGH anupamjsingh@gmail.com

DE LAGE LANDEN 
FINANCIAL  SERVICES 
INDIA  LTD Vs. SHYAM  
AND ANOTHER

ANUPAM 
SINGH

anupamjsingh@gmail.com

NEW DELHI MUNCIPAL 
COUNCIL  VS NARESH 
KUMAR GUPTA

NILESH 
SAWHNEY

NILESH.ADVOCATE@GMAIL.COM

mailto:anupamjsingh@gmail.com
mailto:anupamjsingh@gmail.com
mailto:dsinghdalal@yahoo.com
mailto:LALITPANDEYADV@GMAIL.COM
mailto:satykamsaini2015@gmail.com
mailto:anupamjsingh@gmail.com
mailto:anupamjsingh@gmail.com
mailto:anupamjsingh@gmail.com
mailto:NILESH.ADVOCATE@GMAIL.COM
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CS(COMM) 4381/21 9958732424 10.11.21 31.08.21

CS(COMM) 4379/21 9958732424 10.11.21 31.08.21

CS(COMM) 4383/21 9958732424 10.11.21 31.08.21

CS(COMM) 4370/21 9873929297 10.11.21 31.10.21

CS(COMM) 4371/21 9210634535 10.11.21 22.10.21

CS(COMM) 4392/21 9654545855 12.11.21 05.11.21

CS(COMM) 4391/21 KRISHNA ROY 9899910109 12.11.21 09.11.21

CS(COMM) 4402/21 SHASHI P OJHA 9891584230 12.11.21 10.11.21

CS(COMM) 4457/21 9958732424 15.11.21 31.08.21

CS(COMM) 4495/21 SHASHI P OJHA 9891584230 15.11.21 11.11.21

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

NEW DELHI 
DISTRICT

DE LAGE LANDEN 
FINANCIAL  SERVICES 
INDIA  LTD Vs. SUSHEEL 
KUMAR SINGH   AND 
ANOTHER

PANKAJ 
KUMAR ROY.PANKAJ@YAHOO.CO.IN

DE LAGE LANDEN 
FINANCIAL  SERVICES 
INDIA  LTD Vs. LALAN 
PRASAD   AND 
ANOTHER

PANKAJ 
KUMAR ROY.PANKAJ@YAHOO.CO.IN

DE LAGE LANDEN 
FINANCIAL  SERVICES 
INDIA  LTD Vs. 
LAXMINARAYAN  AND 
ANOTHER

PANKAJ 
KUMAR

ROY.PANKAJ@YAHOO.CO.IN

KASHMEERA GUPTA @ 
KASHMIRA DALMIA

ROBIN SINGH 
SIROHI

robinsirohi89@gmail.com

M/S SHRI GANESH 
PAPER TRADING CO VS 
GORAYA STRAW BOARD 
MILLS PVT LTD AND 
OTHER

GAURAV 
DUBEY

GAURAV32140@gmail.com

BEA SEA  AIR SERVICES 
(1)PVT LTD VS UDF  
EXPRESS PVT LTD AND 
OTHERS

SHIVAM 
SHARMA

legal@shivamsharma.info.

M/S SDR 
TECHNOLOGIES AND 
OTHER VS UNION OF 
INDIA AND OTHER

roylawcompany@gmail.com

PUMA SE VS  ASHOK 
KUMAR sojha@maip.com

DE LAGE LANDEN 
FINANCIAL  SERVICES 
INDIA  LTD Vs. SATTAR  
AND ANOTHER

PANKAJ 
KUMAR

ROY.PANKAJ@YAHOO.CO.IN

PUMA SE VS  ASHOK 
KUMAR

sojha@maip.com

mailto:ROY.PANKAJ@YAHOO.CO.IN
mailto:ROY.PANKAJ@YAHOO.CO.IN
mailto:ROY.PANKAJ@YAHOO.CO.IN
mailto:robinsirohi89@gmail.com
mailto:GAURAV32140@gmail.com
mailto:legal@shivamsharma.info
mailto:roylawcompany@gmail.com
mailto:sojha@maip.com
mailto:ROY.PANKAJ@YAHOO.CO.IN
mailto:sojha@maip.com


Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

11

CS(COMM) 4500/21 9810640303 16.11.21 09.11.21

999971451 16.11.21 10.11.21

CS(COMM) 4593/21 9811362939 18.11.21 02.11.21

NEERAJ 9643121390 22.11.21 17.11.21

CS(COMM) 4725/21 SC SINGHAL 9810061558 23.11.21 21.11.21

CS(COMM) 4742/21 9810470133 24.11.21 14.11.21

CS(COMM) 4785/21 KUNAL RAWAT 9312012009 25.11.21 11.11.21

CS(COMM) 4784/21 DESH RAJ 9810189371 25.11.21 23.11.21

CS(COMM) 4804/21 9891584230 26.11.21 24.11.21

PRINCE JAIN 9953758528 26.11.21 22.11.21

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

NEW DELHI 
DISTRICT

HT MEDIA  LTD VS 
ADUNIVERSE MEDIA 
LLP

MADHUR 
DHINGRA Madhur@Amsassociates.co.in

OMP(COMM)  
4503/21

JAGDISH KAUR AND 
OTHERS VS JASBIR 
SINGH SANDHU

BHARAT 
BERIWAL

chanchalsharma.ads@gmail.com

MOHIT CHAUDHARY VS 
M/S TATA AIG GENERAL 
INSURANCE CO LTD

DINESH 
SHARMA

dinshsharma.lawyer@gmail.com

OMP(COMM)  
4696/21

NEELKANTH TANDAN   
VS AXIS BANK LTD

hpathak1951@gmail.com

ANDREAS SINGH 
WADHWA VS NATIONAL 
TEXTILE CORPORATION 
LTD

scsinghal@rediffmail.com

M/S VALUE FREIGHT  VS 
M/S MAGNUM 
AVIATION PVT LTD

KUMAR VIVEK 
VIBHU vibhuassociates@yahoo.co.in

NATIONAL 
INFORMATICS CENTRE 
VS BANK OF INDIA

tokunalrawat@gmail.com

M/S VIPIN PRINT 
SERVICES PVT LTD  VS 
CHITLUR ARJUN

deshrajkaushal@gmail.com

BATA INDIA LIMITED  
VS MITTAL FOOTCARE 
INDIA

SHASHI 
PRATAP OJHA

sojha@maip.com

OMP(1)_(COMM) 
4831/21

M/S BANSAL CREDITS  
VS RAM SINGH AND 
OTHERS

princejainrop@gmail.com

mailto:chanchalsharma.ads@gmail.com
mailto:dinshsharma.lawyer@gmail.com
mailto:hpathak1951@gmail.com
mailto:scsinghal@rediffmail.com
mailto:vibhuassociates@yahoo
mailto:tokunalrawat@gmail.com
mailto:deshrajkaushal@gmail.com
mailto:sojha@maip.com
mailto:jainrop@gmail.com


Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

11

PRINCE JAIN 9953758528 26.11.21 22.11.21

AR TAKKAR 9582209633 26.11.21 26.11.21

CS(COMM) 4842/21 9990132353 27.11.21 26.11.21

12 SOUTH

8384081168 1/11/2021 1/11/2021

CS (COMM)/367/2021 9555966566 1/11/2021 1/11/2021

EX/300/2021 991082777 1/11/2021 1/11/2021

9958726491 1/11/2021 1/11/2021

9958726491 1/11/2021 1/11/2021

NITIN GOEL(P), 9999340256 1/11/2021 1/11/2021

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

NEW DELHI 
DISTRICT

OMP(1)(COMM) 
4829/21

M/S BANSAL CREDITS  
VS  KARAMJEET SINGH 
AND OTHERS

princejainrop@gmail.com

OMP(1)_(COMM) 
4836/21

DAFFODIL SOFTWARE 
PVT LTD VS M/S PAS 
DIGITAL PVT LTD AND 
OTHER

unnati@artlo.in

THOMSON PRESS 
(INDIA )LTD

PRAVEEN 
BHATIA praveenbhatiaoffice@gmail.com

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01 OMP (I) 

(COMM)/2212/2021

MAHINDRA AND 
MAHINDRA FINANCIAL 
SERVICES LTD Vs MR 
DEV KUMAR

SACHIN 
KAUSHAL(P),

INDIAN BANK Vs ANSHU 
SRIVASTAVA

MARIMUTHU. 
P.(P), advmarimuthu@gmail.com

BBH COMMUNICATION 
INDIA PVT LTD Vs CASA2 
STAYS PVT LTD

Radha 
Bansod(P), amittyagi@aadhyalegal.com

OMP (I) 
(COMM)/2213/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
TRANZLEASE 
HOLDINGS INDIA PVT 
LTD 1536

RAHUL 
BHARADWAJ(P
), jangraadvocate@gmail.com

OMP (I) 
(COMM)/2211/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
TRANZLEASE 
HOLDINGS INDIA PVT 
LTD 9997

RAHUL 
BHARADWAJ(P
), jangraadvocate@gmail.com

OMP 
(COMM)/67/2021

KAPIL JAIN Vs IIFL 
HOME FINANCE 
LIMITED nitinmadhatra143@gmail.com

mailto:jainrop@gmail.com
mailto:unnati@artlo.in
mailto:praveenbhatiaoffice@gmail.com
mailto:advmarimuthu@gmail.com
mailto:amittyagi@aadhyalegal.com
mailto:jangraadvocate@gmail.com
mailto:jangraadvocate@gmail.com
mailto:nitinmadhatra143@gmail.com


Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12 SOUTH

EX/303/2021 9717850496 2/11/2021 2/11/2021

CS (COMM)/373/2021 9810727771 8/11/2021 8/11/2021

CS (COMM)/372/2021 9999826211 8/11/2021 8/11/2021

8285002845 8/11/2021 8/11/2021

8285002845 8/11/2021 8/11/2021

8285002845 8/11/2021 8/11/2021

8285002845 8/11/2021 8/11/2021

8285002845 8/11/2021 8/11/2021

CS (COMM)/371/2021 9717134040 8/11/2021 8/11/2021

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

INDUSIND BANK LTD Vs 
GOVIND KUMAR YADAV

PANKAJ 
KUMAR 
SINGH(P), pankajsin2007@gmail.com

ASHOK KUMAR VOHRA 
Vs WIMPY 
INTERNATIONAL 
LIMITED

RISHABH 
JAIN(P), raneja@anejaandaneja.com

JLEITAO 
REPRESENTACAO E 
TURISMO THROUGH MR 
VISHAL TAHEEM Vs HI 
LIFE TOUERS AND 
TRAVEL PVT LTD

AMRITA 
SARKAR(P), kartikbhardwaj1992@gmail.com

OMP (I) 
(COMM)/2214/2021

IDFC FIRST BANK LTD 
Vs PUJA ROAD LINES 
PVT LTD

SANJEEV 
KUMAR(P), sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/2217/2021

IDFC FIRST BANK LTD 
Vs PUJA ROAD LINES 
PVT LTD

SANJEEV 
KUMAR(P), sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/2215/2021

IDFC FIRST BANK LTD 
Vs PUJA ROAD LINES 
PVT LTD 4547

SANJEEV 
KUMAR(P), sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/2218/2021

IDFC FIRST BANK LTD 
Vs PUJA ROAD LINES 
PVT LTD 4525

SANJEEV 
KUMAR(P), sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/2216/2021

IDFC FIRST BANK LTD 
Vs PUJA ROAD LINES 
PVT LTD 4503

SANJEEV 
KUMAR(P), sanjeev.pathak@srcslegal.com

N4 MEDIA AND TRADE 
PVT LTD Vs M/S DSM 
FRESH FOODS PVT LTD

ANKIT 
GUPTA(P), advocateankitg@gmail.com

mailto:pankajsin2007@gmail.com
mailto:raneja@anejaand
mailto:kartikbhardwaj1992@gmail.com
mailto:sanjeev.pathak@srcslegal.com
mailto:sanjeev.pathak@srcslegal.com
mailto:sanjeev.pathak@srcslegal.com
mailto:sanjeev.pathak@srcslegal.com
mailto:sanjeev.pathak@srcslegal.com
mailto:advocateankitg@gmail.com


Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12 SOUTH

CS (COMM)/370/2021 9971638014 8/11/2021 8/11/2021

CS (COMM)/369/2021 9811714035 8/11/2021 8/11/2021

8285002845 9/11/2021 9/11/2021

8285002845 9/11/2021 9/11/2021

8285002845 9/11/2021 9/11/2021

EX/307/2021 9899168987 9/11/2021 9/11/2021

9958726491 9/11/2021 9/11/2021

9958726491 9/11/2021 9/11/2021

9958726491 9/11/2021 9/11/2021

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

SUPARSHVA SWABS 
INDIA Vs SURENDER 
SHARMA

SHRAVAN 
KUMAR 
BANSAL(P), unitedip@unitedipr.com

NAVEEN CHAUHAN Vs 
GOPAL AGARWAL 
DIRECTOR Ompal singh(P), ompalsing293@gmail.com

OMP (I) 
(COMM)/2235/2021

IDFC FIRST BANK LTD 
Vs PUJA ROAD LINES 
PVT LTD 4490

SANJEEV 
KUMAR(P), sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/2228/2021

IDFC FIRST BANK LTD 
Vs PUJA ROAD LINES 
PVT LTD 4626

SANJEEV 
KUMAR(P), sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/2229/2021

IDFC FIRST BANK LTD 
Vs ASHMA DAVID 2661

SANJEEV 
KUMAR(P), sanjeev.pathak@srcslegal.com

THROUGH ITS 
AUTHORISED 
REPRESENATATIVE MR 
NARENDRA SINGH Vs 
MOHIT SINGH

Ravindra 
Agarwal(P), mago.akshit@gmail.com

OMP (I) 
(COMM)/2232/2021

AXIS BANK LIMITED Vs 
RAJENDER SINGH

RAJESH 
KUMAR(P), jangraadvocate@gmail.com

OMP (I) 
(COMM)/2234/2021

AXIS BANK LIMITED Vs 
MEGHA

RAJESH 
KUMAR(P), jangraadvocate@gmail.com

OMP (I) 
(COMM)/2230/2021

AXIS BANK LIMITED Vs 
MONU

RAJESH 
KUMAR(P), jangraadvocate@gmail.com

mailto:unitedip@unitedipr.com
mailto:ompalsing293@gmail.com
mailto:sanjeev.pathak@srcslegal.com
mailto:sanjeev.pathak@srcslegal.com
mailto:sanjeev.pathak@srcslegal.com
mailto:mago.akshit@gmail.com
mailto:jangraadvocate@gmail.com
mailto:jangraadvocate@gmail.com
mailto:jangraadvocate@gmail.com


Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12 SOUTH

9958726491 9/11/2021 9/11/2021

9958726491 9/11/2021 9/11/2021

9717134040 9/11/2021 9/11/2021

CS (COMM)/374/2021 9717134040 11/11/2021 11/11/2021

EX/310/2021 9810594551 11/11/2021 11/11/2021

EX/308/2021 9810594551 11/11/2021 11/11/2021

EX/309/2021 9810594551 11/11/2021 11/11/2021

8285002845 12/11/2021 12/11/2021

8285002845 12/11/2021 12/11/2021

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/2233/2021

AXIS BANK LIMITED Vs 
ANU

RAJESH 
KUMAR(P), jangraadvocate@gmail.com

OMP (I) 
(COMM)/2231/2021

AXIS BANK LIMITED Vs 
RAJEEV NEGI

RAJESH 
KUMAR(P), jangraadvocate@gmail.com

OMP 
(COMM)/68/2021

BANGALORE 
NARAYANASWAMY 
VISHWANATH Vs RAJIV 
KUMAR SHARMA

SHANTANU 
LAKHOTIA(P), advocateankitg@gmail.com

MR CHETAN CHAUHAN 
PROP OF MAY FAIR 
SURGICALS Vs MEDEOR 
HOSPITAL LIMITED

DEEPAK 
KUMAR 
MISHRA(P), advocateankitg@gmail.com

KOTAK MAHINDRA 
PRIME LTD Vs AMIT 
KUMAR SHARMA

KUSHAL 
KUMAR(P), dwnedirv@gmail.com

POONAWALLA FINCORP 
LTD Vs MORPHEUS 
SECURITY PVT LTD

RAJIV RANJAN 
DWIVEDI(P), dwnedirv@gmail.com

POONAWALLA FINCORP 
LTD Vs BHASKAR 
MARINE SERVICES PVT 
LTD

RAJIV RANJAN 
DWIVEDI(P), dwnedirv@gmail.com

OMP (I) 
(COMM)/2247/2021

HDFC BANK LTD Vs 
SIMAR GOVIND SINGH 
2716

SANJEEV 
KUMAR(P), sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/2242/2021

HDFC BANK LTD Vs 
SIMAR GOVIND SINGH 
2719

SANJEEV 
KUMAR(P), sanjeev.pathak@srcslegal.com

mailto:jangraadvocate@gmail.com
mailto:jangraadvocate@gmail.com
mailto:advocateankitg@gmail.com
mailto:advocateankitg@gmail.com
mailto:dwnedirv@gmail.com
mailto:dwnedirv@gmail.com
mailto:dwnedirv@gmail.com
mailto:sanjeev.pathak@srcslegal.com
mailto:sanjeev.pathak@srcslegal.com


Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12 SOUTH

8285002845 12/11/2021 12/11/2021

8285002845 12/11/2021 12/11/2021

8285002845 12/11/2021 12/11/2021

EX/312/2021 8285002845 12/11/2021 12/11/2021

8285002845 12/11/2021 12/11/2021

8285002845 12/11/2021 12/11/2021

8285002845 12/11/2021 12/11/2021

8285002845 12/11/2021 12/11/2021

CS (COMM)/377/2021 8586863313 16-11-2021 16-11-2021

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/2248/2021

HDFC BANK LTD Vs 
SIMAR GOVIND SINGH 
2715

SANJEEV 
KUMAR(P), sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/2244/2021

HDFC BANK LTD Vs 
SIMAR GOVIND SINGH 
2721

SANJEEV 
KUMAR(P), sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/2249/2021

HDFC BANK LTD Vs 
SIMAR GOVIND SINGH 
2717

SANJEEV 
KUMAR(P), sanjeev.pathak@srcslegal.com

KOTAK MAHINDRA 
BANKLTD Vs SHASANKA 
DAS

ANKUR 
KATYAL(P), sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/2243/2021

HDFC BANK LTD Vs 
SIMAR GOVIND SINGH 
2777

SANJEEV 
KUMAR(P), sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/2250/2021

HDFC BANK LTD Vs 
SIMAR GOVIND SINGH 
2726

SANJEEV 
KUMAR(P), sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/2245/2021

HDFC BANK LTD Vs 
SIMAR GOVIND SINGH 
2725

SANJEEV 
KUMAR(P), sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/2246/2021

HDFC BANK LTD Vs 
SIMAR GOVIND SINGH 
2724

SANJEEV 
KUMAR(P), sanjeev.pathak@srcslegal.com

SH BHIM SAIN MITTAL 
Vs PYARELAL AND SONS 
JEWELLERS THROUGH 
ITS PROPRIETOR

ARUN KUMAR 
SHUKLA(P), connect@snslegal.in

mailto:sanjeev.pathak@srcslegal.com
mailto:sanjeev.pathak@srcslegal.com
mailto:sanjeev.pathak@srcslegal.com
mailto:sanjeev.pathak@srcslegal.com
mailto:sanjeev.pathak@srcslegal.com
mailto:sanjeev.pathak@srcslegal.com
mailto:sanjeev.pathak@srcslegal.com
mailto:sanjeev.pathak@srcslegal.com
mailto:connect@snslegal.in


Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12 SOUTH

8285002845 17-11-2021 17-11-2021

8285002845 17-11-2021 17-11-2021

8285002845 17-11-2021 17-11-2021

8285002845 17-11-2021 17-11-2021

8285002845 17-11-2021 17-11-2021

8285002845 17-11-2021 17-11-2021

8285002845 17-11-2021 17-11-2021

8588891605 17-11-2021 17-11-2021

9958726491 18-11-2021 18-11-2021

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/2259/2021

HDFC BANK LTD Vs 
SANJU JUGAL KISHOR 
6597

SANJEEV 
KUMAR(P), sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/2262/2021

HDFC BANK LTD Vs 
ABID KHAN 3628

SANJEEV 
KUMAR(P), sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/2260/2021

HDFC BANK LTD Vs 
CHHOTE SINGH TOMAR 
8377

SANJEEV 
KUMAR(P), sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/2261/2021

HDFC BANK LTD Vs 
MUFEED KHAN 9111

SANJEEV 
KUMAR(P), sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/2263/2021

HDFC BANK LTD Vs 
GANESH TIWARI 6969

SANJEEV 
KUMAR(P), sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/2264/2021

HDFC BANK LTD Vs 
SHIV KUMAR 9361

SANJEEV 
KUMAR(P), sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/2258/2021

HDFC BANK LTD Vs 
RAJNI SHRI PAL 8960

SANJEEV 
KUMAR(P), sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/2265/2021

KUSUM SEJWAL Vs 
THROUGH ITS 
MANAGING DIRECTOR

MAHIMA 
RATHI(P), frederic.widell@oriflame.com

OMP (I) 
(COMM)/2284/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
C M ELECTRICIAN 
1124065

RAJESH 
KUMAR(P), jangraadvocate@gmail.com

mailto:sanjeev.pathak@srcslegal.com
mailto:sanjeev.pathak@srcslegal.com
mailto:sanjeev.pathak@srcslegal.com
mailto:sanjeev.pathak@srcslegal.com
mailto:sanjeev.pathak@srcslegal.com
mailto:sanjeev.pathak@srcslegal.com
mailto:sanjeev.pathak@srcslegal.com
mailto:frederic.widell@oriflame.com
mailto:jangraadvocate@gmail.com


Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12 SOUTH

9958726491 18-11-2021 18-11-2021

9958726491 18-11-2021 18-11-2021

9958726491 18-11-2021 18-11-2021

9958726491 18-11-2021 18-11-2021

8285002845 18-11-2021 18-11-2021

8285002845 18-11-2021 18-11-2021

8285002845 18-11-2021 18-11-2021

8285002845 18-11-2021 18-11-2021

9958726491 20-11-2021 20-11-2021

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/2288/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
MAMTA EDUCATIONAL 
SOCIETY 1174946

RAJESH 
KUMAR(P), jangraadvocate@gmail.com

OMP (I) 
(COMM)/2285/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
NARESH SANKHLA 
1147878

RAJESH 
KUMAR(P), jangraadvocate@gmail.com

OMP (I) 
(COMM)/2287/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
SWATI RATHEE 1174365

RAJESH 
KUMAR(P), jangraadvocate@gmail.com

OMP (I) 
(COMM)/2289/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
DHEERAJ SHARMA 
1180479

RAJESH 
KUMAR(P), jangraadvocate@gmail.com

OMP (I) 
(COMM)/2290/2021

HDFC BANK LTD Vs 
SANTOSH KUMAR 3632

SANJEEV 
KUMAR(P), sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/2286/2021

HDFC BANK LTD Vs 
MOHD SHAKIR 4710

SANJEEV 
KUMAR(P), sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/2283/2021

HDFC BANK LTD Vs 
SURENDRA KUMAR 
SHARMA 5388

SANJEEV 
KUMAR(P), sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/2291/2021

HDFC BANK LTD Vs 
VIPIN KUMAR 3854

SANJEEV 
KUMAR(P), sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/2297/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
SHANKAR D

RAJESH 
KUMAR(P), jangraadvocate@gmail.com

mailto:jangraadvocate@gmail.com
mailto:jangraadvocate@gmail.com
mailto:jangraadvocate@gmail.com
mailto:jangraadvocate@gmail.com
mailto:sanjeev.pathak@srcslegal.com
mailto:sanjeev.pathak@srcslegal.com
mailto:sanjeev.pathak@srcslegal.com
mailto:sanjeev.pathak@srcslegal.com
mailto:jangraadvocate@gmail.com


Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12 SOUTH

9958726491 20-11-2021 20-11-2021

9958726491 20-11-2021 20-11-2021

8285002845 20-11-2021 20-11-2021

8285002845 20-11-2021 20-11-2021

8285002845 20-11-2021 20-11-2021

9958726491 20-11-2021 20-11-2021

9958726491 20-11-2021 20-11-2021

8285002845 20-11-2021 20-11-2021

8285002845 20-11-2021 20-11-2021

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/2294/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
MONIKA KONDAL

RAJESH 
KUMAR(P), jangraadvocate@gmail.com

OMP (I) 
(COMM)/2298/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
CHAND SHARMA

RAJESH 
KUMAR(P), jangraadvocate@gmail.com

OMP (I) 
(COMM)/2303/2021

HDFC BANK LTD Vs 
ANIL KUMAR 8244

SANJEEV 
KUMAR(P), sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/2299/2021

HDFC BANK LTD Vs 
RANJEET RAI 5891

SANJEEV 
KUMAR(P), sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/2301/2021

HDFC BANK LTD Vs 
PRIYANKA RISHI 8469

SANJEEV 
KUMAR(P), sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/2292/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
UJJAVAL DALIP SINGH

RAJESH 
KUMAR(P), jangraadvocate@gmail.com

OMP (I) 
(COMM)/2295/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
SAMEER SIRAJBHAI 
PATHARWALA

RAJESH 
KUMAR(P), jangraadvocate@gmail.com

OMP (I) 
(COMM)/2293/2021

HDFC BANK LTD Vs 
JASWANT SINGH 3712

SANJEEV 
KUMAR(P), sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/2302/2021

HDFC BANK LTD Vs 
SUNIL KUMAR 
CHAURASIYA 3561

SANJEEV 
KUMAR(P), sanjeev.pathak@srcslegal.com

mailto:jangraadvocate@gmail.com
mailto:jangraadvocate@gmail.com
mailto:sanjeev.pathak@srcslegal.com
mailto:sanjeev.pathak@srcslegal.com
mailto:sanjeev.pathak@srcslegal.com
mailto:jangraadvocate@gmail.com
mailto:jangraadvocate@gmail.com
mailto:sanjeev.pathak@srcslegal.com
mailto:sanjeev.pathak@srcslegal.com


Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12 SOUTH

8285002845 20-11-2021 20-11-2021

8285002845 20-11-2021 20-11-2021

EX/319/2021 9818922530 20-11-2021 20-11-2021

9818922530 24-11-2021 24-11-2021

9811015339 24-11-2021 24-11-2021

9958726491 24-11-2021 24-11-2021

9958726491 24-11-2021 24-11-2021

9958726491 24-11-2021 24-11-2021

9958726491 24-11-2021 24-11-2021

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/2296/2021

HDFC BANK LTD Vs 
YOGESHWAR DUA 8569

SANJEEV 
KUMAR(P), sanjeev.pathak@srcslegal.com

OMP (I) 
(COMM)/2300/2021

HDFC BANK LTD Vs 
ASHA CHAUHAN 4164

SANJEEV 
KUMAR(P), sanjeev.pathak@srcslegal.com

M/S CHOLAMANDALAM 
INVESTMENT AND 
FINANCE COMPANY 
PVTLTD Vs MR SONU 
PANWAR

VANDANA 
KUMARI(P), pranaymishra33@rediffmail.com

OMP 
(COMM)/70/2021

POWER GRID 
CORPORATION OF 
INDIA LTD Vs GEO GPT 
JV

RAVI 
RANJAN(P), pranaymishra33@rediffmail.com

OMP (I) 
(COMM)/2318/2021

YES BANK Vs SATISH 
KUMAR

SACHIN 
KATYAL(P), Katyalsachin2008@gmail.com

OMP (I) 
(COMM)/2319/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
ARUNIMA SRIVASTAVA 
7448

RAHUL 
BHARADWAJ(P
), jangraadvocate@gmail.com

OMP (I) 
(COMM)/2320/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
TRANZLEASE HOLDING 
INDIA PVT LTD 3289

RAHUL 
BHARADWAJ(P
), jangraadvocate@gmail.com

OMP (I) 
(COMM)/2316/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
SABYA SACHI GUPTA 
3395

RAHUL 
BHARADWAJ(P
), jangraadvocate@gmail.com

OMP (I) 
(COMM)/2312/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
ABBS STONES AND 
CRUSHERS 9496

RAHUL 
BHARADWAJ(P
), jangraadvocate@gmail.com

mailto:sanjeev.pathak@srcslegal.com
mailto:sanjeev.pathak@srcslegal.com
mailto:pranaymishra33@rediffmail.com
mailto:pranaymishra33@rediffmail.com
mailto:Katyalsachin2008@gmail.com
mailto:jangraadvocate@gmail.com
mailto:jangraadvocate@gmail.com
mailto:jangraadvocate@gmail.com
mailto:jangraadvocate@gmail.com


Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12 SOUTH

9958726491 24-11-2021 24-11-2021

9958726491 24-11-2021 24-11-2021

9958726491 24-11-2021 24-11-2021

9958726491 24-11-2021 24-11-2021

9958726491 24-11-2021 24-11-2021

9958726491 25-11-2021 25-11-2021

CS (COMM)/379/2021 9711961483 25-11-2021 25-11-2021

CS (COMM)/385/2021 9561889034 27-11-2021 27-11-2021

CS (COMM)/384/2021 9891194404 27-11-2021 27-11-2021

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/2321/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
PARKASH MASIH 7800

RAHUL 
BHARADWAJ(P
), jangraadvocate@gmail.com

OMP (I) 
(COMM)/2313/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
NOOR TRAVELS 8260

RAHUL 
BHARADWAJ(P
), jangraadvocate@gmail.com

OMP (I) 
(COMM)/2317/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
TRANZLEASE 
HOLDINGS INDIA PVT 
LTD 7914

RAHUL 
BHARADWAJ(P
), jangraadvocate@gmail.com

OMP (I) 
(COMM)/2314/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
VIPIN KUMAR 4497

RAHUL 
BHARADWAJ(P
), jangraadvocate@gmail.com

OMP (I) 
(COMM)/2311/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
SHRUTI TRAVELS 7073

RAHUL 
BHARADWAJ(P
), jangraadvocate@gmail.com

OMP (I) 
(COMM)/2322/2021

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
SURESH PRASAD SINGH 
8017

RAHUL 
BHARADWAJ(P
), jangraadvocate@gmail.com

MEDICAL DEVICES 
ENDOSCOPY THROUGH 
ITS AUTHORIZED 
REPRESENTATIVE MR 
LIJO REJI Vs NESTIVA 
MEDICARE PVT LTD

VIBHOR 
VERDHAN(P), vibhor_vedhan@yahoo.com

MILTON EXHIBITS 
INDIA PVT LTD Vs 
WEXTRA PVT LTD Kajal Kumari(P), kajal.kumari1004@gmail.com

BAL PLUMBING 
SERVICE PVT LTD Vs 
DEO DUTT SHARMA Nitish Singh(P), rksharma54@gmail.com

mailto:jangraadvocate@gmail.com
mailto:jangraadvocate@gmail.com
mailto:jangraadvocate@gmail.com
mailto:jangraadvocate@gmail.com
mailto:jangraadvocate@gmail.com
mailto:jangraadvocate@gmail.com
mailto:vibhor_vedhan@yahoo.com
mailto:kajal.kumari1004@gmail.com
mailto:rksharma54@gmail.com


Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

12 SOUTH

9999910000 30-11-2021 30-11-2021
13 SOUTH CS(COMM)/366/21 9810656757 01.11.2021 30.10.2021

MISC DJ/35/21 9350508109 Not Known 01.11.2021 01.11.2021

CS(COMM)/368/21 01.11.2021 01.11.2021

EX-296/21 8376049807 01.11.2021 18.10.2021

EX-297/21 8376049807 01.11.2021 18.10.2021

EX-298/21 8376049807 01.11.2021 18.10.2021

EX-299/21 9205137094 01.11.2021 18.10.2021

EX-302/21 8376049807 02.11.2021

9958726491 08.11.2021 08.11.2021

9958726491 08.11.2021 08.11.2021

8285002845 09.11.2021 08.11.2021

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP 
(COMM)/71/2021

FIRST GLOBAL STOCK 
BROKING PVT LTD Vs 
TARUN GUPTA

MANSI 
SOOD(P), raghavkacker@gmail.com

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

Ruloans Distribution 
Services Pvt Ltd Vs. Oxyzo 
Financial Services Pvt Ltd

Shalaj Mridul shalaj.mirdul@legalcorpus.co.in

Pearl Mineral Pvt Ltd Vs. 
Carlton Woods Creators 
Pvt Ltd

Lakhmi Chand

Max Healthcare Institute 
Ltd Vs. Max Care Hospital 
& Ors.

Raunaq Kamath office@ira.law

Cholamandalam 
Investment & Finance Co. 
Ltd Vs. Raj Kumar Jain

Rahul Bhardwaj amarnathrbc@yahoo.com

Cholamandalam 
Investment & Finance Co. 
Ltd Vs. Satish Kumar 
Tanwar

Rahul Bhardwaj amarnathrbc@yahoo.com

Cholamandalam 
Investment & Finance Co. 
Ltd Vs. Sandeep B

Rahul Bhardwaj amarnathrbc@yahoo.com

Rakesh Kumar Jain Vs. 
D.S.C. Ltd

Tas Law admin@taslaw.in

Cholamandalam 
Investment and Finance 
Company Ltd Vs. Mr 
Kanhai Kumar Sharma & 
Anr.

Rahul Bhardwaj amarnathrbc@yahoo.com

OMP(I)
(COMM)2219/21

Toyota Financial Services 
India Ltd Vs. Victory India 
Holiday

Rajesh Jangra jangraadvocate@gmail.com

OMP(I)
(COMM)2220/21

Toyota Financial Services 
India Ltd Vs. Sandeep 
Singh Sandhu

Rajesh Jangra jangraadvocate@gmail.com

OMP(I)
(COMM)/2221/21

IDFC First Bank Ltd Vs. 
Puja Road Lines

Sanjeev Pathak sanjeev.pathak@srcslegal.com

mailto:raghavkacker@gmail.com
mailto:shalaj.mirdul@legalcorpus.co.in
mailto:office@ira.law
mailto:amarnathrbc@yahoo.com
mailto:amarnathrbc@yahoo.com
mailto:amarnathrbc@yahoo.com
mailto:admin@taslaw.in
mailto:amarnathrbc@yahoo.com
mailto:jangraadvocate@gmail.com
mailto:jangraadvocate@gmail.com
mailto:sanjeev.pathak@srcslegal.com


Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

8285002845 09.11.2021 08.11.2021

8285002845 09.11.2021 08.11.2021

8285002845 09.11.2021 08.11.2021

9958726491 09.11.2021 09.11.2021

9958726491 09.11.2021 09.11.2021

9958726491 09.11.2021 09.11.2021

8285002845 09.11.2021 08.11.2021

8285002845 09.11.2021 09.11.2021

8285002845 09.11.2021 09.11.2021

8285002845 09.11.2021 09.11.2021

8285002845 09.11.2021 09.11.2021

8376049807 10.11.2021 01.11.2021

8285002845 12.11.2021 12.11.2021

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP(I)
(COMM)/2222/21

IDFC First Bank Ltd Vs. 
Puja Road Lines

Sanjeev Pathak sanjeev.pathak@srcslegal.com

OMP(I)
(COMM)/2223/21

IDFC First Bank Ltd Vs. 
Puja Road Lines

Sanjeev Pathak sanjeev.pathak@srcslegal.com

OMP(I)
(COMM)/2224/21

IDFC First Bank Ltd Vs. 
Puja Road Lines

Sanjeev Pathak sanjeev.pathak@srcslegal.com

OMP(I)
(COMM)2225/21

Axis Bank Ltd Vs. Niyamat 
Ali

Rajesh Jangra jangraadvocate@gmail.com

OMP(I)
(COMM)2226/21

Axis Bank Ltd Vs. Sanjeev 
Sharma

Rajesh Jangra jangraadvocate@gmail.com

OMP(I)
(COMM)2227/21

Axis Bank Ltd Vs. Sumit 
Bhati

Rajesh Jangra jangraadvocate@gmail.com

OMP(I)
(COMM)/2236/21

IDFC First Bank Ltd Vs. 
Puja Road Lines

Sanjeev Pathak sanjeev.pathak@srcslegal.com

OMP(I)
(COMM)/2237/21

IDFC First Bank Ltd Vs. 
Puja Road Lines

Sanjeev Pathak sanjeev.pathak@srcslegal.com

OMP(I)
(COMM)/2238/21

IDFC First Bank Ltd Vs. 
Puja Road Lines

Sanjeev Pathak sanjeev.pathak@srcslegal.com

OMP(I)
(COMM)/2239/21

IDFC First Bank Ltd Vs. 
Puja Road Lines

Sanjeev Pathak sanjeev.pathak@srcslegal.com

OMP(I)
(COMM)/2240/21

IDFC First Bank Ltd Vs. 
Satpal

Sanjeev Pathak sanjeev.pathak@srcslegal.com

OMP(I)
(COMM)/2241/21

Toyota Financial Services 
India Ltd Vs. Tranzlease 
Holdings India Pvt Ltd

Rahul Bhardwaj advocateashok.1@gmail.com

OMP(I)
(COMM)/2251/21

HDFC Bank Ltd Vs. Simar 
Govind Singh

Sanjeev Pathak sanjeev.pathak@srcslegal.com

mailto:sanjeev.pathak@srcslegal.com
mailto:sanjeev.pathak@srcslegal.com
mailto:sanjeev.pathak@srcslegal.com
mailto:jangraadvocate@gmail.com
mailto:jangraadvocate@gmail.com
mailto:jangraadvocate@gmail.com
mailto:sanjeev.pathak@srcslegal.com
mailto:sanjeev.pathak@srcslegal.com
mailto:sanjeev.pathak@srcslegal.com
mailto:sanjeev.pathak@srcslegal.com
mailto:sanjeev.pathak@srcslegal.com
mailto:advocateashok.1@gmail.com
mailto:sanjeev.pathak@srcslegal.com


Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

8285002845 12.11.2021 12.11.2021

8285002845 12.11.2021 12.11.2021

8285002845 12.11.2021 12.11.2021

8285002845 12.11.2021 12.11.2021

8285002845 12.11.2021 12.11.2021

8285002845 12.11.2021 12.11.2021

EX-313/21 9891467200 15.11.2021 30.10.2021

9013326116 15.11.2021 15.11.2021

CS(COMM)/375/21 9971307856 15.11.2021 11.11.2021

EX-314/21 9811809439 16.11.2021 12.11.2021

OMP(COMM)/69/21 9810911743 16.11.2021 11.11.2021

CS(COMM)/376/21 7982659146 16.11.2021 16.11.2021

EX-315/21 9810513377 17.11.2021 17.11.2021

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP(I)
(COMM)/2252/21

HDFC Bank Ltd Vs. Simar 
Govind Singh

Sanjeev Pathak sanjeev.pathak@srcslegal.com

OMP(I)
(COMM)/2253/21

HDFC Bank Ltd Vs. Simar 
Govind Singh

Sanjeev Pathak sanjeev.pathak@srcslegal.com

OMP(I)
(COMM)/2254/21

HDFC Bank Ltd Vs. Simar 
Govind Singh

Sanjeev Pathak sanjeev.pathak@srcslegal.com

OMP(I)
(COMM)/2255/21

HDFC Bank Ltd Vs. Simar 
Govind Singh

Sanjeev Pathak sanjeev.pathak@srcslegal.com

OMP(I)
(COMM)/2256/21

HDFC Bank Ltd Vs. Simar 
Govind Singh

Sanjeev Pathak sanjeev.pathak@srcslegal.com

OMP(I)
(COMM)/2257/21

HDFC Bank Ltd Vs. Simar 
Govind Singh

Sanjeev Pathak sanjeev.pathak@srcslegal.com

Hinduja Housing Finance 
Ltd Vs. Hansraj Rathore

Rajeev Chauhan casadv2000@gmail.com

OMP(T)
(COMM)/17/21

Ashish Khare Vs. Fiit Jee 
Ltd & Anr.

Apoorva 
Bhumesh

abmkchambers@gmail.com

Dr. Saurabh Bansal  Vs. 
Focus Imaging and 
Research Centre Pvt Ltd 
and Ors.

Prashant Parihar prashant.intralegem@outlook.com

Kotak Mahindra Bank Ltd 
Vs. Harendra Prasad Teli

Ankur Katyal ankurkatyal@asklegal.co.in

Spectrum Academy Pvt Ltd 
Vs. Ligare Aviation Ltd

Kamal Bansal kba@kbaa.in

Mohd Anas Vs. Bharat 
Bhushan Dua

Saifuddin hamnasaif786@gmail.com

Haiko Logistics India Pvt 
Ltd  Vs. Fonus Water Pvt 
Ltd

Udit Mishra advuditmishra@yahoo.com

mailto:sanjeev.pathak@srcslegal.com
mailto:sanjeev.pathak@srcslegal.com
mailto:sanjeev.pathak@srcslegal.com
mailto:sanjeev.pathak@srcslegal.com
mailto:sanjeev.pathak@srcslegal.com
mailto:sanjeev.pathak@srcslegal.com
mailto:casadv2000@gmail.com
mailto:abmkchambers@gmail.com
mailto:prashant.intralegem@outlook.com
mailto:ankurkatyal@asklegal.co.in
mailto:kba@kbaa.in
mailto:hamnasaif786@gmail.com
mailto:advuditmishra@yahoo.com


Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

9958726491 17.11.2021 17.11.2021

8285002845 17.11.2021 17.11.2021

8285002845 17.11.2021 17.11.2021

8285002845 17.11.2021 17.11.2021

8285002845 17.11.2021 17.11.2021

8285002845 17.11.2021 17.11.2021

8285002845 17.11.2021 17.11.2021

8285002845 17.11.2021 17.11.2021

8285002845 17.11.2021 17.11.2021

EX-316/21 GBA Law 9311851166 18.11.2021 09.11.2021

EX-317/21 ARV Chambers 9560425989 18.11.2021 25.09.2021

EX-318/21 ARV Chambers 9560425989 18.11.2021 25.09.2021

9958726491 18.11.2021 18.11.2021

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP(I)
(COMM)2266/21

Toyota Financial Services 
India Ltd Vs. Anirban Bala

Rajesh Jangra jangraadvocate@gmail.com

OMP(I)
(COMM)/2267/21

HDFC Bank Ltd Vs. Manu 
Bhatia

Sanjeev Pathak sanjeev.pathak@srcslegal.com

OMP(I)
(COMM)/2268/21

HDFC Bank Ltd Vs. 
Dharmendra Kumar

Sanjeev Pathak sanjeev.pathak@srcslegal.com

OMP(I)
(COMM)/2269/21

HDFC Bank Ltd Vs. Surbhi 
Bharti

Sanjeev Pathak sanjeev.pathak@srcslegal.com

OMP(I)
(COMM)/2270/21

HDFC Bank Ltd Vs. 
Subhash Yadav

Sanjeev Pathak sanjeev.pathak@srcslegal.com

OMP(I)
(COMM)/2271/21

HDFC Bank Ltd Vs. 
Hitender Gill

Sanjeev Pathak sanjeev.pathak@srcslegal.com

OMP(I)
(COMM)/2272/21

HDFC Bank Ltd Vs. 
Sandeep Satpal

Sanjeev Pathak sanjeev.pathak@srcslegal.com

OMP(I)
(COMM)/2273/21

HDFC Bank Ltd Vs. 
Mumtaj

Sanjeev Pathak sanjeev.pathak@srcslegal.com

OMP(I)
(COMM)/2274/21

HDFC Bank Ltd Vs. 
Nitender Sant Ram

Sanjeev Pathak sanjeev.pathak@srcslegal.com

HDFC Bank Ltd Vs. 
Rebecca Lalrindiki

gurmeet@ghlawoffices.com

IIFL Finance Ltd Vs. 
Manoj General Store

support@arvlawchambers.com

IIFL Finance Ltd Vs. 
Shashi Enterprises & Ors

support@arvlawchambers.com

OMP(I)
(COMM)2275/21

Toyota Financial Services 
India Ltd Vs. Ramesh 
Chandra Singh

Rajesh Jangra jangraadvocate@gmail.com

mailto:jangraadvocate@gmail.com
mailto:sanjeev.pathak@srcslegal.com
mailto:sanjeev.pathak@srcslegal.com
mailto:sanjeev.pathak@srcslegal.com
mailto:sanjeev.pathak@srcslegal.com
mailto:sanjeev.pathak@srcslegal.com
mailto:sanjeev.pathak@srcslegal.com
mailto:sanjeev.pathak@srcslegal.com
mailto:sanjeev.pathak@srcslegal.com
mailto:gurmeet@ghlawoffices.com
mailto:support@arvlawchambers.com
mailto:support@arvlawchambers.com
mailto:jangraadvocate@gmail.com


Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

13 SOUTH

9958726491 18.11.2021 18.11.2021

8285002845 18.11.2021 18.11.2021

8285002845 18.11.2021 18.11.2021

8285002845 18.11.2021 18.11.2021

8285002845 18.11.2021 18.11.2021

8285002845 18.11.2021 18.11.2021

8285002845 18.11.2021 18.11.2021

CS(COMM)/378/21 9899680743 20.11.2021 17.11.2021

8285002845 20.11.2021 20.11.2021

8285002845 20.11.2021 20.11.2021

8285002845 20.11.2021 20.11.2021

8285002845 20.11.2021 20.11.2021

8285002845 20.11.2021 20.11.2021

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP(I)
(COMM)2276/21

Toyota Financial Services 
India Ltd Vs. Nipulbhai A 
Patel

Rajesh Jangra jangraadvocate@gmail.com

OMP(I)
(COMM)/2277/21

HDFC Bank Ltd Vs. Omkar 
Raguar

Sanjeev Pathak sanjeev.pathak@srcslegal.com

OMP(I)
(COMM)/2278/21

HDFC Bank Ltd Vs. Nikhil 
Rohtan

Sanjeev Pathak sanjeev.pathak@srcslegal.com

OMP(I)
(COMM)/2279/21

HDFC Bank Ltd Vs. 
Sawmen Mustafa

Sanjeev Pathak sanjeev.pathak@srcslegal.com

OMP(I)
(COMM)/2280/21

HDFC Bank Ltd Vs. Abid 
Shahid Khan

Sanjeev Pathak sanjeev.pathak@srcslegal.com

OMP(I)
(COMM)/2281/21

HDFC Bank Ltd Vs. 
Richpal Singh

Sanjeev Pathak sanjeev.pathak@srcslegal.com

OMP(I)
(COMM)/2282/21

HDFC Bank Ltd Vs. 
Tasweer Rasid

Sanjeev Pathak sanjeev.pathak@srcslegal.com

Unique Engineers Pvt Ltd 
Vs. EES Projects Pvt Ltd

Abinash Kumar adv.abinashkumar64@gmail.com

OMP(I)
(COMM)/2304/21

HDFC Bank Ltd Vs. 
Yogesh Kumar Madan

Sanjeev Pathak sanjeev.pathak@srcslegal.com

OMP(I)
(COMM)/2305/21

HDFC Bank Ltd Vs. 
Munesh Kumar

Sanjeev Pathak sanjeev.pathak@srcslegal.com

OMP(I)
(COMM)/2306/21

HDFC Bank Ltd Vs. 
Suman Singh

Sanjeev Pathak sanjeev.pathak@srcslegal.com

OMP(I)
(COMM)/2307/21

HDFC Bank Ltd Vs. 
Bushra Khanam

Sanjeev Pathak sanjeev.pathak@srcslegal.com

OMP(I)
(COMM)/2308/21

HDFC Bank Ltd Vs. 
Sundar Kumar

Sanjeev Pathak sanjeev.pathak@srcslegal.com

mailto:jangraadvocate@gmail.com
mailto:sanjeev.pathak@srcslegal.com
mailto:sanjeev.pathak@srcslegal.com
mailto:sanjeev.pathak@srcslegal.com
mailto:sanjeev.pathak@srcslegal.com
mailto:sanjeev.pathak@srcslegal.com
mailto:sanjeev.pathak@srcslegal.com
mailto:adv.abinashkumar64@gmail.com
mailto:sanjeev.pathak@srcslegal.com
mailto:sanjeev.pathak@srcslegal.com
mailto:sanjeev.pathak@srcslegal.com
mailto:sanjeev.pathak@srcslegal.com
mailto:sanjeev.pathak@srcslegal.com
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8285002845 20.11.2021 20.11.2021

9958726491 20.11.2021 20.11.2021

EX-324/21 9958724670 24.11.2021 24.11.2021

EX-325/21 9958737266 24.11.2021 24.11.2021

EX-326/21 9810333703 24.11.2021 24.11.2021

CS(COMM)/380/21 9818265410 25.11.2021 25.11.2021

CS(COMM)/381/21 7292001202 Not known 26.11.2021 23.11.2021

CS(COMM)/382/21 9654871449 26.11.2021 16.11.2021

9811015339 27.11.2021 23.11.2021

9811015339 27.11.2021 23.11.2021

9811015339 27.11.2021 23.11.2021

CS(COMM)/383/21 9811252038 27.11.2021 17.11.2021

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

OMP(I)
(COMM)/2309/21

HDFC Bank Ltd Vs. SNG 
Fleet Solutions

Sanjeev Pathak sanjeev.pathak@srcslegal.com

OMP(I)
(COMM)2310/21

Toyota Financial Services 
India Ltd Vs. Sukhdeep 
Kaur

Rajesh Jangra jangraadvocate@gmail.com

Kotak Mahindra Bank Ltd 
Vs. Mohit Rastogi & Anr.

Kushal Kumar kushal.kumar@eruditelegal.asia

BSES Rajdhani Power 
Limited Vs. Sanjay Jha

Rishabh Raj Jain rishab@rrjassociate.com 

M/s. Cholamandalam 
Investment and Finance 
Co. Ltd. Vs. Deo Sons 
Transport

Vandana Kumar vandanaharit@gmail.com 

Core Nutrilife LLP Vs. 
Pallavi Jayendra Chougule

Pankaj Pareek advocatepankajpareek@gmail.com

GRAFIX Solutions Pvt Ltd 
Vs. G.D. Cargo Care & Anr. 

Mayank Sapre

Habibs Cosmetic Pvt Ltd 
Vs. Hobibs Unisex Hair & 
Beauty Studio & Ors.

Simranjeet Singh simran.legal@gmail.com

OMP(I)
(COMM)2323/21

Yes Bank Ltd Vs. Ram 
Singh Rathore

Sachin Katyal katyalsachin2008@gmail.com

OMP(I)
(COMM)2324/21

Yes Bank Ltd Vs. Ram 
Singh Rathore

Sachin Katyal katyalsachin2008@gmail.com

OMP(I)
(COMM)2325/21

Yes Bank Ltd Vs. Yogender 
Swami

Sachin Katyal katyalsachin2008@gmail.com

Clix Capital Services Pvt 
Ltd Vs. Royal Terrace 
Hotel Pvt Ltd

Ravi Shankar 
Garg

advocatersgarg@gmail.com

mailto:sanjeev.pathak@srcslegal.com
mailto:jangraadvocate@gmail.com
mailto:kushal.kumar@eruditelegal.asia
mailto:rishab@rrjassociate.com
mailto:vandanaharit@gmail.com
mailto:advocatepankajpareek@gmail.com
mailto:simran.legal@gmail.com
mailto:katyalsachin2008@gmail.com
mailto:katyalsachin2008@gmail.com
mailto:katyalsachin2008@gmail.com
mailto:advocatersgarg@gmail.com
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13 SOUTH

CS(COMM)/386/21 9999333350 27.11.2021 27.11.2021

9958726491 29.11.2021 29.11.2021

EX-332/21 9910347289 Not known 30.11.2021 28.11.2021

CS(COMM)/387/21 9810047556 30.11.2021 16.11.2021

14

CS (COMM)/505/2021 9899659649 N/A 02-11-2021

CS (COMM)/504/2021 9811839454 ADV.WASEEM2GMAIL.COM 02-11-2021 29.10.2021

CS (COMM)/506/2021 8800784740 02-11-2021 30.10.2021

CS (COMM)/507/2021 A(P), 8800784740 02-11-2021 30.10.2021

CS (COMM)/513/2021 9560956484 N/A 10-11-2021 08.11.2021

CS (COMM)/526/2021 9999720412 11-11-2021 08.11.2021

CS (COMM)/525/2021 p(P), 9953459952 12-11-2021 08.11.2021

CS (COMM)/527/2021 ANKIT(P), 9811667456 11-11-2021 08.11.2021

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-02

Antex Pharma Pvt Ltd Vs. 
AADVIK Pharma & Anrs.

Sumit Rajput 376highcourt@gmail.com

OMP(I)
(COMM)2326/2021

Toyota Financial Services 
India Ltd Vs. SAHIL 
SUBHASH

Rajesh Jangra jangraadvocate@gmail.com

Shri Ram City Union 
Finance Ltd Vs. Abdul 
Mojeeb and Ors.

Rahuk Kumar 
Sharma

Sunil Kumar Rastogi Vs. 
Pearls Creative 
Adsolutions Pvt Ltd & Ors.

Abhishek Atrey abhishekatrey@gmail.com

SH. RAJ KUMAR 
CHAUHAN, LD. 
DISTRICT JUDGE 
(COMMERCIAL-
COURT), SOUTH-
EAST, SAKET COURT

SOUTH-
EAST

SUVI EXPORTS LLP Vs 
BEE ESS DESIGNS

VISHAL 
GARG(P),

SHABAB ALAM Vs 
SANTOSH GOPAL 
PARSHURAM

Ahmad 
Waseem(P),

STATE BANK OF INDIA 
Vs SH NARENDER 
KUMAR S/O SH RAMESH 
CHAND

DHARMENDRA 
SINGH(P), SHUBHI1673@GMAIL.COM

STATE BANK OF INDIA 
Vs OMVIR SINGH SHUBHI1673@GMAIL.COM

ABHISHEK KUMAR Vs 
MG MOBILE INDIA PVT 
LTD

Gautam 
Swarup(P),

MS PREM CHAUDHERY 
ASSOCIATES Vs M/S 
SWAYAM SIDDHA 
SIDDHANT SEWAA VAM 
SHIKSHA SAMITI S6

GAURAV 
KUMAR(P), R.GAURAVSINGH@GMAIL.COM

THE JAMMU AND 
KASHMIR BANK LTD Vs 
SHAMIM AKHTER RAUZLEGAL@GMAIL.COM

SPS ENERPROS INDIA 
PRIVATE LIMITED Vs 
CHETAK ENTERPRISES 
LIMITED DHURAJTIVERMA@YAHOO.COM

mailto:376highcourt@gmail.com
mailto:jangraadvocate@gmail.com
mailto:abhishekatrey@gmail.com
mailto:SHUBHI1673@GMAIL.COM
mailto:SHUBHI1673@GMAIL.COM
mailto:R.GAURAVSINGH@GMAIL.COM
mailto:RAUZLEGAL@GMAIL.COM
mailto:DHURAJTIVERMA@YAHOO.COM
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CS (COMM)/523/2021 9810514270 11-11-2021 09.11.2021

CS (COMM)/522/2021 9810514270 11-11-2021 09.11.2021

CS (COMM)/520/2021 9810514270 11-11-2021 09.11.2021

CS (COMM)/528/2021 9811117362 17-11-2021 11.111.201

CS (COMM)/518/2021 9873476464 16-11-2021 15.11.2021

CS (COMM)/534/2021 9911306876 20-11-2021 15.11.2021

CS (COMM)/537/2021 981162351 17-11-2021 16.11.2021

CS (COMM)/536/2021 981162351 17-11-2021 16.11.2021

CS (COMM)/535/2021 981162351 17-11-2021 16.11.2021

CS (COMM)/529/2021 9654545855 18-11-2021 17.11.2021

CS (COMM)/568/2021 9810776511 20-11-2021 18.11.2021

CS (COMM)/532/2021 9911440109 20-11-2021 18.11.2021

CS (COMM)/533/2021 9911440109 20-11-2021 18.11.2021

SH. RAJ KUMAR 
CHAUHAN, LD. 
DISTRICT JUDGE 
(COMMERCIAL-
COURT), SOUTH-
EAST, SAKET COURT

SOUTH-
EAST

PUNJAB NATIONAL 
BANK Vs MRS RENU 
SARIN

RAMAN 
TOMAR(P), ADVSARANSVRI@GMAIL.COM

PUNJAB NATIONAL 
BANK Vs RENU SARIN

RAMAN 
TOMAR(P), ADVSARANSVRI@GMAIL.COM

PUNJAB NATIONAL 
BANK Vs RENU SARIN

RAMAN 
TOMAR(P), ADVSARANSVRI@GMAIL.COMM/S CLAUDE BRAND 

RETAIL SOLUTION 
PVTLTD Vs M/S 
SHRISHTI 
INFRASTRUCTURE 
CORPORATION LTD

ANJALI 
NEHRA(P), UKD.0703@GMAIL.COM

SH PUNEET GUPTA Vs 
MS VINSURA VENTURE

KULWANT 
KAUR(P), DALIPANAND990@GMAIL.COM

AYZO INTERNATIONAL 
PVT LTD Vs MR 
MITHLESH SINGH PROP 
M/S SIDDHARTH 
TECHNOCRAT

Sudhanshu 
Madan(P), SUDHANSHU@SMADANLEGAL.IN

SATYA PARKASH AND 
BROTHERS PRIVATE 
LTD Vs SOUTH DELHI 
MUNICIPAL 
CORPORATION 
THROUGH ITS 
EXECUTIVE ENGINEER 
PR II

ASEEM 
MEHROTRA(P), MEHROTRA_ASEEM@YAHOO.CO.IN

SATYA PARKASH AND 
BROTHERS PRIVATE 
LTD Vs SOUTH DELHI 
MUNICIPAL 
CORPORATION 
THROUGH ITS 
EXECUTIVE ENGINEER 
PR II

ASEEM 
MEHROTRA(P), MEHROTRA_ASEEM@YAHOO.CO.IN

SATYA PARKASH AND 
BROTHERS PRIVATE 
LTD Vs SOUTH DELHI 
MUNICIPAL 
CORPORATION 
THROUGH EXECUTIVE 
ENGINEER PROJECT II

ASEEM 
MEHROTRA(P), MEHROTRA_ASEEM@YAHOO.CO.IN

IMPEX SERVICES INDIA 
PVT LTD Vs RAVI 
KROLIYA

SHIVAM 
SHARMA(P), LEGAL@SHIVAMSHARMA.INFO

RAJESH KUNAL KESHRI 
Vs SMC COMTRADE LTD

SURENDRA 
KUMAR 
SRIVASTAVA(P)
, AKP97870@GMAIL.COM

AVOOK GLOBAL 
LIMITED Vs M/S 
TEUCRIUM NETWORK 
INFORMATION PVT LTD

Yash 
Chaturvedi(P), CONTACT@KEYLEGAL.IN

AVOOK GLOBAL 
LIMITED Vs M/S VIPIN 
IMPORTS PVT LTD

Yash 
Chaturvedi(P), CONTACT@KEYLEGAL.IN

mailto:ADVSARANSVRI@GMAIL.COM
mailto:ADVSARANSVRI@GMAIL.COM
mailto:ADVSARANSVRI@GMAIL.COM
mailto:UKD.0703@GMAIL.COM
mailto:DALIPANAND990@GMAIL.COM
mailto:SUDHANSHU@SMADANLEGAL.IN
mailto:MEHROTRA_ASEEM@YAHOO.CO.IN
mailto:MEHROTRA_ASEEM@YAHOO.CO.IN
mailto:MEHROTRA_ASEEM@YAHOO.CO.IN
mailto:LEGAL@SHIVAMSHARMA.INFO
mailto:AKP97870@GMAIL.COM
mailto:CONTACT@KEYLEGAL.I
mailto:CONTACT@KEYLEGAL.I
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CS (COMM)/530/2021 9268147995 20-11-2021 18.11.2021
15

CS (COMM)/512/2021 9987566992 17-11-2021 03-07-2021

CS (COMM)/501/2021 98105777000 11-11-2021 23-08-2021

CS (COMM)/555/2021 9971336611 27-11-2021 27-08-2021

CS (COMM)/554/2021 9971336611 27-11-2021 27-08-2021

CS (COMM)/553/2021 9971336611 27-11-2021 27-08-2021

CS (COMM)/494/2021 9810898754 01-11-2021 30-10-2021

9891877288 01-11-2021 30-10-2021

9868119078 01-11-2021 30-10-2021

CS (COMM)/492/2021 8800784740 01-11-2021 30-10-2021

8882550428 01-11-2021 30-10-2021

CS (COMM)/498/2021 9810230498 10-11-2021 08-11-2021

CS (COMM)/497/2021 N/A 09-11-2021 08-11-2021

SH. RAJ KUMAR 
CHAUHAN, LD. 
DISTRICT JUDGE 
(COMMERCIAL-
COURT), SOUTH-
EAST, SAKET COURT

SOUTH-
EAST

M S MASHEL ELECTRIC 
Vs RITAJYA INDUSTRIES 
PRIVATE LTD

JATIN 
KAPUR(P), ARIFADVOCATE@REDIFFMAIL.COM

VACANT COURT OF 
MS. RAJ RANI 
MITRA, DISTRICT 
JUDGE (COMM-02), 
SOUTH EAST 
DISTRICT, SAKET 
COURTS, NEW 
DELHI

SOUTH-
EAST M/S AVOOK GLOBAL 

LIMITED Vs M/S 
PLAYBOX TECHNOLOGY 
CORPORATION

Yash 
Chaturvedi(P),

contact@keylegal.in

PUNJAB NATIONAL 
BANK Vs MRS RANI 
ROSLIN SINGH

KRISHAN 
KUMAR(P),

krishenkumar@gmail.com

STATE BANK OF INDIA 
Vs MOHD ZAHEER

VAIBHAV 
YADAV(P),

vaibhav.yadav@hotmail.com

STATE BANK OF INDIA 
Vs USHA SINGH

VAIBHAV 
YADAV(P),

vaibhav.yadav@hotmail.com

STATE BANK OF INDIA 
Vs SANJAY KUMAR

VAIBHAV 
YADAV(P),

vaibhav.yadav@hotmail.com

STANDARD 
REFRIGRATION PVT LTD 
Vs GOLD STAR LINE 
LIMITED

Mohd Rais 
Farooqui(P),

mrfarooqui.adv@gmail.com

CS 
(COMM)/493/2021

SAFE TOWER PVT LTD 
Vs DIGITAL 
INTEGRATED 
TECHNOLOGIES PVT 
LTD

SANDEEP 
SHARMA(P),

sharmaajay85.as@gmail.com

CS(COMM)/495/20
21 
(TRANSFERRED)

SANTOSH SATIJA VS 
SUSHIL MISHRA Zubeda Begum

zubedabegumadv@gmail.com

STATE BANK OF INDIA 
Vs VINAY KUMAR

DHARMENDRA 
SINGH(P),

subhi1673@gmail.com

CS (COMM)/491/2021 
(TM)

MANKIND PHARMA LTD 
Vs SHRINIVAS GUJARAT 
LABORATORIES PVT LTD

Hemant 
Daswani(P),

ipr@richesttrademark.com

KUDAMM 
CORPORATION Vs 
MINIMAX INDUSTRIES

SANDEEP 
SHARMA(P),

saurabhsharma12@yahoo.co.in

M/S FRENCH LEATHER 
FACTORYTHROUGH ITS 
SOLE PROPRIETORMR 
ROLAND ATIK Vs MR 
GULJIT SINGH CHOPRA 
SOLE PROPRIETORGC 
INTERNATIONAL

AKSHAY 
THAKUR(P),

office@anandandassociates.co.in

mailto:ARIFADVOCATE@REDIFFMAIL.COM
mailto:contact@keylegal.in
mailto:krishenkumar@gmail.com
mailto:vaibhav.yadav@hotmail.com
mailto:vaibhav.yadav@hotmail.com
mailto:vaibhav.yadav@hotmail.com
mailto:mrfarooqui.adv@gmail.com
mailto:sharmaajay85.as@gmail.com
mailto:zubedabegumadv@gmail.com
mailto:subhi1673@gmail.com
mailto:ipr@richesttrademark.com
mailto:saurabhsharma12@yahoo.co.in
mailto:office@anandandassociates.co.in
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CS (COMM)/499/2021 8586863313 10-11-2021 08-11-2021

CS (COMM)/502/2021 ABHINAY(P), 9205137094 12-11-2021 11-11-2021

CS (COMM)/509/2021 9899900273 15-11-2021 12-11-2021

CS (COMM)/510/2021 9873476464 16-11-2021 15-11-2021

CS (COMM)/511/2021 9219701292 16-11-2021 15-11-2021

CS (COMM)/514/2021 9810774019 18-11-2021 17-11-2021

CS (COMM)/545/2021 8700308803 25-11-2021 17-11-2021

9811338696 23-11-2021 22-11-2021

CS (COMM)/517/2021 9910280608 20-11-2021 18-11-2021

CS (COMM)/543/2021 9858444233 24-11-2021 18-11-2021

CS (COMM)/516/2021 9911440109 20-11-2021 18-11-2021

CS (COMM)/515/2021 9911440109 20-11-2021 18-11-2021

7218309559 22-11-2021 20-11-2021

VACANT COURT OF 
MS. RAJ RANI 
MITRA, DISTRICT 
JUDGE (COMM-02), 
SOUTH EAST 
DISTRICT, SAKET 
COURTS, NEW 
DELHI

SOUTH-
EAST

UNION BANK OF INDIA 
Vs M/S VED IMPEX LLP 
THROUGH ITS 
PARTNERS

ARUN KUMAR 
SHUKLA(P),

connect@snslegal.in

CICO TECHNOLOGIES 
LIMITED Vs M/S 
NAVAYUGA 
ENGINEERING CO LTD

admin@taslaw.in

M/S ACE MEDICAL 
SERVICES Vs KARE 
PARTNERS GROUP 
INDIA PVT LTD AND 
OTHERS

PRADEEP 
KUMAR 
SINGH(P),

rajivrathi0009@gmail.com

SH PUNEET GUPTA Vs 
M/S NOVUS AND BERRY 
INDIA

KULWANT 
KAUR(P),

dalianand990@gmail.com

DILSHAD AHMED Vs 
MULTILINK ONLINE 
SERVICES PVT LTD

FAHAD 
KHAN(P),

fahadamu1988@gmail.com

MARUTI ELECTRONICS 
Vs M/S KARNI 
COMMUNICATION PVT 
LTD

SATYA 
BHUSHAN(P),

aniladvocate2005@gmail.com

BANK OF BARODA Vs 
MONIKA AGARWAL

VINAY PREET 
SINGH(P),

info@thechamberz.com

CS 
(COMM)/524/2021(
TRANSFERRED)

SUDON CONTRACT VS 
M/S ACTC SAMBA 
PVT. LTD. Tanvar Singh

voxjurisdelhi@gmail.com

MANOHAR FILAMENTS 
PVT LTD Vs MODELAMA 
EXPORTS PVT LTD

SHIVAM 
SHUKLA(P),

r.k.sharma54@gmail.com

KBSH PVT LTD Vs 
CHARAN JEET SINGH

GAURAV 
GUPTA(P),

gaurav@gauravgupta.net.in

AVOOK GLOBAL 
LIMITED Vs MICRO INFO 
SOLUTIONS

Yash 
Chaturvedi(P),

contact@keylegal.in

M/S AVOOK GLOBAL 
LIMITED Vs SA2 
DIGITAL SERVICES LLP

Yash 
Chaturvedi(P),

contact@keylegal.in

CS 
(COMM)/521/2021(T
M)

MAHESH EDIBLE OIL 
INDUSTRIES LIMITED Vs 
MR VAIBHAV GUPTA 
TRADING AS M/S 
JAGANNATH FOOD 
CORPORATION

ANKIT 
SHARMA(P),

sharmapooja11093@gmail.com

mailto:connect@snslegal.in
mailto:admin@taslaw.in
mailto:rajivrathi0009@gmail.com
mailto:dalianand990@gmail.com
mailto:fahadamu1988@gmail.com
mailto:aniladvocate2005@gmail.com
mailto:info@thechamberz.com
mailto:voxjurisdelhi@gmail.com
mailto:r.k.sharma54@gmail.com
mailto:gaurav@gauravgupta.net.in
mailto:contact@keylegal.in
mailto:contact@keylegal.in
mailto:sharmapooja11093@gmail.com
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7218309559 22-11-2021 20-11-2021

CS (COMM)/538/2021 9810463473 23-11-2021 22-11-2021

CS (COMM)/541/2021 9990011586 23-11-2021 22-11-2021

CS (COMM)/540/2021 9990011586 23-11-2021 22-11-2021

CS (COMM)/539/2021 9899949839 23-11-2021 22-11-2021

9899016945 25-11-2021 24-11-2021

CS (COMM)/547/2021 9818365119 26-11-2021 25-11-2021

VACANT COURT OF 
MS. RAJ RANI 
MITRA, DISTRICT 
JUDGE (COMM-02), 
SOUTH EAST 
DISTRICT, SAKET 
COURTS, NEW 
DELHI

SOUTH-
EAST

CS 
(COMM)/519/2021(T
M)

MAHESH EDIBLE OIL 
INDUSTRIES LIMITED Vs 
M B INDUSTRIES

ANKIT 
SHARMA(P),

sharmapooja11093@gmail.com

DIAGNOSTIC 
ENTERPRISES Vs 
PRAMOD S SRIVASTAVA

RAJEEV 
KUMAR 
SHARMA(P),

advocaterajeevsharma@gmail.com

M/S EPIC BRANDS 
PRIVATE LIMITED Vs 
ANSH TEXTILES AND  
ORS

MANMEET 
SINGH 
OBEROI(P),

mroberaiassociates@gmail.com

M/S EPIC BRANDS 
PRIVATE LIMITED Vs D 
N TEXTILES

MANMEET 
SINGH 
OBEROI(P),

mroberaiassociates@gmail.com

SADHANA KALA 
THROUGH GPA HOLDER 
MR VED PRAKASH KALA 
Vs ANJALI MUKHERJEE 
HEALTH TOTAL PVT LTDAatrayi Das(P),

delhioffice@tiwariandassociates.com

CS 
(COMM)/544/2021(T
M)

M/S DINDAYAL 
INDUSTRIES LTD Vs M/S 
DINDAYAL AYURVED 
BHAWAN

SWAPNIL 
GAUR(P),

nupurgoswami.adv@gmail.com

STATE BANK OF INDIA 
Vs DHROOP 
SINGH@DHRUV SINGH

VARUN 
CHANDIOK(P),

varunchandiok@gmail.com

mailto:sharmapooja11093@gmail.com
mailto:advocaterajeevsharma@gmail.com
mailto:mroberaiassociates@gmail.com
mailto:mroberaiassociates@gmail.com
mailto:delhioffice@tiwariandassociates.com
mailto:nupurgoswami.adv@gmail.com
mailto:varunchandiok@gmail.com


Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

15

CS (COMM)/548/2021 9818365119 26-11-2021 25-11-2021

CS (COMM)/550/2021 9818365119 26-11-2021 25-11-2021

CS (COMM)/549/2021 9818365119 26-11-2021 25-11-2021

CS (COMM)/546/2021 9818365119 26-11-2021 25-11-2021

CS (COMM)/557/2021 9810171302 N/A 29-11-2021 26-11-2021

CS (COMM)/552/2021 9558732424 27-11-2021 26-11-2021

CS (COMM)/551/2021 9899604908 27-11-2021 26-11-2021

CS (COMM)/556/2021 9999761642 29-11-2021 27-11-2021

CS (COMM)/558/2021 9899674082 29-11-2021 27-11-2021

CS (COMM)/561/2021 9711046343 30-11-2021 29-11-2021

CS (COMM)/559/2021 8285669607 30-11-2021 29-11-2021

CS (COMM)/560/2021 8285669607 30-11-2021 29-11-2021

VACANT COURT OF 
MS. RAJ RANI 
MITRA, DISTRICT 
JUDGE (COMM-02), 
SOUTH EAST 
DISTRICT, SAKET 
COURTS, NEW 
DELHI

SOUTH-
EAST

STATE BANK OF INDIA 
Vs SUGATHA SHARMA

VARUN 
CHANDIOK(P),

varunchandiok@gmail.com

STATE BANK OF INDIA 
Vs MONAZZAM HUSSAIN

VARUN 
CHANDIOK(P),

varunchandiok@gmail.com

STATE BANK OF INDIA 
Vs ALKA GUPTA

VARUN 
CHANDIOK(P),

varunchandiok@gmail.com

STATE BANK OF INDIA 
Vs DEVENDER SINGH

VARUN 
CHANDIOK(P),

varunchandiok@gmail.com

VIJAY GULATI Vs M/S 
FASHION CRAFT

VISHAL 
GARG(P),

M/S TRANSTEK 
INFOWAYS PVT LTD Vs 
GULSAN ARORA

PANKAJ 
KUMAR(P),

roy.pankaj@yahoo.co.in

DEEPAK BISHT Vs SAF 
INDIA GLASS LLP

Namandeep 
Singh(P),

karansafranso@gmail.com

M/S D L NAGPAL 
FIANNCE AND LEASING 
CO PVT LTD Vs ANIL 
KUMAR SHARMA

PRASHANT 
SINGH(P),

nimmisharmaadv@gmail.com

BIOTECH CONSORTIUM 
INDIA LTD Vs SUNILA 
BAGGA

ADITI 
SHARMA(P),

adv.aditisharma@gmail.com

PURANDEEP SINGH Vs 
STRYKER INDIA PVT 
LTD AND ORS

SATYA 
PRAKASH 
YADAV(P),

advocatesatya@gmail.com

M/S TECNIKA 
SOLUTIONS Vs M/S 
TEJAYS INDUSTRIES 
PVT LTD

ARVIND 
KUMAR(P),

arvind_ara57@rediffmail.com

M/S TECNIKA 
SOLUTIONS Vs M/S 
TEJAYS  DYNAMIC LTD

ARVIND 
KUMAR(P),

arvind_ara57@rediffmail.com

mailto:varunchandiok@gmail.com
mailto:varunchandiok@gmail.com
mailto:varunchandiok@gmail.com
mailto:varunchandiok@gmail.com
mailto:roy.pankaj@yahoo.co.in
mailto:karansafranso@gmail.com
mailto:nimmisharmaadv@gmail.com
mailto:adv.aditisharma@gmail.com
mailto:advocatesatya@gmail.com
mailto:arvind_ara57@rediffmail.com
mailto:arvind_ara57@rediffmail.com


Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

ABHA VIJAYAN 9953335792 01/11/21 01/11/21

8376049807 01/11/21 01/11/21

9873347330 01/11/21 01/11/21

9873347330 01/11/21 01/11/21

9873347330 01/11/21 01/11/21

9873347330 01/11/21 01/11/21

9873347330 01/11/21 01/11/21

9811843931 01/11/21 01/11/21

9811843931 01/11/21 01/11/21

9811843931 01/11/21 01/11/21

9811843931 01/11/21 01/11/21

LALIT PANDEY 9717391663 02/11/21 02/11/21

LALIT PANDEY 9717391663 02/11/21 02/11/21

SH. SANJAY 
SHARMA-I EC-DLET-01-02775-

2021

TOYOTA FIN. SERVICES 
INDIA LTD. VS. AMAR 
SOMNATH NAIK

abhavijayan13@gmail.com

EC-DLET-01-03108-
2021

BMW INDIA FINANCIAL 
SERVICES PRIVATE LTD 
VS USMAN ABDUL 
SATTAR NOBLE

RAHUL 
BHARDWAJ advocateashok.1@gmail.com.

EC-DLET-01-03109-
2021 AXIS BANK LTD VS AMIT 

KUMAR

MAYANK 
MAHAJAN

MAYANK_MAHAJAN05@YAHOO-COM

EC-DLET-01-03110-
2021

AXIS BANK LTD VS 
VIJAY

MAYANK 
MAHAJAN MAYANK_MAHAJAN05@YAHOO-COM

EC-DLET-01-03111-
2021

AXIS BANK LTD VS 
SURESH KAUSHIK

MAYANK 
MAHAJAN MAYANK_MAHAJAN05@YAHOO-COM

EC-DLET-01-03113-
2021

AXIS BANK LTD VS 
RAJUDDIN S

MAYANK 
MAHAJAN

MAYANK_MAHAJAN05@YAHOO-COM

EC-DLET-01-03114-
2021

AXIS BANK LTD VS 
AKBARI 

MAYANK 
MAHAJAN MAYANK_MAHAJAN05@YAHOO-COM

EC-DLET-01-03112-
2021

IFFCO KISAN FINANCE 
LTD VS BHIYALAL 
AHIRWAR

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.com

EC-DLET-01-03115-
2021

IFFCO KISAN FINANCE 
LTD VS VIJAY GURJAR

RAJEEV KR. 
RANJAN ranjan.and.company@gmail.com

EC-DLET-01-03116-
2021

IFFCO KISAN FINANCE 
LTD VS RATNESH 
PANDEY

RAJEEV KR. 
RANJAN ranjan.and.company@gmail.com

EC-DLET-01-03117-
2021

IFFCO KISAN FINANCE 
LTD VS NEETESH YADAV

RAJEEV KR. 
RANJAN

ranjan.and.company@gmail.com

EC-DLET-01-03121-
2021

CARS24 FINANCILA 
SERVICES PVT LTD VS 
RIVESH

lalitpandeyadav@gmail.com

EC-DLET-01-03122-
2021

CARS24 FINANCILA 
SERVICES PVT LTD VS 
BODDU MAHESH

lalitpandeyadav@gmail.com

mailto:abhavijayan13@gmail.com
mailto:advocateashok.1@gmail.com
mailto:MAYANK_MAHAJAN05@YAHOO-COM
mailto:MAYANK_MAHAJAN05@YAHOO-COM
mailto:MAYANK_MAHAJAN05@YAHOO-COM
mailto:MAYANK_MAHAJAN05@YAHOO-COM
mailto:MAYANK_MAHAJAN05@YAHOO-COM
mailto:ranjan.and.company@gmail.com
mailto:ranjan.and.company@gmail.com
mailto:ranjan.and.company@gmail.com
mailto:ranjan.and.company@gmail.com


Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

9999855157 02/11/21 02/11/21

9999855157 02/11/21 02/11/21

9999334816 02/11/21 02/11/21

9999334816 02/11/21 02/11/21

9999334816 02/11/21 02/11/21

9999855157 02/11/21 02/11/21

9999334816 02/11/21 02/11/21

9999334816 02/11/21 02/11/21

9999334816 02/11/21 02/11/21

9999334816 02/11/21 02/11/21

9999334816 02/11/21 02/11/21

9999334816 02/11/21 02/11/21

9999334816 02/11/21 02/11/21

SH. SANJAY 
SHARMA-I

EC-DLET-01-03123-
2021

NEWLOOK LEASING PVT 
LTD VS NIHAL SINGH

JITENDER 
KUMAR YADAV ADVJITENDERYADAV2017@GMAIL.COM

EC-DLET-01-03131-
2021

TOTSOL FINANCIAL 
SERVICES LTD VS 
HASNAIN

JITENDER 
KUMAR YADAV ADVJITENDERYADAV2017@GMAIL.COM

EC-DLET-01-03135-
2021

DASH LEASING AND 
FINANCE PVT LTD VS 
VIJENDER KUMAR

NITISH 
PATHANIA

pathania.hot@gmail.com

EC-DLET-01-03133-
2021

DASH LEASING AND 
FINANCE PVT LTD VS 
SAHOON KHAN

NITISH 
PATHANIA pathania.hot@gmail.com

EC-DLET-01-03132-
2021

DASH LEASING AND 
FINANCE PVT LTD VS 
RAM VILASH

NITISH 
PATHANIA pathania.hot@gmail.com

EC-DLET-01-03134-
2021

TOTSOL FINANCIAL 
SERVICES LTD VS 
ABDUL REHMAN

JITENDER 
KUMAR YADAV

ADVJITENDERYADAV2017@GMAIL.COM

EC-DLET-01-03130-
2021

DASH LEASING AND 
FINANCE PVT LTD VS 
RAJU

NITISH 
PATHANIA pathania.hot@gmail.com

EC-DLET-01-03129-
2021

DASH LEASING AND 
FINANCE PVT LTD VS 
OMBIR SINGH

NITISH 
PATHANIA

pathania.hot@gmail.com

EC-DLET-01-03128-
2021

DASH LEASING AND 
FINANCE PVT LTD VS 
NAYAB

NITISH 
PATHANIA pathania.hot@gmail.com

EC-DLET-01-03127-
2021

DASH LEASING AND 
FINANCE PVT LTD VS 
MAHABIR SINGH

NITISH 
PATHANIA pathania.hot@gmail.com

EC-DLET-01-03126-
2021

DASH LEASING AND 
FINANCE PVT LTD VS 
IQBAL ALI

NITISH 
PATHANIA

pathania.hot@gmail.com

EC-DLET-01-03125-
2021

DASH LEASING AND 
FINANCE PVT LTD VS 
GAURI SHANKAR

NITISH 
PATHANIA pathania.hot@gmail.com

EC-DLET-01-03124-
2021

DASH LEASING AND 
FINANCE PVT LTD VS 
FAHEEM

NITISH 
PATHANIA

pathania.hot@gmail.com

mailto:ADVJITENDERYADAV2017@GMAIL.COM
mailto:ADVJITENDERYADAV2017@GMAIL.COM
mailto:pathania.hot@gmail.com
mailto:pathania.hot@gmail.com
mailto:pathania.hot@gmail.com
mailto:ADVJITENDERYADAV2017@GMAIL.COM
mailto:pathania.hot@gmail.com
mailto:pathania.hot@gmail.com
mailto:pathania.hot@gmail.com
mailto:pathania.hot@gmail.com
mailto:pathania.hot@gmail.com
mailto:pathania.hot@gmail.com
mailto:pathania.hot@gmail.com


Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

LALIT PANDEY 9717391663 08/11/21 08/11/21

9873347330 08/11/21 08/11/21

9873347330 08/11/21 08/11/21

9873347330 08/11/21 08/11/21

9873347330 08/11/21 08/11/21

9873347330 08/11/21 08/11/21

9873347330 08/11/21 08/11/21

9873347330 08/11/21 08/11/21

9873347330 08/11/21 08/11/21

9873347330 08/11/21 08/11/21

9873347330 08/11/21 08/11/21

9873347330 08/11/21 08/11/21

LALIT PANDEY 9717391663 08/11/21 08/11/21

SH. SANJAY 
SHARMA-I

EC-DLET-01-03136-
2021

CARS24 FINANCILA 
SERVICES PVT LTD VS 
DRK AUTO AND 
FINANCE 

lalitpandeyadav@gmail.com

EC-DLET-01-03137-
2021

AXIS BANK LTD VS 
FAIZPUR REHMAN

MAYANK 
MAHAJAN MAYANK_MAHAJAN05@YAHOO-COM

EC-DLET-01-03138-
2021

KOTAK MAHINDRA 
BANK VS SATISH

MAYANK 
MAHAJAN

MAYANK_MAHAJAN05@YAHOO-COM

EC-DLET-01-03139-
2021

AXIS BANK LTD VS SHIV 
BHOLE INDIA TRAVELS 
PVT LTD

MAYANK 
MAHAJAN MAYANK_MAHAJAN05@YAHOO-COM

EC-DLET-01-03140-
2021

AXIS BANK LTD VS 
DAVINDER KAUSHIK

MAYANK 
MAHAJAN MAYANK_MAHAJAN05@YAHOO-COM

EC-DLET-01-03141-
2021

AXIS BANK LTD VS 
RUKMUDIN

MAYANK 
MAHAJAN

MAYANK_MAHAJAN05@YAHOO-COM

EC-DLET-01-03142-
2021

AXIS BANK LTD VS 
ABHISHEK JAIN

MAYANK 
MAHAJAN MAYANK_MAHAJAN05@YAHOO-COM

EC-DLET-01-03143-
2021

AXIS BANK LTD VS 
MOHD AAKIL

MAYANK 
MAHAJAN

MAYANK_MAHAJAN05@YAHOO-COM

EC-DLET-01-03145-
2021

AXIS BANK LTD VS 
RAHUL KUMAR

MAYANK 
MAHAJAN MAYANK_MAHAJAN05@YAHOO-COM

EC-DLET-01-03144-
2021

AXIS BANK LTD VS 
RUDRANATH BHATT

MAYANK 
MAHAJAN MAYANK_MAHAJAN05@YAHOO-COM

EC-DLET-01-03146-
2021

AXIS BANK LTD VS 
ASHOK KUMAR

MAYANK 
MAHAJAN

MAYANK_MAHAJAN05@YAHOO-COM

EC-DLET-01-03147-
2021

AXIS BANK LTD VS 
MANMOHAN KHANNA

MAYANK 
MAHAJAN MAYANK_MAHAJAN05@YAHOO-COM

EC-DLET-01-03148-
2021

SHRIRAM TRANSPORTS 
FINANCE CO LTD VS 
ANKUR TYAGI

lalitpandeyadav@gmail.com

mailto:MAYANK_MAHAJAN05@YAHOO-COM
mailto:MAYANK_MAHAJAN05@YAHOO-COM
mailto:MAYANK_MAHAJAN05@YAHOO-COM
mailto:MAYANK_MAHAJAN05@YAHOO-COM
mailto:MAYANK_MAHAJAN05@YAHOO-COM
mailto:MAYANK_MAHAJAN05@YAHOO-COM
mailto:MAYANK_MAHAJAN05@YAHOO-COM
mailto:MAYANK_MAHAJAN05@YAHOO-COM
mailto:MAYANK_MAHAJAN05@YAHOO-COM
mailto:MAYANK_MAHAJAN05@YAHOO-COM
mailto:MAYANK_MAHAJAN05@YAHOO-COM


Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

LALIT PANDEY 9717391663 08/11/21 08/11/21

LALIT PANDEY 9717391663 08/11/21 08/11/21

GAGAN JINDAL 9871365547 08/11/21 08/11/21

GAGAN JINDAL 9871365547 08/11/21 08/11/21

GAGAN JINDAL 9871365547 08/11/21 08/11/21

GAGAN JINDAL 9871365547 08/11/21 08/11/21

GAGAN JINDAL 9871365547 08/11/21 08/11/21

GAGAN JINDAL 9871365547 08/11/21 08/11/21

GAGAN JINDAL 9871365547 08/11/21 08/11/21

ARIHANT JAIN 9560012821 09/11/21 09/11/21

ARIHANT JAIN 9560012821 09/11/21 09/11/21

ARIHANT JAIN 9560012821 09/11/21 09/11/21

9958064525 10/11/21 10/11/21

SH. SANJAY 
SHARMA-I

EC-DLET-01-03149-
2021

SHRIRAM TRANSPORTS 
FINANCE CO LTD VS 
ANKUR TYAGI

lalitpandeyadav@gmail.com

EC-DLET-01-03150-
2021

SHRIRAM TRANSPORTS 
FINANCE CO LTD VS 
RUDRA LOGISTICS 
SERVICES

lalitpandeyadav@gmail.com

EC-DLET-01-03151-
2021

SK KATYAL FINANCE CO 
PVT LTD VS JITENDER 
KUMAR

adv.gagan.jindal@gmail.com

EC-DLET-01-03152-
2021

GHS FINANCE PRIVATE 
LTD VS RAJESH LAMBA adv.gagan.jindal@gmail.com

EC-DLET-01-03153-
2021

GHS FINANCE PRIVATE 
LTD VS MUKESH adv.gagan.jindal@gmail.com

EC-DLET-01-03154-
2021

7VIK FINVESTMENT 
PRIVATE LIMITED VS 
SANT RAM

adv.gagan.jindal@gmail.com

EC-DLET-01-03155-
2021

7VIK FINVESTMENT 
PRIVATE LIMITED VS 
RAKESH

adv.gagan.jindal@gmail.com

EC-DLET-01-03156-
2021

7VIK FINVESTMENT 
PRIVATE LIMITED VS 
DURGA PRASAD 
SHARMA

adv.gagan.jindal@gmail.com

EC-DLET-01-03157-
2021

7VIK FINVESTMENT 
PRIVATE LIMITED VS 
SADHU SINGH

adv.gagan.jindal@gmail.com

EC-DLET-01-03158-
2021

M/S BHOLA AUTO 
FINLEASE PVT LTD VS 
SURJIT SINGH

keshav1292@gmail.com

EC-DLET-01-03159-
2021

M/S BHOLA AUTO 
FINLEASE PVT LTD VS 
SANTOSH

keshav1292@gmail.com

EC-DLET-01-03160-
2021

M/S RACHIT FINANCIAL 
SERVICES PVT LTD VS 
RAJESH KUMAR

keshav1292@gmail.com

EC-DLET-01-03165-
2021

DASH LEASING AND 
FINANCE PVT LTD VS 
HASEEN AHMED

VANSHIKHA 
SOOD

soodvanshikha.gmail. Com

mailto:adv.gagan.jindal@gmail.co
mailto:adv.gagan.jindal@gmail.co
mailto:adv.gagan.jindal@gmail.co
mailto:adv.gagan.jindal@gmail.co
mailto:adv.gagan.jindal@gmail.co
mailto:adv.gagan.jindal@gmail.co
mailto:adv.gagan.jindal@gmail.co
mailto:keshav1292@gmail.com
mailto:keshav1292@gmail.com
mailto:keshav1292@gmail.com


Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

9958064525 10/11/21 10/11/21

9958064525 10/11/21 10/11/21

9958064525 10/11/21 10/11/21

9958064525 10/11/21 10/11/21

9811843931 10/11/21 10/11/21

9958064525 10/11/21 10/11/21

9958064525 10/11/21 10/11/21

9958064525 10/11/21 10/11/21

9958064525 10/11/21 10/11/21

9958064525 10/11/21 10/11/21

9958064525 10/11/21 10/11/21

9958064525 10/11/21 10/11/21

9958064525 10/11/21 10/11/21

SH. SANJAY 
SHARMA-I

EC-DLET-01-03164-
2021

DASH LEASING AND 
FINANCE PVT LTD VS 
HARI OM

VANSHIKHA 
SOOD soodvanshikha.gmail. Com

EC-DLET-01-03163-
2021

DASH LEASING AND 
FINANCE PVT LTD VS 
DEEPAK

VANSHIKHA 
SOOD soodvanshikha.gmail. Com

EC-DLET-01-03162-
2021

DASH LEASING AND 
FINANCE PVT LTD VS 
DEEP NARAYAN 
PANDEY

VANSHIKHA 
SOOD

soodvanshikha.gmail. Com

EC-DLET-01-03161-
2021

DASH LEASING AND 
FINANCE PVT LTD VS 
BABUDDIN

VANSHIKHA 
SOOD soodvanshikha.gmail. Com

EC-DLET-01-03118-
2021

IFFCO KISAN FINANCE 
LTD VS MAHIPAL SINGH

RAJEEV KR. 
RANJAN ranjan.and.company@gmail.com

EC-DLET-01-03167-
2021

DASH LEASING AND 
FINANCE PVT LTD VS 
KULDEEP

VANSHIKHA 
SOOD

soodvanshikha.gmail. Com

EC-DLET-01-03166-
2021

DASH LEASING AND 
FINANCE PVT LTD VS 
KHEM CHAND AGRI

VANSHIKHA 
SOOD soodvanshikha.gmail. Com

EC-DLET-01-03168-
2021

DASH LEASING AND 
FINANCE PVT LTD VS 
MOHD NIZAM

VANSHIKHA 
SOOD

soodvanshikha.gmail. Com

EC-DLET-01-03169-
2021

DASH LEASING AND 
FINANCE PVT LTD VS 
NIRMALA GAUTAM

VANSHIKHA 
SOOD soodvanshikha.gmail. Com

EC-DLET-01-03170-
2021

DASH LEASING AND 
FINANCE PVT LTD VS 
SANJEET MEHTO

VANSHIKHA 
SOOD soodvanshikha.gmail. Com

EC-DLET-01-03171-
2021

DASH LEASING AND 
FINANCE PVT LTD VS 
VARUN SHARMA

VANSHIKHA 
SOOD

soodvanshikha.gmail. Com

EC-DLET-01-03172-
2021

DASH LEASING AND 
FINANCE PVT LTD VS 
VIKAS

VANSHIKHA 
SOOD soodvanshikha.gmail. Com

EC-DLET-01-03173-
2021

DASH LEASING AND 
FINANCE PVT LTD VS 
SANJAY KUMAR

VANSHIKHA 
SOOD

soodvanshikha.gmail. Com

mailto:ranjan.and.company@gmail.com


Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

9958064525 10/11/21 10/11/21

9958064525 10/11/21 10/11/21

9958064525 10/11/21 10/11/21

9958064525 10/11/21 10/11/21

9958064525 10/11/21 10/11/21

9958064525 10/11/21 10/11/21

9958064525 10/11/21 10/11/21

9811252038 11/11/21 11/11/21

LALIT PANDEY 9717391663 11/11/21 11/11/21

LALIT PANDEY 9717391663 11/11/21 11/11/21

LALIT PANDEY 9717391663 11/11/21 11/11/21

LALIT PANDEY 9717391663 11/11/21 11/11/21

LALIT PANDEY 9717391663 11/11/21 11/11/21

SH. SANJAY 
SHARMA-I

EC-DLET-01-03174-
2021

DASH LEASING AND 
FINANCE PVT LTD VS 
SANJAY KUMAR

VANSHIKHA 
SOOD soodvanshikha.gmail. Com

EC-DLET-01-03175-
2021

DASH LEASING AND 
FINANCE PVT LTD VS 
SANJAY KUMAR

VANSHIKHA 
SOOD soodvanshikha.gmail. Com

EC-DLET-01-03180-
2021

DASH LEASING AND 
FINANCE PVT LTD VS 
VIKAS KUMAR

VANSHIKHA 
SOOD

soodvanshikha.gmail. Com

EC-DLET-01-03179-
2021

DASH LEASING AND 
FINANCE PVT LTD VS 
SAMEER KHAN

VANSHIKHA 
SOOD soodvanshikha.gmail. Com

EC-DLET-01-03178-
2021

DASH LEASING AND 
FINANCE PVT LTD VS 
SAIF ALI KHAN

VANSHIKHA 
SOOD soodvanshikha.gmail. Com

EC-DLET-01-03177-
2021

DASH LEASING AND 
FINANCE PVT LTD VS 
PRINCE

VANSHIKHA 
SOOD

soodvanshikha.gmail. Com

EC-DLET-01-03176-
2021

DASH LEASING AND 
FINANCE PVT LTD VS 
AMIR

VANSHIKHA 
SOOD soodvanshikha.gmail. Com

EC-DLET-01-03181-
2021

M/S ORIX LEASING AND 
FINANCIAL SERVICES 
INDIA LTD VS SH. MUNI 
NATH

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-03182-
2021

DHARA MOTOR 
FINANCE LTD VS 
LOKESH KUMAR

lalitpandeyadav@gmail.com

EC-DLET-01-03183-
2021

DHARA MOTOR 
FINANCE LTD VS 
LOKESH KUMAR

lalitpandeyadav@gmail.com

EC-DLET-01-03184-
2021

DHARA MOTOR 
FINANCE LTD VS 
LOKESH KUMAR

lalitpandeyadav@gmail.com

EC-DLET-01-03185-
2021

DHARA MOTOR 
FINANCE LTD VS 
LOKESH KUMAR

lalitpandeyadav@gmail.com

EC-DLET-01-03186-
2021

DHARA MOTOR 
FINANCE LTD VS 
LOKESH KUMAR

lalitpandeyadav@gmail.com

mailto:advocatersgarg@gmail.com


Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

LALIT PANDEY 9717391663 11/11/21 11/11/21

LALIT PANDEY 9717391663 11/11/21 11/11/21

LALIT PANDEY 9717391663 11/11/21 11/11/21

GAGAN JINDAL 9871365547 11/11/21 11/11/21

9958064525 11/11/21 11/11/21

9958064525 11/11/21 11/11/21

9958064525 11/11/21 11/11/21

9958064525 11/11/21 11/11/21

9958064525 11/11/21 11/11/21

9958064525 11/11/21 11/11/21

9958064525 11/11/21 11/11/21

9958064525 11/11/21 11/11/21

9958064525 11/11/21 11/11/21

SH. SANJAY 
SHARMA-I

EC-DLET-01-03187-
2021

DHARA MOTOR 
FINANCE LTD VS 
LOKESH KUMAR

lalitpandeyadav@gmail.com

EC-DLET-01-03188-
2021

DHARA MOTOR 
FINANCE LTD VS 
LOKESH KUMAR

lalitpandeyadav@gmail.com

EC-DLET-01-03189-
2021

DHARA MOTOR 
FINANCE LTD VS 
LOKESH KUMAR

lalitpandeyadav@gmail.com

EC-DLET-01-03190-
2021

SILVER FINANCE AND 
LEASING LIMITED VS 
DINESH YADAV

adv.gagan.jindal@gmail.com

EC-DLET-01-03198-
2021

DASH LEASING AND 
FINANCE PVT LTD VS 
SANJAY SOLANKI

VANSHIKHA 
SOOD soodvanshikha.gmail. Com

EC-DLET-01-03197-
2021

DASH LEASING AND 
FINANCE PVT LTD VS 
SANJAY SOLANKI

VANSHIKHA 
SOOD

soodvanshikha.gmail. Com

EC-DLET-01-03196-
2021

DASH LEASING AND 
FINANCE PVT LTD VS 
SANJAY SOLANKI

VANSHIKHA 
SOOD soodvanshikha.gmail. Com

EC-DLET-01-03195-
2021

DASH LEASING AND 
FINANCE PVT LTD VS 
SANJAY SOLANKI

VANSHIKHA 
SOOD

soodvanshikha.gmail. Com

EC-DLET-01-03194-
2021

DASH LEASING AND 
FINANCE PVT LTD VS 
SANJAY SOLANKI

VANSHIKHA 
SOOD soodvanshikha.gmail. Com

EC-DLET-01-03193-
2021

DASH LEASING AND 
FINANCE PVT LTD VS 
SANJAY SOLANKI

VANSHIKHA 
SOOD soodvanshikha.gmail. Com

EC-DLET-01-03192-
2021

DASH LEASING AND 
FINANCE PVT LTD VS 
SANJAY SOLANKI

VANSHIKHA 
SOOD

soodvanshikha.gmail. Com

EC-DLET-01-03191-
2021

DASH LEASING AND 
FINANCE PVT LTD VS 
SANJAY SOLANKI

VANSHIKHA 
SOOD soodvanshikha.gmail. Com

EC-DLET-01-03199-
2021

DASH LEASING AND 
FINANCE PVT LTD VS 
SANJAY SOLANKI

VANSHIKHA 
SOOD

soodvanshikha.gmail. Com

mailto:adv.gagan.jindal@gmail.co


Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

LALIT PANDEY 9717391663 12/11/21 12/11/21

LALIT PANDEY 9717391663 12/11/21 12/11/21

LALIT PANDEY 9717391663 12/11/21 12/11/21

LALIT PANDEY 9717391663 12/11/21 12/11/21

LALIT PANDEY 9717391663 12/11/21 12/11/21

ABHA VIJAYAN 9953335792 15/11/21 15/11/21

ABHA VIJAYAN 9953335792 15/11/21 15/11/21

ABHA VIJAYAN 9953335792 15/11/21 15/11/21

ABHA VIJAYAN 9953335792 15/11/21 15/11/21

ABHA VIJAYAN 9953335792 15/11/21 15/11/21

ABHA VIJAYAN 9953335792 15/11/21 15/11/21

ABHA VIJAYAN 9953335792 15/11/21 15/11/21

ABHA VIJAYAN 9953335792 15/11/21 15/11/21

SH. SANJAY 
SHARMA-I

EC-DLET-01-03200-
2021

DHARA MOTOR 
FINANCE LTD VS 
IKRAMUDDIN

lalitpandeyadav@gmail.com

EC-DLET-01-03201-
2021

DHARA MOTOR 
FINANCE LTD VS 
PAWAN TOMAR

lalitpandeyadav@gmail.com

EC-DLET-01-03203-
2021

B D CREDITS TD. VS. 
RAJUDDIN

lalitpandeyadav@gmail.com

EC-DLET-01-03204-
2021

B D CREDITS TD. VS. 
ASHOK KR SINGH lalitpandeyadav@gmail.com

EC-DLET-01-03205-
2021

V N CREDITS LTD. VS 
NARESH CHAUDHARY lalitpandeyadav@gmail.com

EC-DLET-01-03207-
2021

TOYOTA FIN. SERVICES 
INDIA LTD. VS. BALIRAM 
K

abhavijayan13@gmail.com

EC-DLET-01-03208-
2021

TOYOTA FIN. SERVICES 
INDIA LTD. VS. BALI 
RAM M GAIKWAD

abhavijayan13@gmail.com

EC-DLET-01-03209-
2021

TOYOTA FIN. SERVICES 
INDIA LTD. VS. 
KAMLAKAR

abhavijayan13@gmail.com

EC-DLET-01-03210-
2021

TOYOTA FIN. SERVICES 
INDIA LTD. VS. ANZAR 
TOUR AND TRAVELS

abhavijayan13@gmail.com

EC-DLET-01-03212-
2021

TOYOTA FIN. SERVICES 
INDIA LTD. VS. 
MANASVI  TOUR AND 
TRAVEL

abhavijayan13@gmail.com

EC-DLET-01-03213-
2021

TOYOTA FIN. SERVICES 
INDIA LTD. VS. SUBHAM 
AND TRAVEL

abhavijayan13@gmail.com

EC-DLET-01-03214-
2021

TOYOTA FIN. SERVICES 
INDIA LTD. VS. SHEEMA 
S AYUB CHATRIWALA

abhavijayan13@gmail.com

EC-DLET-01-03216-
2021

TOYOTA FIN. SERVICES 
INDIA LTD. VS. 
MOHAMMED

abhavijayan13@gmail.com

mailto:abhavijayan13@gmail.com
mailto:abhavijayan13@gmail.com
mailto:abhavijayan13@gmail.com
mailto:abhavijayan13@gmail.com
mailto:abhavijayan13@gmail.com
mailto:abhavijayan13@gmail.com
mailto:abhavijayan13@gmail.com
mailto:abhavijayan13@gmail.com


Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

LALIT PANDEY 9717391663 15/11/21 15/11/21

LALIT PANDEY 9717391663 15/11/21 15/11/21

LALIT PANDEY 9717391663 15/11/21 15/11/21

LALIT PANDEY 9717391663 15/11/21 15/11/21

LALIT PANDEY 9717391663 15/11/21 15/11/21

LALIT PANDEY 9717391663 15/11/21 15/11/21

9810008481 15/11/21 15/11/21

9810945207 15/11/21 15/11/21

LALIT PANDEY 9717391663 16/11/21 16/11/21

ABHA VIJAYAN 9953335792 16/11/21 16/11/21

ABHA VIJAYAN 9953335792 16/11/21 16/11/21

ABHA VIJAYAN 9953335792 16/11/21 16/11/21

SH. SANJAY 
SHARMA-I

EC-DLET-01-03217-
2021

CARS24 FINANCILA 
SERVICES PVT LTD VS 
MALANG 

lalitpandeyadav@gmail.com

EC-DLET-01-03218-
2021

CARS24 FINANCILA 
SERVICES PVT LTD VS 
KUNDAN D K 

lalitpandeyadav@gmail.com

EC-DLET-01-03219-
2021

CARS24 FINANCILA 
SERVICES PVT LTD VS 
PREM SHANKAR SHYAM 
LAL SHARMA

lalitpandeyadav@gmail.com

EC-DLET-01-03220-
2021

CARS24 FINANCILA 
SERVICES PVT LTD VS 
DHRUTI JAGDISH BHAI 
SARVAIYA

lalitpandeyadav@gmail.com

EC-DLET-01-03221-
2021

CARS24 FINANCILA 
SERVICES PVT LTD VS 
SAMIT DEEPAK PATIL

lalitpandeyadav@gmail.com

EC-DLET-01-03222-
2021

CARS24 FINANCILA 
SERVICES PVT LTD VS 
ARUN KUMAR

lalitpandeyadav@gmail.com

EC-DLET-01-03202-
2021

M/S DEATSCHE CARS (P) 
LTD VS RAJNI

ASHOK 
CHHABRA ashokchhabra@gmail.com

EC-DLET-01-02601-
2021

TRANSPORT INDIA 3PL 
VS PARDEEP KUMR JAIN

JUNAID 
QURESHI

mayankw.adv@gmail.com

EC-DLET-01-03223-
2021

CARS24 FINANCILA 
SERVICES PVT LTD VS 
ARJUN YADAV

lalitpandeyadav@gmail.com

EC-DLET-01-03224-
2021

TOYOTA FIN. SERVICES 
INDIA LTD. VS. LATA 
DILIP RAUT

abhavijayan13@gmail.com

EC-DLET-01-03225-
2021

TOYOTA FIN. SERVICES 
INDIA LTD. VS. 
SHRIKANT BA 
PATWARDHAN

abhavijayan13@gmail.com

EC-DLET-01-03226-
2021

TOYOTA FIN. SERVICES 
INDIA LTD. VS. ASG THE 
TRAVEL INDIA PVT LTD

abhavijayan13@gmail.com

mailto:ashokchhabra@gmail.com
mailto:mayankw.adv@gmail.com
mailto:abhavijayan13@gmail.com
mailto:abhavijayan13@gmail.com
mailto:abhavijayan13@gmail.com


Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

ABHA VIJAYAN 9953335792 16/11/21 16/11/21

LALIT PANDEY 9717391663 16/11/21 16/11/21

ABHA VIJAYAN 9953335792 16/11/21 16/11/21

ABHA VIJAYAN 9953335792 16/11/21 16/11/21

LALIT PANDEY 9717391663 16/11/21 16/11/21

LALIT PANDEY 9717391663 16/11/21 16/11/21

LALIT PANDEY 9717391663 16/11/21 16/11/21

LALIT PANDEY 9717391663 16/11/21 16/11/21

LALIT PANDEY 9717391663 16/11/21 16/11/21

LALIT PANDEY 9717391663 16/11/21 16/11/21

LALIT PANDEY 9717391663 16/11/21 16/11/21

SH. SANJAY 
SHARMA-I

EC-DLET-01-03228-
2021

TOYOTA FIN. SERVICES 
INDIA LTD. VS. 
NATIONAL RENT A CAR

abhavijayan13@gmail.com

EC-DLET-01-03227-
2021

CARS24 FINANCILA 
SERVICES PVT LTD VS 
RAJKUMARI SHARMA

lalitpandeyadav@gmail.com

EC-DLET-01-03229-
2021

TOYOTA FIN. SERVICES 
INDIA LTD. VS. SARVESH 
PARSEKAR

abhavijayan13@gmail.com

EC-DLET-01-03230-
2021

TOYOTA FIN. SERVICES 
INDIA LTD. VS. 
SATYANARAYAN 
GOVEKAR

abhavijayan13@gmail.com

EC-DLET-01-03231-
2021

CARS24 FINANCILA 
SERVICES PVT LTD VS 
RAMESH PANDURANG 
VAVHAL

lalitpandeyadav@gmail.com

EC-DLET-01-03232-
2021

CARS24 FINANCILA 
SERVICES PVT LTD VS 
JITENDER BAL BELDAR

lalitpandeyadav@gmail.com

EC-DLET-01-03233-
2021

CARS24 FINANCILA 
SERVICES PVT LTD VS 
MEHUL RAJESH 
THAKKAR

lalitpandeyadav@gmail.com

EC-DLET-01-03234-
2021

CARS24 FINANCILA 
SERVICES PVT LTD VS 
SARVAT JAHAN

lalitpandeyadav@gmail.com

EC-DLET-01-03235-
2021

CARS24 FINANCILA 
SERVICES PVT LTD VS 
SURAJ GOVIND

lalitpandeyadav@gmail.com

EC-DLET-01-03236-
2021

CARS24 FINANCILA 
SERVICES PVT LTD VS 
SHRINIVAS 
DAWARSHETWAR

lalitpandeyadav@gmail.com

EC-DLET-01-03237-
2021

CARS24 FINANCILA 
SERVICES PVT LTD VS 
RAKESH SHRINIWAS

lalitpandeyadav@gmail.com

mailto:abhavijayan13@gmail.com
mailto:abhavijayan13@gmail.com
mailto:abhavijayan13@gmail.com


Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

LALIT PANDEY 9717391663 16/11/21 16/11/21

ABHA VIJAYAN 9953335792 16/11/21 16/11/21

LALIT PANDEY 9717391663 16/11/21 16/11/21

9810740437 16/11/21 16/11/21

9873347330 16/11/21 16/11/21

9958064525 16/11/21 16/11/21

9958064525 16/11/21 16/11/21

9958064525 16/11/21 16/11/21

9958064525 16/11/21 16/11/21

9958064525 16/11/21 16/11/21

9958064525 16/11/21 16/11/21

SH. SANJAY 
SHARMA-I

EC-DLET-01-03238-
2021

CARS24 FINANCILA 
SERVICES PVT LTD VS 
SANJAY KUMAR RANA

lalitpandeyadav@gmail.com

EC-DLET-01-03239-
2021

TOYOTA FIN. SERVICES 
INDIA LTD. VS. S K RENT 
A CAR

abhavijayan13@gmail.com

EC-DLET-01-03240-
2021

CARS24 FINANCILA 
SERVICES PVT LTD VS 
SATED GAYYUR ALI

lalitpandeyadav@gmail.com

EC-DLET-01-03241-
2021

M/S NAZEER FOOD PVT 
LTD VS MR SIDDHARTH 
TALWAR

MAHENDER 
SINGH msinghadvocate@yahoo.com

EC-DLET-01-03242-
2021

AXIS BANK LTD VS 
ANKIT KUMAR

MAYANK 
MAHAJAN MAYANK_MAHAJAN05@YAHOO-COM

EC-DLET-01-03245-
2021

DASH LEASING AND 
FINANCE PVT LTD VS 
DARSHAN LAL

VANSHIKHA 
SOOD soodvanshikha.gmail. Com

EC-DLET-01-03244-
2021

DASH LEASING AND 
FINANCE PVT LTD VS 
ANIL KUMAR

VANSHIKHA 
SOOD

soodvanshikha.gmail. Com

EC-DLET-01-03246-
2021

DASH LEASING AND 
FINANCE PVT LTD VS 
GULAB CHAND

VANSHIKHA 
SOOD soodvanshikha.gmail. Com

EC-DLET-01-03247-
2021

DASH LEASING AND 
FINANCE PVT LTD VS 
ISLAMUDDIN

VANSHIKHA 
SOOD soodvanshikha.gmail. Com

EC-DLET-01-03248-
2021

DASH LEASING AND 
FINANCE PVT LTD VS 
KAILASH

VANSHIKHA 
SOOD

soodvanshikha.gmail. Com

EC-DLET-01-03249-
2021

DASH LEASING AND 
FINANCE PVT LTD VS 
MOHD FAIZAN

VANSHIKHA 
SOOD soodvanshikha.gmail. Com

mailto:abhavijayan13@gmail.com
mailto:msinghadvocate@yahoo.com
mailto:MAYANK_MAHAJAN05@YAHOO-COM


Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

ABHA VIJAYAN 9953335792 17/11/21 17/11/21

ABHA VIJAYAN 9953335792 17/11/21 17/11/21

B. B. SHARMA 9891887145 17/11/21 17/11/21

LALIT PANDEY 9717391663 17/11/21 17/11/21

LALIT PANDEY 9717391663 17/11/21 17/11/21

LALIT PANDEY 9717391663 18/11/21 18/11/21

LALIT PANDEY 9717391663 18/11/21 18/11/21

LALIT PANDEY 9717391663 18/11/21 18/11/21

LALIT PANDEY 9717391663 18/11/21 18/11/21

SUNITA SINGH 9871040589 18/11/21 18/11/21

SUNITA SINGH 9871040589 18/11/21 18/11/21

SUNITA SINGH 9871040589 18/11/21 18/11/21

SH. SANJAY 
SHARMA-I

EC-DLET-01-03250-
2021

TOYOTA FIN. SERVICES 
INDIA LTD. VS. G S 
HALLMARKING AND 
REFINERY PVT LTD

abhavijayan13@gmail.com

EC-DLET-01-03251-
2021

TOYOTA FIN. SERVICES 
INDIA LTD. VS. UTSAV 
TOURS AND TRAVELS

abhavijayan13@gmail.com

EC-DLET-01-03252-
2021

M/S SHINKOLITE 
FINANCE COMAPNY LTD 
VS KAPIL NANDA

Bankebiharisharma@rediffmail.com

EC-DLET-01-03255-
2021

TARU AGENCIES AND 
INVESTMENT PVT LTD 
VS SUMIT

lalitpandeyadav@gmail.com

EC-DLET-01-03257-
2021

MITHUSHI CREDITS 
AND HOLDINGS PVT 
LTD VS SHAMSHAD ALI

lalitpandeyadav@gmail.com

EC-DLET-01-03259-
2021

CARS24 FINANCILA 
SERVICES PVT LTD VS 
RAVINDRA RASTOGI

lalitpandeyadav@gmail.com

EC-DLET-01-03284-
2021

DHARA MOTOR 
FINANCE LTD VS MONU

lalitpandeyadav@gmail.com

EC-DLET-01-03287-
2021

DHARA MOTOR 
FINANCE LTD VS 
AMBRISH KUMAR

lalitpandeyadav@gmail.com

EC-DLET-01-03290-
2021

DHARA MOTOR 
FINANCE LTD VS  
VIKRANT CHAUDHARY

lalitpandeyadav@gmail.com

EC-DLET-01-03272-
2021

AXIS BANK LTD VS 
JAGBIR SINGH 
DHANKER

indolexlaw@gmail.com

EC-DLET-01-03267-
2021

AXIS BANK LTD VS 
BHAGWATI

indolexlaw@gmail.com

EC-DLET-01-03260-
2021

AXIS BANK LTD VS 
SHOPZO BRAND 
PRIVATE LIMITED

indolexlaw@gmail.com

mailto:abhavijayan13@gmail.com
mailto:abhavijayan13@gmail.com
mailto:Bankebiharisharma@rediffmail.com
mailto:indolexlaw@gmail.com
mailto:indolexlaw@gmail.com
mailto:indolexlaw@gmail.com


Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

LALIT PANDEY 9717391663 18/11/21 18/11/21

LALIT PANDEY 9717391663 18/11/21 18/11/21

LALIT PANDEY 9717391663 18/11/21 18/11/21

LALIT PANDEY 9717391663 18/11/21 18/11/21

GAGAN JINDAL 9871365547 18/11/21 18/11/21

9873347330 20/11/21 20/11/21

9873347330 20/11/21 20/11/21

9873347330 20/11/21 20/11/21

9873347330 20/11/21 20/11/21

9873347330 20/11/21 20/11/21

9873347330 20/11/21 20/11/21

SH. SANJAY 
SHARMA-I

EC-DLET-01-03291-
2021

DHARA MOTOR 
FINANCE LTD VS  
SAMEER GUPTA

lalitpandeyadav@gmail.com

EC-DLET-01-03292-
2021

DHARA MOTOR 
FINANCE LTD VS  
SATISH KUMAR

lalitpandeyadav@gmail.com

EC-DLET-01-03293-
2021

DHARA MOTOR 
FINANCE LTD VS  
RIYAJOODDIN

lalitpandeyadav@gmail.com

EC-DLET-01-03294-
2021

DHARA MOTOR 
FINANCE LTD VS  
PRAVEEN KUMAR

lalitpandeyadav@gmail.com

EC-DLET-01-03295-
2021

MULTILINE SHARE 
MERCANTILE PRIVATE 
LTD VS JAGDISH

adv.gagan.jindal@gmail.com

EC-DLET-01-03301-
2021

KOTAK MAHINDRA 
BANK VS SWAPNIL 
SINGH

MAYANK 
MAHAJAN

MAYANK_MAHAJAN05@YAHOO-COM

EC-DLET-01-03300-
2021

KOTAK MAHINDRA 
BANK VS SWAPNIL 
SINGH

MAYANK 
MAHAJAN MAYANK_MAHAJAN05@YAHOO-COM

EC-DLET-01-03299-
2021

KOTAK MAHINDRA 
BANK VS SWAPNIL 
SINGH

MAYANK 
MAHAJAN MAYANK_MAHAJAN05@YAHOO-COM

EC-DLET-01-03298-
2021

KOTAK MAHINDRA 
BANK VS SWAPNIL 
SINGH

MAYANK 
MAHAJAN

MAYANK_MAHAJAN05@YAHOO-COM

EC-DLET-01-03297-
2021

KOTAK MAHINDRA 
BANK VS SWAPNIL 
SINGH

MAYANK 
MAHAJAN MAYANK_MAHAJAN05@YAHOO-COM

EC-DLET-01-03296-
2021

KOTAK MAHINDRA 
BANK VS SWAPNIL 
SINGH

MAYANK 
MAHAJAN MAYANK_MAHAJAN05@YAHOO-COM

mailto:adv.gagan.jindal@gmail.co
mailto:MAYANK_MAHAJAN05@YAHOO-COM
mailto:MAYANK_MAHAJAN05@YAHOO-COM
mailto:MAYANK_MAHAJAN05@YAHOO-COM
mailto:MAYANK_MAHAJAN05@YAHOO-COM
mailto:MAYANK_MAHAJAN05@YAHOO-COM
mailto:MAYANK_MAHAJAN05@YAHOO-COM


Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

ABHA VIJAYAN 9953335792 20/11/21 20/11/21

ABHA VIJAYAN 9953335792 20/11/21 20/11/21

ABHA VIJAYAN 9953335792 20/11/21 20/11/21

ABHA VIJAYAN 9953335792 20/11/21 20/11/21

LALIT PANDEY 9717391663 20/11/21 20/11/21

LALIT PANDEY 9717391663 20/11/21 20/11/21

LALIT PANDEY 9717391663 20/11/21 20/11/21

LALIT PANDEY 9717391663 20/11/21 20/11/21

LALIT PANDEY 9717391663 20/11/21 20/11/21

9958726491 20/11/21 20/11/21

9958726491 20/11/21 20/11/21

SH. SANJAY 
SHARMA-I

EC-DLET-01-03302-
2021

TOYOTA FIN. SERVICES 
INDIA LTD. VS. SANJU 
SATISH MISHRA

abhavijayan13@gmail.com

EC-DLET-01-03304-
2021

TOYOTA FIN. SERVICES 
INDIA LTD. VS. 
HANUMANT S AMBIGAR

abhavijayan13@gmail.com

EC-DLET-01-03303-
2021

TOYOTA FIN. SERVICES 
INDIA LTD. VS. 
UNIVERSAL TRAVEL 
SERVICES

abhavijayan13@gmail.com

EC-DLET-01-03305-
2021

TOYOTA FIN. SERVICES 
INDIA LTD. VS. MANIK 
BABU PATIL

abhavijayan13@gmail.com

EC-DLET-01-03306-
2021

CARS24 FINANCILA 
SERVICES PVT LTD VS 
SANGRAM RAJARAM 
WAGHMARE

lalitpandeyadav@gmail.com

EC-DLET-01-03307-
2021

CARS24 FINANCILA 
SERVICES PVT LTD VS S 
PRAKASH

lalitpandeyadav@gmail.com

EC-DLET-01-03308-
2021

CARS24 FINANCILA 
SERVICES PVT LTD VS 
HARISH A 

lalitpandeyadav@gmail.com

EC-DLET-01-03309-
2021

CARS24 FINANCILA 
SERVICES PVT LTD VS 
KUMAR ASHUTOSH

lalitpandeyadav@gmail.com

EC-DLET-01-03310-
2021

CARS24 FINANCILA 
SERVICES PVT LTD VS 
GANESH VILAS SHELKE

lalitpandeyadav@gmail.com

EC-DLET-01-03311-
2021

ELECTRONICA FINANCE 
LIMITED VS S K 
INDUSTRIES 

RAJESH 
JANGRA

jangraadvocate@gmail.com

EC-DLET-01-03312-
2021

ELECTRONICA FINANCE 
LIMITED VS ATHARVA 
METALS PVT LTD

RAJESH 
JANGRA

jangraadvocate@gmail.com

mailto:abhavijayan13@gmail.com
mailto:abhavijayan13@gmail.com
mailto:abhavijayan13@gmail.com
mailto:abhavijayan13@gmail.com
mailto:jangraadvocate@gmail.com
mailto:jangraadvocate@gmail.com


Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

LALIT PANDEY 9717391663 20/11/21 20/11/21

LALIT PANDEY 9717391663 20/11/21 20/11/21

SUNITA SINGH 9871040589 20/11/21 20/11/21

SUNITA SINGH 9871040589 20/11/21 20/11/21

SUNITA SINGH 9871040589 20/11/21 20/11/21

SUNITA SINGH 9871040589 20/11/21 20/11/21

SUNITA SINGH 9871040589 20/11/21 20/11/21

SUNITA SINGH 9871040589 20/11/21 20/11/21

B. B. SHARMA 9891887145 20/11/21 20/11/21

B. B. SHARMA 9891887145 20/11/21 20/11/21

SH. SANJAY 
SHARMA-I

EC-DLET-01-03314-
2021

DHARA MOTOR 
FINANCE LTD VS  
GAJENDRA KUMAR

lalitpandeyadav@gmail.com

EC-DLET-01-03316-
2021

DHARA MOTOR 
FINANCE LTD VS  
IRSHAD

lalitpandeyadav@gmail.com

EC-DLET-01-03261-
2021

AXIS BANK LTD VS  
SAHUN indolexlaw@gmail.com

EC-DLET-01-03262-
2021

AXIS BANK LTD VS  M. 
SENTHILNATHAN indolexlaw@gmail.com

EC-DLET-01-03263-
2021

AXIS BANK LTD VS  
KISHORE PANDIT

indolexlaw@gmail.com

EC-DLET-01-03264-
2021

AXIS BANK LTD VS  
SATISH KUMAR indolexlaw@gmail.com

EC-DLET-01-03265-
2021

AXIS BANK LTD VS  
KHALID

indolexlaw@gmail.com

EC-DLET-01-03266-
2021

AXIS BANK LTD VS  
ROYAL HOMZ indolexlaw@gmail.com

EC-DLET-01-03323-
2021

SHREE ANK FINHOLD 
PVT LTD VS RAJ KUMAR Bankebiharisharma@rediffmail.com

EC-DLET-01-03324-
2021

DOST FINCAP PVT LTD 
VS RAKESH Bankebiharisharma@rediffmail.com

mailto:indolexlaw@gmail.com
mailto:indolexlaw@gmail.com
mailto:indolexlaw@gmail.com
mailto:indolexlaw@gmail.com
mailto:indolexlaw@gmail.com
mailto:indolexlaw@gmail.com
mailto:Bankebiharisharma@rediffmail.com
mailto:Bankebiharisharma@rediffmail.com


Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

B. B. SHARMA 9891887145 20/11/21 20/11/21

B. B. SHARMA 9891887145 20/11/21 20/11/21

SUNITA SINGH 9871040589 22/11/21 22/11/21

SUNITA SINGH 9871040589 22/11/21 22/11/21

SUNITA SINGH 9871040589 22/11/21 22/11/21

SUNITA SINGH 9871040589 22/11/21 22/11/21

SUNITA SINGH 9871040589 22/11/21 22/11/21

SUNITA SINGH 9871040589 22/11/21 22/11/21

SUNITA SINGH 9871040589 22/11/21 22/11/21

SUNITA SINGH 9871040589 22/11/21 22/11/21

SH. SANJAY 
SHARMA-I

EC-DLET-01-03325-
2021

DOST FINCAP PVT LTD 
VS SANJEEV SAXENA Bankebiharisharma@rediffmail.com

EC-DLET-01-03326-
2021

DOST FINCAP PVT LTD 
VS MOHIT SHARMA Bankebiharisharma@rediffmail.com

EC-DLET-01-03268-
2021

AXIS BANK LTD VS 
VARSHA VERMA

indolexlaw@gmail.com

EC-DLET-01-03269-
2021

AXIS BANK LTD VS  ALI 
MOHD indolexlaw@gmail.com

EC-DLET-01-03270-
2021

AXIS BANK LTD VS  
MEENA MATHUR indolexlaw@gmail.com

EC-DLET-01-03275-
2021

AXIS BANK LTD VS  
RAJENDER MAKKAR indolexlaw@gmail.com

EC-DLET-01-03276-
2021

AXIS BANK LTD VS  
DHEER SINGH GAUTAM indolexlaw@gmail.com

EC-DLET-01-03277-
2021

AXIS BANK LTD VS  
VINOD indolexlaw@gmail.com

EC-DLET-01-03280-
2021

AXIS BANK LTD VS  
DOLLY SUMIT 
LOGISTICS

indolexlaw@gmail.com

EC-DLET-01-03283-
2021

AXIS BANK LTD VS  
BALWANT SINGH

indolexlaw@gmail.com

mailto:Bankebiharisharma@rediffmail.com
mailto:Bankebiharisharma@rediffmail.com
mailto:indolexlaw@gmail.com
mailto:indolexlaw@gmail.com
mailto:indolexlaw@gmail.com
mailto:indolexlaw@gmail.com
mailto:indolexlaw@gmail.com
mailto:indolexlaw@gmail.com
mailto:indolexlaw@gmail.com
mailto:indolexlaw@gmail.com


Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

9873347330 22/11/21 22/11/21

9873347330 22/11/21 22/11/21

9873347330 22/11/21 22/11/21

LALIT PANDEY 9717391663 22/11/21 22/11/21

9811252038 22/11/21 22/11/21

9811252038 22/11/21 22/11/21

LALIT PANDEY 9717391663 22/11/21 22/11/21

ABHA VIJAYAN 9953335792 22/11/21 22/11/21

LALIT PANDEY 9717391663 22/11/21 22/11/21

LALIT PANDEY 9717391663 22/11/21 22/11/21

SH. SANJAY 
SHARMA-I

EC-DLET-01-03313-
2021

KOTAK MAHINDRA 
BANK VS M S GEETA 
RAM SUBHASH CHAND

MAYANK 
MAHAJAN MAYANK_MAHAJAN05@YAHOO-COM

EC-DLET-01-03315-
2021

KOTAK MAHINDRA 
BANK VS M S GEETA 
RAM SUBHASH CHAND

MAYANK 
MAHAJAN MAYANK_MAHAJAN05@YAHOO-COM

EC-DLET-01-03317-
2021

KOTAK MAHINDRA 
BANK VS M S GEETA 
RAM SUBHASH CHAND

MAYANK 
MAHAJAN

MAYANK_MAHAJAN05@YAHOO-COM

EC-DLET-01-03320-
2021

TARU AGENCIES AND 
INVESTMENT PVT LTD 
VS ANAND KR

lalitpandeyadav@gmail.com

EC-DLET-01-03322-
2021

M/S ORIX LEASING AND 
FINANCIAL SERVICES 
INDIA LTD VS M/S 
U.K.ENTERPRIESESPRO
P. RIYAZ AHMAD

RAVI SHANKAR 
GARG advocatersgarg@gmail.com

EC-DLET-01-03321-
2021

M/S ORIX LEASING AND 
FINANCIAL SERVICES 
INDIA LTD VS MUNI 
NATH

RAVI SHANKAR 
GARG

advocatersgarg@gmail.com

EC-DLET-01-03330-
2021

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
VIKESH MEHRA

lalitpandeyadav@gmail.com

EC-DLET-01-03331-
2021

TOYOTA FIN. SERVICES 
INDIA LTD. VS.BHOIR 
NANDINI PRAVIN

abhavijayan13@gmail.com

EC-DLET-01-03332-
2021

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
VIKESH MEHRA

lalitpandeyadav@gmail.com

EC-DLET-01-03338-
2021

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
BASAVARAJU

lalitpandeyadav@gmail.com

mailto:MAYANK_MAHAJAN05@YAHOO-COM
mailto:MAYANK_MAHAJAN05@YAHOO-COM
mailto:MAYANK_MAHAJAN05@YAHOO-COM
mailto:advocatersgarg@gmail.com
mailto:advocatersgarg@gmail.com
mailto:abhavijayan13@gmail.com


Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

LALIT PANDEY 9717391663 22/11/21 22/11/21

LALIT PANDEY 9717391663 22/11/21 22/11/21

LALIT PANDEY 9717391663 22/11/21 22/11/21

LALIT PANDEY 9717391663 22/11/21 22/11/21

GAGAN JINDAL 9871365547 22/11/21 22/11/21

GAGAN JINDAL 9871365547 23/11/21 23/11/21

9873709995 23/11/21 23/11/21

9873709995 23/11/21 23/11/21

9873709995 23/11/21 23/11/21

8920723973 23/11/21 23/11/21

SH. SANJAY 
SHARMA-I

EC-DLET-01-03335-
2021

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
BABASAHEB H 
KAMATHE

lalitpandeyadav@gmail.com

EC-DLET-01-03336-
2021

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
HARMEIT SINGH

lalitpandeyadav@gmail.com

EC-DLET-01-03334-
2021

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
MADAN YADAV

lalitpandeyadav@gmail.com

EC-DLET-01-03337-
2021

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
APARAJITA KUMARI

lalitpandeyadav@gmail.com

EC-DLET-01-03340-
2021

VIKHYAT SECURITIES 
PVT. LTD. VS. SHABBIR

adv.gagan.jindal@gmail.com

EC-DLET-01-03339-
2021

WALTON FINANCE 
PRIVATE LIMITED VS 
VIJAY KUMAR

adv.gagan.jindal@gmail.com

EC-DLET-01-03341-
2021

M/S ANRFINLEASE PVT 
LTD VS MEERA DEVI

RISHAB 
GULATI rishabh.g@live.in

EC-DLET-01-03342-
2021

M/S ANRFINLEASE PVT 
LTD VS KUMAR GAURAV

RISHAB 
GULATI

rishabh.g@live.in

EC-DLET-01-03343-
2021

M/S ANRFINLEASE PVT 
LTD VS SATISH CHAND

RISHAB 
GULATI

rishabh.g@live.in

EC-DLET-01-03345-
2021

SHREE ANK FINHOLD 
PVT LTD VS KAILASH

ABHEYENDER 
RAI

mailto:adv.gagan.jindal@gmail.co
mailto:adv.gagan.jindal@gmail.co
mailto:rishabh.g@live.in
mailto:rishabh.g@live.in
mailto:rishabh.g@live.in


Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

8920723973 23/11/21 23/11/21

ARIHANT JAIN 9560012821 23/11/21 23/11/21

ARIHANT JAIN 9560012821 23/11/21 23/11/21

ARIHANT JAIN 9560012821 23/11/21 23/11/21

LALIT PANDEY 9717391663 23/11/21 23/11/21

LALIT PANDEY 9717391663 23/11/21 23/11/21

LALIT PANDEY 9717391663 23/11/21 23/11/21

LALIT PANDEY 9717391663 23/11/21 23/11/21

9999855157 23/11/21 23/11/21

ANUJ KUMAR 8744057941 24/11/21 24/11/21

ANUJ KUMAR 8744057941 24/11/21 24/11/21

ANUJ KUMAR 8744057941 24/11/21 24/11/21

SH. SANJAY 
SHARMA-I

EC-DLET-01-03346-
2021

DOST FINCAP PVT LTD 
VS VIJAY

ABHEYENDER 
RAI

EC-DLET-01-03349-
2021

DRISTI SECURITIES PVT 
LTD VS VIRENDER

keshav1292@gmail.com

EC-DLET-01-03348-
2021

DRISTI SECURITIES PVT 
LTD VS SUNIL GIRI keshav1292@gmail.com

EC-DLET-01-03347-
2021

DRISTI SECURITIES PVT 
LTD VS NAND KISHORE

keshav1292@gmail.com

EC-DLET-01-03350-
2021

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
AMAN KUMAR

lalitpandeyadav@gmail.com

EC-DLET-01-03351-
2021

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
ANIKET ANIL GUPTA

lalitpandeyadav@gmail.com

EC-DLET-01-03352-
2021

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
ARVIND RAWAT

lalitpandeyadav@gmail.com

EC-DLET-01-03353-
2021

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
GAURAV SINGH

lalitpandeyadav@gmail.com

EC-DLET-01-03354-
2021

KAAK FINANCE AND 
LEASING PVT LTD VS 
MAHESH KUMAR 

JITENDER 
KUMAR YADAV

ADVJITENDERYADAV2017@GMAIL.COM

EC-DLET-01-03365-
2021

AXIS BANK LTD VS  
MANISH KUMAR

info@aualegal.com

EC-DLET-01-03366-
2021

AXIS BANK LTD VS  
SANJAY SHARMA info@aualegal.com

EC-DLET-01-03367-
2021

AXIS BANK LTD VS 
VASUNDHARA KAPOOR info@aualegal.com

mailto:keshav1292@gmail.com
mailto:keshav1292@gmail.com
mailto:keshav1292@gmail.com
mailto:ADVJITENDERYADAV2017@GMAIL.COM
mailto:info@aualegal.com
mailto:info@aualegal.com
mailto:info@aualegal.com


Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

ANUJ KUMAR 8744057941 24/11/21 24/11/21

ANUJ KUMAR 8744057941 24/11/21 24/11/21

ANUJ KUMAR 8744057941 24/11/21 24/11/21

ANUJ KUMAR 8744057941 24/11/21 24/11/21

ANUJ KUMAR 8744057941 24/11/21 24/11/21

ANUJ KUMAR 8744057941 24/11/21 24/11/21

ANUJ KUMAR 8744057941 24/11/21 24/11/21

ANUJ KUMAR 8744057941 24/11/21 24/11/21

ANUJ KUMAR 8744057941 24/11/21 24/11/21

ANUJ KUMAR 8744057941 24/11/21 24/11/21

ANUJ KUMAR 8744057941 24/11/21 24/11/21

SH. SANJAY 
SHARMA-I

EC-DLET-01-03368-
2021

AXIS BANK LTD VS 
PANKAJ KAPOOR info@aualegal.com

EC-DLET-01-03369-
2021

AXIS BANK LTD VS  
SHALOO KUMARI info@aualegal.com

EC-DLET-01-03370-
2021

AXIS BANK LTD VS  
VISHAL KUMAR GUPTA

info@aualegal.com

EC-DLET-01-03371-
2021

AXIS BANK LTD VS  
SUPREME FINHOLD PVT 
LTD

info@aualegal.com

EC-DLET-01-03372-
2021

AXIS BANK LTD VS  
BHAJAN SINGH

info@aualegal.com

EC-DLET-01-03373-
2021

AXIS BANK LTD VS  
RISHI RAJ JAIN info@aualegal.com

EC-DLET-01-03355-
2021

AXIS BANK LTD VS  
SATVINDER SINGH

info@aualegal.com

EC-DLET-01-03356-
2021

AXIS BANK LTD VS  
ITESH KUMAR TYAGI info@aualegal.com

EC-DLET-01-03357-
2021

AXIS BANK LTD VS  
MADHAV KUMAR

info@aualegal.com

EC-DLET-01-03358-
2021

AXIS BANK LTD VS  
SUMIT MALHOTRA info@aualegal.com

EC-DLET-01-03359-
2021

AXIS BANK LTD VS  
DHANVEER SINGH info@aualegal.com

mailto:info@aualegal.com
mailto:info@aualegal.com
mailto:info@aualegal.com
mailto:info@aualegal.com
mailto:info@aualegal.com
mailto:info@aualegal.com
mailto:info@aualegal.com
mailto:info@aualegal.com
mailto:info@aualegal.com
mailto:info@aualegal.com
mailto:info@aualegal.com


Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

ANUJ KUMAR 8744057941 24/11/21 24/11/21

ANUJ KUMAR 8744057941 24/11/21 24/11/21

ANUJ KUMAR 8744057941 24/11/21 24/11/21

ANUJ KUMAR 8744057941 24/11/21 24/11/21

ANUJ KUMAR 8744057941 24/11/21 24/11/21

LALIT PANDEY 9717391663 24/11/21 24/11/21

LALIT PANDEY 9717391663 24/11/21 24/11/21

LALIT PANDEY 9717391663 24/11/21 24/11/21

ACHAL BALYAN 9897895077 24/11/21 24/11/21

ACHAL BALYAN 9897895077 24/11/21 24/11/21

9958064525 24/11/21 24/11/21

SH. SANJAY 
SHARMA-I

EC-DLET-01-03360-
2021

AXIS BANK LTD VS  
AKSHAY SINGH info@aualegal.com

EC-DLET-01-03361-
2021

AXIS BANK LTD VS  
VIPUL PANDHI info@aualegal.com

EC-DLET-01-03362-
2021

AXIS BANK LTD VS  
SUDHANSHU MATHUR info@aualegal.com

EC-DLET-01-03363-
2021

AXIS BANK LTD VS  
MAHENDRA PAL SINGH

info@aualegal.com

EC-DLET-01-03364-
2021

AXIS BANK LTD VS  
PURAN CHAUHAN info@aualegal.com

EC-DLET-01-03384-
2021

CARS24 FINANCIAL 
SERVICES PVT LTD VS K 
S ASHOK REDDY

lalitpandeyadav@gmail.com

EC-DLET-01-03385-
2021

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
PHILIP JANKE MATHEW

lalitpandeyadav@gmail.com

EC-DLET-01-03386-
2021

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
PRAFUL APURI

lalitpandeyadav@gmail.com

EC-DLET-01-03396-
2021

DASH LEASING AND 
FINANCE PVT LTD VS 
VIKAS PODDAR

achalbalyhan2017@gmail.com

EC-DLET-01-03395-
2021

DASH LEASING AND 
FINANCE PVT LTD VS 
SUNITA DEVI

achalbalyhan2017@gmail.com

EC-DLET-01-03394-
2021

DASH LEASING AND 
FINANCE PVT LTD VS 
SHYAM

VANSHIKHA 
SOOD soodvanshikha.gmail. Com

mailto:info@aualegal.com
mailto:info@aualegal.com
mailto:info@aualegal.com
mailto:info@aualegal.com
mailto:info@aualegal.com
mailto:achalbalyhan2017@gmail.com
mailto:achalbalyhan2017@gmail.com


Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

ACHAL BALYAN 9897895077 24/11/21 24/11/21

ACHAL BALYAN 9897895077 24/11/21 24/11/21

ACHAL BALYAN 9897895077 24/11/21 24/11/21

ACHAL BALYAN 9897895077 24/11/21 24/11/21

ACHAL BALYAN 9897895077 24/11/21 24/11/21

ACHAL BALYAN 9897895077 24/11/21 24/11/21

ACHAL BALYAN 9897895077 24/11/21 24/11/21

ANUJ KUMAR 8744057941 25/11/21 25/11/21

ANUJ KUMAR 8744057941 25/11/21 25/11/21

ANUJ KUMAR 8744057941 25/11/21 25/11/21

ANUJ KUMAR 8744057941 25/11/21 25/11/21

SH. SANJAY 
SHARMA-I

EC-DLET-01-03393-
2021

DASH LEASING AND 
FINANCE PVT LTD VS 
MOHIT

achalbalyhan2017@gmail.com

EC-DLET-01-03392-
2021

DASH LEASING AND 
FINANCE PVT LTD VS 
LAKHMI KANT

achalbalyhan2017@gmail.com

EC-DLET-01-03391-
2021

DASH LEASING AND 
FINANCE PVT LTD VS 
GAYANENDER

achalbalyhan2017@gmail.com

EC-DLET-01-03390-
2021

DASH LEASING AND 
FINANCE PVT LTD VS 
GAUTAM SINGH

achalbalyhan2017@gmail.com

EC-DLET-01-03389-
2021

DASH LEASING AND 
FINANCE PVT LTD VS 
DHEERAJ KUMAR

achalbalyhan2017@gmail.com

EC-DLET-01-03388-
2021

DASH LEASING AND 
FINANCE PVT LTD VS 
DEEPAK OBEROI

achalbalyhan2017@gmail.com

EC-DLET-01-03387-
2021

DASH LEASING AND 
FINANCE PVT LTD VS 
BHAGWAN YADAV

achalbalyhan2017@gmail.com

EC-DLET-01-03374-
2021

AXIS BANK LTD VS  
MOMENTOUS 
ENTERTAINMENTS PVT 
LTD

info@aualegal.com

EC-DLET-01-03375-
2021

AXIS BANK LTD VS  
SAMEER SINGH info@aualegal.com

EC-DLET-01-03376-
2021

AXIS BANK LTD VS  
PRAVEEN KUMAR

info@aualegal.com

EC-DLET-01-03377-
2021

AXIS BANK LTD VS  
HARSH PAINTS 
CORPORATION

info@aualegal.com

mailto:achalbalyhan2017@gmail.com
mailto:achalbalyhan2017@gmail.com
mailto:achalbalyhan2017@gmail.com
mailto:achalbalyhan2017@gmail.com
mailto:achalbalyhan2017@gmail.com
mailto:achalbalyhan2017@gmail.com
mailto:achalbalyhan2017@gmail.com
mailto:info@aualegal.com
mailto:info@aualegal.com
mailto:info@aualegal.com
mailto:info@aualegal.com


Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

ANUJ KUMAR 8744057941 25/11/21 25/11/21

ANUJ KUMAR 8744057941 25/11/21 25/11/21

ANUJ KUMAR 8744057941 25/11/21 25/11/21

ANUJ KUMAR 8744057941 25/11/21 25/11/21

ANUJ KUMAR 8744057941 25/11/21 25/11/21

ANUJ KUMAR 8744057941 25/11/21 25/11/21

ANUJ KUMAR 8744057941 25/11/21 25/11/21

ANUJ KUMAR 8744057941 25/11/21 25/11/21

ANUJ KUMAR 8744057941 25/11/21 25/11/21

ANUJ KUMAR 8744057941 25/11/21 25/11/21

SH. SANJAY 
SHARMA-I

EC-DLET-01-03378-
2021

AXIS BANK LTD VS  
ARUN TOURS AND 
TRAVELS

info@aualegal.com

EC-DLET-01-03379-
2021

AXIS BANK LTD VS  
MOHD FAROOQ info@aualegal.com

EC-DLET-01-03380-
2021

AXIS BANK LTD VS  
GULJIT KAUR

info@aualegal.com

EC-DLET-01-03381-
2021

AXIS BANK LTD VS  
MANOJ KUMAR

info@aualegal.com

EC-DLET-01-03382-
2021

AXIS BANK LTD VS  
GALAXY REAL INFRA 
TECH

info@aualegal.com

EC-DLET-01-03383-
2021

AXIS BANK LTD VS  
VERENDER info@aualegal.com

EC-DLET-01-03289-
2021

AXIS BANK LTD VS  
MUSDIK ALI

info@aualegal.com

EC-DLET-01-03288-
2021

AXIS BANK LTD VS  
SUBHASH CHOUDHARY

info@aualegal.com

EC-DLET-01-03286-
2021

AXIS BANK LTD VS  
GOPAL KUMAR SAINI

info@aualegal.com

EC-DLET-01-03285-
2021

AXIS BANK LTD VS  
SAHIB info@aualegal.com

mailto:info@aualegal.com
mailto:info@aualegal.com
mailto:info@aualegal.com
mailto:info@aualegal.com
mailto:info@aualegal.com
mailto:info@aualegal.com
mailto:info@aualegal.com
mailto:info@aualegal.com
mailto:info@aualegal.com
mailto:info@aualegal.com


Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

ANUJ KUMAR 8744057941 25/11/21 25/11/21

ANUJ KUMAR 8744057941 25/11/21 25/11/21

ANUJ KUMAR 8744057941 25/11/21 25/11/21

ANUJ KUMAR 8744057941 25/11/21 25/11/21

ANUJ KUMAR 8744057941 25/11/21 25/11/21

ANUJ KUMAR 8744057941 25/11/21 25/11/21

ANUJ KUMAR 8744057941 25/11/21 25/11/21

LALIT PANDEY 9717391663 25/11/21 25/11/21

LALIT PANDEY 9717391663 25/11/21 25/11/21

LALIT PANDEY 9717391663 25/11/21 25/11/21

LALIT PANDEY 9717391663 25/11/21 25/11/21

SH. SANJAY 
SHARMA-I

EC-DLET-01-03282-
2021

AXIS BANK LTD VS  
SURENDER SINGH info@aualegal.com

EC-DLET-01-03281-
2021

AXIS BANK LTD VS  
RATTAN LAL

info@aualegal.com

EC-DLET-01-03279-
2021

AXIS BANK LTD VS  AMI 
CHAND info@aualegal.com

EC-DLET-01-03278-
2021

AXIS BANK LTD VS  
PRIYANK KUMAR info@aualegal.com

EC-DLET-01-03274-
2021

AXIS BANK LTD VS 
SURABHI info@aualegal.com

EC-DLET-01-03273-
2021

AXIS BANK LTD VS 
ROHIT NAGAR

info@aualegal.com

EC-DLET-01-03271-
2021

AXIS BANK LTD VS 
PRAVAN RAJ info@aualegal.com

EC-DLET-01-03333-
2021

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
VIKESH MEHRA

lalitpandeyadav@gmail.com

EC-DLET-01-03398-
2021

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
VIKESH MEHRA

lalitpandeyadav@gmail.com

EC-DLET-01-03399-
2021

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
VIKESH MEHRA

lalitpandeyadav@gmail.com

EC-DLET-01-03400-
2021

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
SANDEEP SINGH 
SIKARWAR

lalitpandeyadav@gmail.com

mailto:info@aualegal.com
mailto:info@aualegal.com
mailto:info@aualegal.com
mailto:info@aualegal.com
mailto:info@aualegal.com
mailto:info@aualegal.com
mailto:info@aualegal.com


Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

ABHA VIJAYAN 9953335792 26/11/21 26/11/21

ACHAL BALYAN 9897895077 26/11/21 26/11/21

ACHAL BALYAN 9897895077 26/11/21 26/11/21

ACHAL BALYAN 9897895077 26/11/21 26/11/21

ABHA VIJAYAN 9953335792 26/11/21 26/11/21

LALIT PANDEY 9717391663 26/11/21 26/11/21

ABHA VIJAYAN 9953335792 27/11/21 27/11/21

ABHA VIJAYAN 9953335792 27/11/21 27/11/21

ABHA VIJAYAN 9953335792 27/11/21 27/11/21

LALIT PANDEY 9717391663 27/11/21 27/11/21

LALIT PANDEY 9717391663 27/11/21 27/11/21

LALIT PANDEY 9717391663 27/11/21 27/11/21

SH. SANJAY 
SHARMA-I

EC-DLET-01-03405-
2021

TOYOTA FIN. SERVICES 
INDIA LTD. VS. MONOJ 
KR

abhavijayan13@gmail.com

EC-DLET-01-03408-
2021

DASH LEASING AND 
FINANCE PVT LTD VS 
SHAHID KHAN

achalbalyhan2017@gmail.com

EC-DLET-01-03407-
2021

DASH LEASING AND 
FINANCE PVT LTD VS 
SATPAL SINGH

achalbalyhan2017@gmail.com

EC-DLET-01-03404-
2021

DASH LEASING AND 
FINANCE PVT LTD VS 
MOHD RAHISUDDIN

achalbalyhan2017@gmail.com

EC-DLET-01-03406-
2021

TOYOTA FIN. SERVICES 
INDIA LTD. VS. NITIN 
SHARMA KATKAR

abhavijayan13@gmail.com

EC-DLET-01-03403-
2021

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
SURESH KR. 
MOHANPURIYA

lalitpandeyadav@gmail.com

EC-DLET-01-03412-
2021

TOYOTA FIN. SERVICES 
INDIA LTD. VS. MANOJ 
MANIKRAO OKLEKAR

abhavijayan13@gmail.com

EC-DLET-01-03413-
2021

TOYOTA FIN. SERVICES 
INDIA LTD. VS. VINOD 
ADINATH MISHRA

abhavijayan13@gmail.com

EC-DLET-01-03414-
2021

TOYOTA FIN. SERVICES 
INDIA LTD. VS. SHRUTI 
TRAVELS

abhavijayan13@gmail.com

EC-DLET-01-03415-
2021

CARS24 FINANCIAL 
SERVICES PVT LTD 
HARDEEP JOSHI

lalitpandeyadav@gmail.com

EC-DLET-01-03416-
2021

CARS24 FINANCIAL 
SERVICES PVT LTD 
PRADEEP KUMAR

lalitpandeyadav@gmail.com

EC-DLET-01-03417-
2021

CARS24 FINANCIAL 
SERVICES PVT LTD 
OLIVE

lalitpandeyadav@gmail.com

mailto:abhavijayan13@gmail.com
mailto:achalbalyhan2017@gmail.com
mailto:achalbalyhan2017@gmail.com
mailto:achalbalyhan2017@gmail.com
mailto:abhavijayan13@gmail.com
mailto:abhavijayan13@gmail.com
mailto:abhavijayan13@gmail.com
mailto:abhavijayan13@gmail.com


Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

16 East

27/11/21 27/11/21

9873709995 29/11/21 29/11/21

9873709995 29/11/21 29/11/21

9873709995 29/11/21 29/11/21

LALIT PANDEY 9717391663 30/11/21 30/11/21

LALIT PANDEY 9717391663 30/11/21 30/11/21

LALIT PANDEY 9717391663 30/11/21 30/11/21

17

EX-153/2021 9560425989 16.11.2021

12.11.2021

18

CS (COMM)/446/2021 9891284940 09-11-2021 08-11-2021

CS (COMM)/447/2021 8527817330 09-11-2021 07-11-2021

SH. SANJAY 
SHARMA-I

EC-DLET-01-03419-
2021

B D CREDITS TD. VS. 
SANJAY

GAGAN JINDAL 
IN PERSON

EC-DLET-01-03424-
2021

M/S ANRFINLEASE PVT 
LTD VS PADAM KUMAR

RISHAB 
GULATI rishabh.g@live.in

EC-DLET-01-03425-
2021

M/S ANRFINLEASE PVT 
LTD VS NITYA NAND 
OJHA

RISHAB 
GULATI

rishabh.g@live.in

EC-DLET-01-03426-
2021

M/S ANRFINLEASE PVT 
LTD VS BRIJ KISHORE

RISHAB 
GULATI rishabh.g@live.in

EC-DLET-01-03418-
2021

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
SARIK

lalitpandeyadav@gmail.com

EC-DLET-01-03429-
2021

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
BHOOPENDRA PRATAP 
SINGH

lalitpandeyadav@gmail.com

EC-DLET-01-03430-
2021

CARS24 FINANCIAL 
SERVICES PVT LTD VS 
RISHABH JAIN

lalitpandeyadav@gmail.com

MS. SARITA BIRBAL, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)
(w.e.f- 20.07.2021)

NORTH 
EAST

M/S IIFL FINANCE LTD 
V/S M/S RAGHAV 
COLOUR SCAN

VIBHOR 
MATHUR support@arvlawchamber.com

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE 
(COMMERCIAL) 

Shahdara
MRS SURINDER KAUR 
VERMA Vs M/S 
PARSVANATH 
DEVELOPERS LTD AND 
ORS

UDIT 
GOYAL(P), arungoyal@gmail.com

NAHAR TEXTILES 
THROUGH VIKASH Vs 
AVS ENTERPRISES 
THROUGH SANJEEV Pranay Jain(P), prannayjain@gmail.com

mailto:rishabh.g@live.in
mailto:rishabh.g@live.in
mailto:rishabh.g@live.in
mailto:support@arvlawchamber.com
mailto:arungoyal@gmail.com
mailto:prannayjain@gmail.com


Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

18

9873347330 09-11-2021 07-11-2021

9873347330 09-11-2021 09-11-2021

9873347330 09-11-2021 09-11-2021

9873347330 09-11-2021 09-11-2021

9873347330 09-11-2021 09-11-2021

9873347330 09-11-2021 09-11-2021

9873347330 09-11-2021 09-11-2021

9873347330 09-11-2021 09-11-2021

9873347330 09-11-2021 09-11-2021

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE 
(COMMERCIAL) 

Shahdara

OMP (I) 
(COMM)/2407/2021

AXIS BANK Vs NAMRATA 
SHARMA 684

MAYANK 
MAHAJAN(P), mayank_mahajan05@yahoo.com

OMP (I) 
(COMM)/2408/2021

AXIS BANK Vs NAMRATA 
DWIVEDI 2505

MAYANK 
MAHAJAN(P), mayank_mahajan05@yahoo.com

OMP (I) 
(COMM)/2409/2021

AXIS BANK Vs GURMEET 
KAUR 8019

MAYANK 
MAHAJAN(P), mayank_mahajan05@yahoo.com

OMP (I) 
(COMM)/2410/2021

AXIS BANK Vs RENU 
GARG 0842

MAYANK 
MAHAJAN(P), mayank_mahajan05@yahoo.com

OMP (I) 
(COMM)/2411/2021

AXIS BANK LIMITED Vs 
ADESH KUMAR

RAJESH 
KUMAR(P), mayank_mahajan05@yahoo.com

OMP (I) 
(COMM)/2412/2021

AXIS BANK Vs MONIKA 
SURI 1320

MAYANK 
MAHAJAN(P), mayank_mahajan05@yahoo.com

OMP (I) 
(COMM)/2413/2021

AXIS BANK Vs KALE 
SINGH 6263

MAYANK 
MAHAJAN(P), mayank_mahajan05@yahoo.com

OMP (I) 
(COMM)/2414/2021

AXIS BANK Vs RANVIR 
SINGH SABERWAL 0209

MAYANK 
MAHAJAN(P), mayank_mahajan05@yahoo.com

OMP (I) 
(COMM)/2415/2021

AXIS BANK Vs YASHPAL 
SINGH 8521

MAYANK 
MAHAJAN(P), mayank_mahajan05@yahoo.com

mailto:mayank_mahajan05@yahoo.com
mailto:mayank_mahajan05@yahoo.com
mailto:mayank_mahajan05@yahoo.com
mailto:mayank_mahajan05@yahoo.com
mailto:mayank_mahajan05@yahoo.com
mailto:mayank_mahajan05@yahoo.com
mailto:mayank_mahajan05@yahoo.com
mailto:mayank_mahajan05@yahoo.com
mailto:mayank_mahajan05@yahoo.com


Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

18

9873347330 09-11-2021 09-11-2021

9873347330 09-11-2021 09-11-2021

9873347330 09-11-2021 09-11-2021

9873347330 09-11-2021 09-11-2021

9873347330 09-11-2021 09-11-2021

9873347330 09-11-2021 09-11-2021

9873347330 09-11-2021 09-11-2021

9873347330 09-11-2021 09-11-2021

9873347330 09-11-2021 09-11-2021

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE 
(COMMERCIAL) 

Shahdara

OMP (I) 
(COMM)/2416/2021

AXIS BANK LIMITED Vs 
AMIT TYAGI

RAJESH 
KUMAR(P), mayank_mahajan05@yahoo.com

OMP (I) 
(COMM)/2417/2021

AXIS BANK Vs VINOD 
KUMAR 5460

MAYANK 
MAHAJAN(P), mayank_mahajan05@yahoo.com

OMP (I) 
(COMM)/2418/2021

AXIS BANK Vs SUNEEL 
KUMAR GOSWAMI 8200

MAYANK 
MAHAJAN(P), mayank_mahajan05@yahoo.com

OMP (I) 
(COMM)/2419/2021

AXIS BANK Vs TUBA 
KHAN 2118

MAYANK 
MAHAJAN(P), mayank_mahajan05@yahoo.com

OMP (I) 
(COMM)/2420/2021

AXIS BANK Vs MAYANK 
SINGH 2676

MAYANK 
MAHAJAN(P), mayank_mahajan05@yahoo.com

OMP (I) 
(COMM)/2421/2021

AXIS BANK Vs JSR CARS 
5255

MAYANK 
MAHAJAN(P), mayank_mahajan05@yahoo.com

OMP (I) 
(COMM)/2422/2021

AXIS BANK Vs SANJAY  
KUMAR 990

MAYANK 
MAHAJAN(P), mayank_mahajan05@yahoo.com

OMP (I) 
(COMM)/2423/2021

AXIS BANK Vs VINOD 
KUMAR 4399

MAYANK 
MAHAJAN(P), mayank_mahajan05@yahoo.com

OMP (I) 
(COMM)/2424/2021

AXIS BANK Vs SUNNY 
SINGHAL 8268

MAYANK 
MAHAJAN(P), mayank_mahajan05@yahoo.com

mailto:mayank_mahajan05@yahoo.com
mailto:mayank_mahajan05@yahoo.com
mailto:mayank_mahajan05@yahoo.com
mailto:mayank_mahajan05@yahoo.com
mailto:mayank_mahajan05@yahoo.com
mailto:mayank_mahajan05@yahoo.com
mailto:mayank_mahajan05@yahoo.com
mailto:mayank_mahajan05@yahoo.com
mailto:mayank_mahajan05@yahoo.com


Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

18

9873347330 09-11-2021 09-11-2021

9873347330 09-11-2021 09-11-2021

9873347330 09-11-2021 09-11-2021

9873347330 09-11-2021 09-11-2021

9873347330 09-11-2021 09-11-2021

9873347330 09-11-2021 09-11-2021

9873347330 09-11-2021 09-11-2021

9873347330 09-11-2021 09-11-2021

9873347330 12-11-2021 12-11-2021

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE 
(COMMERCIAL) 

Shahdara

OMP (I) 
(COMM)/2425/2021

AXIS BANK Vs RAKESH 
KUMAR  956

MAYANK 
MAHAJAN(P), mayank_mahajan05@yahoo.com

OMP (I) 
(COMM)/2426/2021

AXIS BANK Vs SEHGAL 
INFRASTRUCTURES 
LIMITED 2188

MAYANK 
MAHAJAN(P), mayank_mahajan05@yahoo.com

OMP (I) 
(COMM)/2427/2021

AXIS BANK LTD Vs 
RAJESH KUMAR 
GAUTAM

RAJESH 
KUMAR(P), mayank_mahajan05@yahoo.com

OMP (I) 
(COMM)/2428/2021

AXIS BANK LTD Vs 
MANOJ SHARMA

RAJESH 
KUMAR(P), mayank_mahajan05@yahoo.com

OMP (I) 
(COMM)/2429/2021

AXIS BANK Vs ANKUR 
VERMA 2215

MAYANK 
MAHAJAN(P), mayank_mahajan05@yahoo.com

OMP (I) 
(COMM)/2430/2021

AXIS BANK Vs DEEPAK 
KUMAR 539

MAYANK 
MAHAJAN(P), mayank_mahajan05@yahoo.com

OMP (I) 
(COMM)/2431/2021

AXIS BANK LTD Vs 
GYANENDRA SINGH

MAYANK 
MAHAJAN(P), mayank_mahajan05@yahoo.com

OMP (I) 
(COMM)/2432/2021

AXIS BANK LTD Vs 
DIVYA PANDEY

RAJESH 
KUMAR(P), mayank_mahajan05@yahoo.com

OMP (I) 
(COMM)/2434/2021

AXIS BANK LTD Vs 
SATISH BHATI

RAJESH 
KUMAR(P), mayank_mahajan05@yahoo.com

mailto:mayank_mahajan05@yahoo.com
mailto:mayank_mahajan05@yahoo.com
mailto:mayank_mahajan05@yahoo.com
mailto:mayank_mahajan05@yahoo.com
mailto:mayank_mahajan05@yahoo.com
mailto:mayank_mahajan05@yahoo.com
mailto:mayank_mahajan05@yahoo.com
mailto:mayank_mahajan05@yahoo.com
mailto:mayank_mahajan05@yahoo.com


Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

18

CS (COMM)/464/2021 9810771535 18-11-2021 18-11-2021

9873347330 18-11-2021 18-11-2021
19

9873347330 08-11-2021 08-11-2021

9873347330 08-11-2021 08-11-2021

9873347330 08-11-2021 08-11-2021

9873347330 08-11-2021 08-11-2021

9873347330 08-11-2021 08-11-2021

9873347330 08-11-2021 08-11-2021

9873347330 08-11-2021 08-11-2021

9873347330 08-11-2021 08-11-2021

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE 
(COMMERCIAL) 

Shahdara

SH VIDUR MALIK Vs 
DELHI NAGRIK 
SEHKARI BANK LTD 
THROUGH CHAIRMAN

GANESH 
KUMAR(P), nishantganesh@yahoo.co.in

OMP (I) 
(COMM)/2436/2021

AXIS BANK Vs RAVINA 
SHAH

MAYANK 
MAHAJAN(P), mayank_mahajan05@yahoo.com

MS. SUKHVINDER 
KAUR DJ COMM – 02 

Shahdara

OMP (I) 
(COMM)/2403/2021

AXIS BANK Vs ZULQAR  
NAIM 6211

MAYANK 
MAHAJAN(P), mayank_mahajan05@yahoo.com

OMP (I) 
(COMM)/2405/2021

AXIS BANK LTD Vs 
AMAN KUMAR

RAJESH 
KUMAR(P), mayank_mahajan05@yahoo.com

OMP (I) 
(COMM)/2402/2021

AXIS BANK LTD Vs 
KAPIL BHATI

RAJESH 
KUMAR(P), mayank_mahajan05@yahoo.com

OMP (I) 
(COMM)/2401/2021

AXIS BANK LTD Vs 
YATIN ARORA

RAJESH 
KUMAR(P), mayank_mahajan05@yahoo.com

OMP (I) 
(COMM)/2392/2021

AXIS BANK LTD Vs 
SACHIN KUMAR

RAJESH 
KUMAR(P), mayank_mahajan05@yahoo.com

OMP (I) 
(COMM)/2399/2021

AXIS BANK LTD Vs 
FARDEEN

RAJESH 
KUMAR(P), mayank_mahajan05@yahoo.com

OMP (I) 
(COMM)/2396/2021

AXIS BANK LTD Vs 
SAKEEL

RAJESH 
KUMAR(P), mayank_mahajan05@yahoo.com

OMP (I) 
(COMM)/2393/2021

AXIS BANK Vs SANJEET 
KUMAR YADAV 151

MAYANK 
MAHAJAN(P), mayank_mahajan05@yahoo.com

mailto:nishantganesh@yahoo.co.in
mailto:mayank_mahajan05@yahoo.com
mailto:mayank_mahajan05@yahoo.com
mailto:mayank_mahajan05@yahoo.com
mailto:mayank_mahajan05@yahoo.com
mailto:mayank_mahajan05@yahoo.com
mailto:mayank_mahajan05@yahoo.com
mailto:mayank_mahajan05@yahoo.com
mailto:mayank_mahajan05@yahoo.com
mailto:mayank_mahajan05@yahoo.com


Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

19

9873347330 08-11-2021 08-11-2021

9873347330 08-11-2021 08-11-2021

9873347330 08-11-2021 08-11-2021

9873347330 08-11-2021 08-11-2021

9873347330 08-11-2021 08-11-2021

9873347330 08-11-2021 08-11-2021

9873347330 12-11-2021 12-11-2021

9873347330 15-11-2021 15-11-2021

CS (COMM)/452/2021 9999190092 11-11-2021 11-11-2021

CS (COMM)/472/2021 9953587340 20-11-2021 20-11-2021

MS. SUKHVINDER 
KAUR DJ COMM – 02 

Shahdara

OMP (I) 
(COMM)/2398/2021

AXIS BANK Vs JSR CARS 
6394

MAYANK 
MAHAJAN(P), mayank_mahajan05@yahoo.com

OMP (I) 
(COMM)/2395/2021

AXIS BANK Vs PRIYANKA 
MEHTA 6258

MAYANK 
MAHAJAN(P), mayank_mahajan05@yahoo.com

OMP (I) 
(COMM)/2394/2021

AXIS BANK Vs NITIN 
VIJAYRUN 191

MAYANK 
MAHAJAN(P), mayank_mahajan05@yahoo.com

OMP (I) 
(COMM)/2385/2021

AXIS BANK Vs AAKASH 
SAXENA 3854

MAYANK 
MAHAJAN(P), mayank_mahajan05@yahoo.com

OMP (I) 
(COMM)/2389/2021

AXIS BANK Vs SAHIL 
GUPTA 578

MAYANK 
MAHAJAN(P), mayank_mahajan05@yahoo.com

OMP (I) 
(COMM)/2391/2021

AXIS BANK LIMITED Vs 
RICHA DABAS

RAJESH 
KUMAR(P), mayank_mahajan05@yahoo.com

OMP (I) 
(COMM)/2433/2021

AXIS BANK LTD Vs 
RAJVIR

RAJESH 
KUMAR(P), mayank_mahajan05@yahoo.com

OMP (I) 
(COMM)/2435/2021

AXIS BANK LTD Vs 
SUSEEL KUMAR 
AWASTHIAM

RAJESH 
KUMAR(P), mayank_mahajan05@yahoo.com

M/S SADASHIV 
ENTERPRISES Vs 
MOUNTAIN STEEL PVT 
LTD

AADIL SINGH 
BOPARAI(P), aadilsingbopari@gmail.com

VATSAL MITTAL Vs 
LALAN KUMAR MISHRA

VINAY 
KUMAR(P), lewpritatichlegal@gmail.com
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Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

19

CS (COMM)/485/2021 7011312145 23-11-2021 23-11-2021

EX/237/2021 9811809439 09-11-2021 09-11-2021

EX/238/2021 9811809439 09-11-2021 09-11-2021

EX/241/2021 9958724670 18-11-2021 18-11-2021

EX/245/2021 9717391663 23-11-2021 23-11-2021

EX/254/2021 9311022100 02-12-2021 02-12-2021

9873347330 08-11-2021 08-11-2021

9873347330 08-11-2021 08-11-2021

9873347330 08-11-2021 08-11-2021

9873347330 08-11-2021 08-11-2021

MS. SUKHVINDER 
KAUR DJ COMM – 02 

Shahdara

SMT SUMAN JAIN Vs 
BUCKBOX 
TEHNOLOGIES PVT LTD

RANJAN 
DINESH 
DOSHI(P), vismey@buckboxtech

KOTAK MAHINDRA 
BANK LTD Vs NEERAJ 
MEHTA Ankur Katyal(P), ankurkatyal@asklegal.co.in

KOTAK MAHINDRA 
BANK LTD Vs AJAYPAL 
SINGH BHANDARI Ankur Katyal(P), ankurkatyal@asklegal.co.in

KOTAK MAHINDRA 
PRIME LTD Vs RAMA 
VERMA

KUSHAL 
KUMAR(P), kushalkumar@eudililegal.

CARS 24 SERVICES PVT 
LTD Vs VERMA MOTORS

LALIT 
PANDEY(P), lalitpandeyyadva@gmail.com

HDFC BANK LTD Vs 
MANOJ KUMAR JAIN

RAJEEV 
KUMAR 
RANJAN(P), rajeevandcompney@gmail.com

OMP (I) 
(COMM)/2404/2021

AXIS BANK Vs MANOJ 
KUMAR KADAM 0606

MAYANK 
MAHAJAN(P), mayank_mahajan05@yahoo.com

OMP (I) 
(COMM)/2406/2021

AXIS BANK LTD Vs 
KAJAL RAI

RAJESH 
KUMAR(P), mayank_mahajan05@yahoo.com

OMP (I) 
(COMM)/2400/2021

AXIS BANK Vs PUNEET 
GARG 5767

MAYANK 
MAHAJAN(P), mayank_mahajan05@yahoo.com

OMP (I) 
(COMM)/2397/2021

AXIS BANK Vs PRAPTI 
2819

MAYANK 
MAHAJAN(P), mayank_mahajan05@yahoo.com
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Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

19

9873347330 08-11-2021 08-11-2021

9873347330 08-11-2021 08-11-2021

9873347330 08-11-2021 08-11-2021

9873347330 08-11-2021 08-11-2021
20 North-West

21 NORTH

EX./503/2021 10-11-2021 08-11-2021

EX./504/2021 10-11-2021 08-11-2021

17-11-2021 10-11-2021

MS. SUKHVINDER 
KAUR DJ COMM – 02 

Shahdara

OMP (I) 
(COMM)/2387/2021

AXIS BANK Vs PARUL 
GARG 1441

MAYANK 
MAHAJAN(P), mayank_mahajan05@yahoo.com

OMP (I) 
(COMM)/2386/2021

AXIS BANK Vs USMAN 
5123

MAYANK 
MAHAJAN(P), mayank_mahajan05@yahoo.com

OMP (I) 
(COMM)/2388/2021

AXIS BANK Vs GANGA 
RAM SAGAR 4174

MAYANK 
MAHAJAN(P), mayank_mahajan05@yahoo.com

OMP (I) 
(COMM)/2390/2021

AXIS BANK LIMITED Vs 
VIKRAM SINGH

RAJESH 
KUMAR(P), mayank_mahajan05@yahoo.com

SH. VINOD KUMAR, 
DISTRICT JUDGE 
(COMMERCIAL) 

MS. BARKHA
GUPTA, DJ(COMM)

HDFC BANK LTD. Vs 
TANISH NARAYN 
MISHRA

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS RECIEVED 
THROUGH MAIL

HDFC BANK LTD. Vs 
ALKA NEERAJPANCHAL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS RECIEVED 
THROUGH MAIL

OMP (I) 
(COMM.)/20/2021

PEEJAY FINANCE CO 
LTD Vs VIJAY SINGH

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS RECIEVED 
THROUGH MAIL
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Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
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Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

21 NORTH

17-11-2021 10-11-2021

27-11-2021 17-11-2021
22 South-West

CS COMM. 283/2021

9213664289

navkumar48@gmail.com

01.11.2021 28.09.2021

CS COMM. 285/2021

9810075779

sanjeevgupta91@gmail.com

01.11.2021 25.10.2021

CS COMM. 286/2021

9810075779

sanjeevgupta91@gmail.com

01.11.2021 25.10.2021

CS COMM. 287/2021

9810075779

sanjeevgupta91@gmail.com

01.11.2021 25.10.2021

CS COMM. 292/2021 MOHAN .S

9911110931 12.11.2021 20.09.2021

CS COMM. 293/2021 MOHAN . S

9911110931 12.11.2021 18.09.2021

CS COMM. 294/2021 MOHAN .S.

9911110931 12.1.2021 17.09.2021

MS. BARKHA
GUPTA, DJ(COMM)

OMP (I) 
(COMM.)/21/2021

PEEJAY FINANCE CO 
LTD Vs RAKESH BHATIA

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS RECIEVED 
THROUGH MAIL

CS 
(COMM.)/416/2021

CANARA BANK Vs SH  
VICKY

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS 
SINGLE PAGE IS RECIEVED 
THROUGH MAIL

SH. HARISH 
DUDANI, DJ 
(COMMERCIAL)

M/S A B SQUARE 
FACILITY VS M/S STAR 
SALONS P. LTD.

NAVEEN 
KUMAR

INDIAN BANK M/S 
RADHEY SHYAM 
AGENCY

SANJEEV 
KUMAR

INDIAN BANK VS M/S 
MEDVISION INDIA

SANJEEV 
KUMAR

INDIAN BANK VS M/S 
SHERYANSH PUROTECH

SANJEEV 
KUMAR

PUNJAB NATIONAL 
BANK VS DEEPAK JAIN

mohan.s@micpartners.in

PUNJAB NATIONAL 
BANK VS SMT. ARCHANA 
KHARBANDA

mohan.s@micpartners.in

PUNJAB NATIONAL 
BANK VS KAMAL 
SHARMA

mohan.s@micpartners.in



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

22 South-West

CS COMM. 296/2021 ALOK MOHAN

9818404186

ALOKMPI@GMAIL.COM

15.11.2021 02.11.2021

CS COMM.. 297/2021 ALOK MOHAN

9818404186

ALOKMPI@GMAIL.COM

15.11.2021 02.11.2021

CS COMM. 298/2021 ALOK MOHAN

9810236867 15.11.2021 02.11.2021

CS COMM. 309/2021

22377840 24.11.2021 17.11.2021

EX CIVIL- 381/2021 8376049807

ABC@YAHOO.COM

01.11.2021 27.10.2021

EX CIVIL- 384/2021 9650810426 11.11.2021 01.11.2021

EX CIVIL- 389/2021 AMITA KUMARI 9311851166 12.11.2021 08.11.2021

EX CI VIL- 404/2021 011-41759900 23.11.2021 16.10.2021

EX CIVIL- 402/2021 011-41759900 23.11.2021 11.11.2021

EX CIVIL- 401/2021 011-41759900 23.11.2021 11.10.2021

EX CIVIL- 400/2021 011-41759900 23.11.2021 11.10.2021

SH. HARISH 
DUDANI, DJ 
(COMMERCIAL)

NAINITAL BANK VS 
GOVIND PANDIT

NAINITAL BANK VS 
GOVIND PANDIT

NAINITAL BANK VS 
AMBUZ KUMAR

contactus@akjlaw.in

STATE BANK OF INDIA 
VS MITTAL 
ENTERPRISES

SAGAR & 
SAGAR

sagarandsagar@live.com

CHOLAMANDLAM 
INVESTMENT VS 
SANDEEP YADA V

RAHUL 
BHARDWAJ

HDFC BANK VS 
KULDEEP SINGH

MANISH 
VERMA

msvermachambers@gmail.co
m

HDFC BANK VS SARITA 
TIWARI

gurmeet@gbalawoffices.com

M/S HIVELOOP CAPITAL 
PRIVATE LTD. VS M/S 
JAI MAA DURGA STORE

ARV 
CHAMBERS OF 
LAW support@arvlawchambers.com

M/S IIFL FINANCE LTD. 
VS M/S HEMANT 
KAUSHIK

ARV 
CHAMBERS OF 
LAW support@arvlawchambers.com

M/S IIFL FINANCE LTD. 
VS M/S PM 
INTERNATIONAL

ARV 
CHAMBERS OF 
LAW support@arvlawchambers.com

M/S IIFL FINANCE LTD. 
VS M/S SHRI KARNI 
SOLUTION

ARV 
CHAMBERS OF 
LAW support@arvlawchambers.com



Court District Case No. Advocate Advocate email idS.No Petitioner Name VS 
Respondent Name

Advocate 
Nobile 
Number

Date of 
Registration

Date of e-
filing

22 South-West

EX CIVIL- 399/2021 011-41759900 23.11.2021 11.10.2021

EX CIVIL- 403/2021 011-41759900 23.11.2021 11.10.2021

EX CIVIL- 407/2021 VIKAS DEEP 7838963403

LAWVIKAS99@GMAIL.COM

23.11.2021 13.10.2021

EX CIVIL- 406/2021 VIKAS DEEP 7838963403

LAWVIKAS99@GMAIL.COM

23.11.2021 04.06.2021

883

SH. HARISH 
DUDANI, DJ 
(COMMERCIAL)

M/S IIFL FINANCE LTD. 
VS M/S KAMAL KUMAR

ARV 
CHAMBERS OF 
LAW support@arvlawchambers.com

M/S IIFL FINANCE LTD. 
VS M/S SURENDRA 
TRAIDNG COMPANY

ARV 
CHAMBERS OF 
LAW support@arvlawchambers.com

M/S GAMBIT LEASING 
VS PARDEEP KAUR

M/S GAMBIT LEASING 
VS SMT. KAMLESH

Total number of Cases e-filed during the month
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